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INTRODUCflON 

I, the Ch~an, Committee on Public Undertakings having been 
authorised by the Committee to submit the Report on their behalf, present 
this Thirty Eighth Report on Action Taken by Government on the recom-
mendations contained in the Seventy Seventh Report of the Committee on 
Public Undertakings (Fifth Lok Sabha) on Steel Authority of India Ltd. 

2. The Seventy Seventh Report of the Committee on Public Under-
takings <1975-76) was presented to Lok Sabha on the 29th January, 1976. 
TIle replies of Govemmentto recommendations con·~ained in the Report 
were received in batches and the last batch was received in October, 1976. 
Further information called for on several points after scrutiny of the 
replies bad also been received in batches and the last batch was received in 
December, 1977. I..pt batch of updated information was received on 22nd 
February, 1979. 

3. The replies were considered by the Sub-Committee on Action Taken 
of the Committee on Public Undertakings and this Report adopted by them 
at their sitting held on 28·th March, 1979. The Report was finally adopted 
by the Committee on public Undertakings on 31st March, 1979. 

4. An analysis of ·the Action Taken by Government on the recommenda-
tions contained in the Report of the Committee is given in Chapter I. 

NEW OEun; 
March 31. 1979 

Chaitra 10, 1901 (S) 

JYOTIRMOY BOSU, 
Chairman, 

Committee on Public Undertakings. 

(vii) 



CHAPTER 1 

REpORT 

This Report of the Committee deals with the action taken by Govern-
ment on the recommendations contained in the Seventy-Seventh Report 
(Fifth Lot Sabha) on Steel Authority of India Ltd. which was presented 
to Lok $abha on the 29th JaIlluary, 1976. 

2. Action taken notes have been received from Government in respect 
of all the 79 recommendations contained in the Report. These have been 
categorised as follows:-

(i) Recommendations/observations that have been accepted by 
Government 

Serial Nos. 1-35, 37-4'1, 44-48, 50, 52-79 (74 recommenda-
tions). 

(ii) RecommendationJ./observalions which the Committee do not 
desire to pursue in view of Governmenfs repUes. 

36, 42-43, 49 and 51 (5 recommendations). 

(iii) Recommendations/observations in respect of which Govern
ment's replies have not been accepted by the Committee. 

Nil. 

(iv) Recommendations/observations in respect of which final replies 
of Government are still awaited. 

Nit. 

3. The Committee willillow deal with the action taken by Government 
on some of their recommendations. 

Objectives 

R8e0namer:dadon (Seritd No.1) 

4. The Committee noted that though in their 40th Report (1973-74) 
on 'Role and Achievements of Public Undertakings' they had recommended 
that the macro-objectives both financial and economic for each public 
.undertaking, should be laid down and placed before the Parliament, so 
far no action had been taken to lay down these objectives and bring them 
to the' notice of Parliament. The Committee were informed during 
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evidence that public undertakings were waiting for the Bureau of Public 
Enterprises to lay down the macr~objectives of the public sector as a 
whole on the lines indicated by the Committee on Public Undertakings. 
The Chairman, SAIL and Secretary, Department of Steel had stated during 
evidence that "I would submit thii work will be done shortly as soon as 
the Bureau of Public Enterprises worked this out." The cOmmittee observed 
that the Bureau of Public Enterprises had taken an unduly long time in 
.finalising the macro-objectives of public undertakings and desired that the 
Bureau should finalise these objectives expeditiously. The Committee 
desired Government to finalise their guidelines in this regard and lay down 
general financial, economic and social objectives of the holding company 
as well as the subsidiaries and bring this to the notice of Parliament with-
out further delay. 

5. l!n their reply the Ministry have stated that this could only be done 
after the Bureau of Public Enterprises have laid down the macro-objectives 
Ilf the public sector as a whole on the lines indicated by the Committee on 
Public Undertakings in their 40th Report on Role and Achievements of 
Public Undertakiings. The Bureau of Public Enterprises from whom the 
position was enquired informed that they were working on macro-document 
laying down the objectives and obligations of the Public Enterprises as a 
whole. Since the document had to be very comprehensive and waS the first 
of its kind in India, its finalisation had taken some time. By the very 
nature of the subject, it would be necessary to have the draft of the document 
discussed with the Ministries/Departments concerned with Public Enter-
prises, so that it would serve the purpose for which it was intended. The 
discussion were expected to be completed shortly, when the m,acro-docu-
ment would be ready. 

6. The Bureau of Public &teTprises had furthec added, that 80 far as 
the macro-objectives of individual Public Enterprises were concerned, it was 
true that some could be finalised in a formal manner only after the content 
Iof the macro-document was ,available to the concerned agencies, particularly 
the public Enterprises and the administrative Ministry in qUeition. In the 
circums~ances, it was stated that finalisation of formal and comprehensive 
macro-objectives of individual Public Enterprises might have to wait. 

7. In further reply dated 3ed January, 1979 to the relevant recom-
mendation of the CoDlDlittee contained in their 40th Repon (1973-74) on 
"Role and Achievement of Public Undertakings" the B.P.E. informed as 
foUows:-

"The Government had accepted the recommendation made by the 
Committee on Public Undertakings that a statement setting out 
the financial and economic obligations of public enterprises on 
the lines indicated in the recommendation be preseitted in the 
Parliament. 



3 
Since then, Government h.as made a statement on Industrial Policy, 

which covers the public sector. It has been inter alia stated in 
this Industrial Polic'y statement, which was made by the Minis-
ter of Industry, in the Parliament on the 23rd December, 1977, 
that "the public sector in India has today come of age. Apart 
from socialising the means of production in strategic areas, 
public sector provides a countervailing power to the growth of 
large houses and large enterprises in the private sector. There 
will be an expanding role for the public sector in several fields. 
Not only will it be the producer of important and strategic 
goods of basic nature, but it will also be used effectively as 
establishing force for maintaining essential supplies for the 
consumer. 

The public sector will be charged with the responsibility of encourag-
ing the development of a wide range of ancillary industries, and 
contribute to the growth of de centralised production by making 
available its expertise in technology and management to small 
scale and cottage industry sectors. It will also be the endeavour 
of Government to operate public sector enterprises on profit-
able and efficient lines in order to ensure that investment in 
these industries pays an adequate return to society. The Gov-
ernment attaches high priority to the building up of a profes-
sional cadre of managers in the public sector, who would be 
given the necessary autonomy and entrusted with the task of 
providing dynamic and efficient management to such enter-
prises. " 

In view of the foregoing, it is felt that there is no need for a further 
statemept in regard to public sector." 

8. The Cc.unmiUee DOle 6at maero-obJec:tives of die PubUc Sector have 
been spelt out by the Minister of Industry in bls Indusbial Policy state-
ment which was made in Parliament on 13n1 DecemlJer, 1'17, 1bey would, 
fhelefore, expect that COIIfJIstmt wida ... poIky, macro-objedIves of each 
public eaterpri8e would be laid down wi .... any flD'ther 1088 of time SO 

... N8IIIde ... UIII!8IIIagfuI evaluldoa of the eatelprlses would become 
poIIIbIe ill fIdBre. Specific actIoD tabla .. fills ...... may please be Inti-
mated to the 'Commlttee within 90 days. 

Demand tor alloy and special steels 

Recommendation (Serial No. 6) 

9. The Committee noted that the total demand in 1973-74 of too], alloy 
and special steels was 4 lakh tonnes. The Committee also noted that in 
respect of alloy and special steels, no precise estimates for demand for 
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future had been made and the demand was generally expected to go up by 
5 to 10 per cent per annum. The Committee could not appreciate why no 
concrete action had been taken so far to make an estimate of the demand 
for tool, alloy and special steels for the future. They desired the SAIL to 
lose no more time to initiute action in this direction so that their invest-
ment and production programme could be suitably tailored to match the 
production to the demand. 

10. In reply the Ministry have stated that SAlL has already done some 
work in this direction and would increase its activities to esta.blish levels 
of demand for alloy and tool steels. It has already established levels of 
demand for alloy steel in industries such as Bright Bars, Wire Drawing and 
Forging Industry. Demand estimates were available till the end of the 5th 
Plan. 

11. It has been stated that SAIL is continuing efforts in this direction 
and hopes to establish demand estimates to help production planning and 
investment. 

] 2. In their latest note the Ministry have informed that a Working 
Group consisting of producers, users and experts was constituted in May, 
1978, to assess the demand and production prospects for each of the five 
. years of the Sixth Plan, category wise. The terms o'f reference for the 
Working Group were as follows:-

(i) To assess the demand for each of the five years of the Sixth 
Plan for:-
(a) Construction and forging steels; 
(b) High speed steels; 
(c) Spring Steelsj 
(d) Stainless Steels; and 

(e) All other alloy steels. 

Oi) To fix the production targets for each of the major categories of 
alloy steel for each of the five years of the Sixth Plall; 

(iii) To examine the technical, input, output and other problems of 
both the alloy steel industry and end-users engineering indus-
tries and to suggest practical measures for their !>olution for 
achieving maximum feasible self-reliance; 

(iv) To identify the specifications and quantities of tool, alloy and 
special steels which cannot be economically produced in the 
country during the period of Plan and which would need to 
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be imported. For this purpose, the trend of imports and ex-
ports in the last 2 to 3 years may also be taken into consider-
ation. 

The Working Group was expected to submit the Report shortly. 

13. The Committee III dIeir Report preseated 15 eaiy 15 iD Jaauary, 
1976 recommended for early assessment of demand for tool, alloy and ape-
daI steels for the future so that their investment and produc:tlon pr0gram-
mes could be suitaIJIy tailored to match ., producdoa witll the de..-
Only in May, 1978, after a lapse of more thUD 2 years, the WorkinR 
Group consistinR of producers, users and experts Will constituted to aSSesI 
the demand and production prospects for each of the five years for the 
Sixth Plan, category-wise. The Working Group is yet to submit its report. 
The Committee feel that the matter has inoninlltely been delayed and .,red. They hope tW the WorkIDg Group willlIUbmlt IfI report expeadl-
tiously. They would also arge upon the Go,vernment to examine the recom-
meudations of the Working Group carefully IIIId take decision without Iny 
farther delay so tbat benefit of their assessment ClIO be suitably utilized 
for proper production planning and inve8tment. 

Steel Production 

Recommendation (Serial No, 9) 

14. The Committee observed the perforamnce of SAIL which had 
the object of coordinating the activiti~ of its subsidiaries and inpu1 indus-
tries would be judged on the basis of the results actually achieved. In their 
opinion constraints of a general nature, whatsoever, should not be made 
excuses for not achieving the rated capacity. 

15. The Committee emphasised the need for more concerted measures 
to remove the constraints and for securing optimum utilisation of rated 
capacity and increased production from the steel plants on which huge in-
vestment had been made, not only to meet the internal demand but also to 
improve the exports to earn the most needed foreign exchange. 

16. In reply the Ministry stated that Government agree that it was 
necessary to ensure optimum production and capacity utilisation in the 
steel plants. Steel A,uthority of India Ltd. had been concentrating on the 
production performance of its subsidiaries a<; its first priorty. A number 
of steps had been taken and were being taken to improve production from 
the steel plants as indicated in the White Paper on Steel Industry. 

17. The prOduction of steel in 1974-75 was higher than that in 1973-74 
In 1975-76 the production of ingot steel and saleable steel wa<; 7.2S1 
million tonnes and 5.778 million tonn~s respectively. The production of 
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steel further improved during 1976-77. The production of ingot steel and 
saleable steel during 1976-77 was 8.427 million tonnes and 6.922 million 
tonnes respectively. 

18. In reply to latest information called for, the MilD.istry have furnished 
a statement indicating the production of ingot steel and saleable steel at 
the integrated steel plants in 1.977-78 and dUTing the period, April-Nov-
ember, 1978, in relation to targets, capacity and production in the corres-
ponding period in 1977-78 (Appendix I). It will be noticed therefrom 
that :-

(a) The total production of 8.424 million tonnes of ingot steel and 
6.894 million tonnes of saleable steel in 1977-78 was practi-
cally at the same level as the production in 1976-77. How-
ever, the production of ingot steel fell short of the target by 
9.4 per cent and of saleable steel by 6.5 per cent. 

(b) The total production of 5.276 million toones of ingot steel 
during the period April-Nov., t 978 was short of the produc-
tion in the corresponding period in 1977-78 by 5.7 per cent. 
Similarly, the total production of 4.266 miUion tonnes of sale-
able steel during this period was short of the production in the 
corresponding period in the previous year by 5.7 per cent. 
However, as compared to the proportionate target, the pro-
duction was short by 19.3 per cent in the case of ingot steel 
and 15.0 per cent in the caSe of saleable steet. 

19. The production in 1977-78 and in the period, April-Nov., 1978 
was adversely affected for the reasons indicated below: 

1977-78 

(i) Frequent restrictions/interruptions in the supply of power. par-
ticularly at Bokaro and Durgapur Steel Plant and TIseO. 

(ii) Certain problems relating to supplies of coking coal to tbe steel 
plants, both in terms ot quantity and quality; and 

(iii) Strike at Dugda and Bhojudih Coal Washeries in October, 1977, 
and partial strike in Bokaro Steel Plant by a section of workers 
in February/March, 1978. 

April-November, 1978 

(i) Continued problems in supplies of coal to the steel plants, both 
in terms of quantity and quality. 

(ii) Shortage and frequent restrictions/fluctuations in power sup-
ply. 

(iii) Indifferent industrial relations in some of the plants. 
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(iv) Unprecedented rains and flood in West Bengal in September, 
1978, resulting in flooding of coal fields as well as Durgapur 
Steel Plant and effecting th1! rail movement. 

(v) Converter No. 5 of Bokaro Steel Plant which was expected to 
be commissioned in May, 1978, is now likely to be commis-
sioned only towards the end of December, 1978. 

20. The following steps are stated to have been taken in incre.ase pro-
duction and improve capacity utilisation :-

(i) Oose and constant liaison is being maintained with the Minis-
try of Energy, DVC authorities, Electricity Boards, coal sup-
plyng agencies and the ~ailways so as to secure maximum sup-
plies of power and good coking coal. 

(ii) Orders have been placed for the import of one million tonnes of 
low ash coking coal in order to supplement indigenous sup-
plies. Supplies of imported coal are expected to start arriving 
from January, 1979 onwards. 

(iii) Schemes for augmentation of captive power generation capacity 
at Durgapur and Bokaro Steel Plants to the extent of 300 MW 
have been sanctioned. This will help to meet the present dif-
ficulties on account of power shortage and frequent interrup-
tions/fluctuations. 

21. 'Ibe Coouaitee DOte with repet tIIat aItboup there bas been 
bnprovemeat In 1976-77 and 1977-78, production bas again gone down In 
1978-79. 'I1Iis is not a healthy state of aftain. Tbey rec:ommend that 
concertecIlJIe8IIUrai sbouIII eoadnDe to be takea to secure maximum utilisa-
tion of rated capacity uf ingot and saleable steel production In aD the steel 
...... The result ...... be rel:e *II .. the A.mmII. Report UDder ach1ce to 
this Committee. 

Durgapur Steel Plant 

Rec~OD (S. No. 11, .... apIJs 3.60-3.62) 

22. The Comimtte welcomed the steps taken to improve the perform-
ance of Durgapur Steel Plant during 1974-75. The felt that Government/ 
SAIL should have taken a deci~ion on the recommendations' of Action 
Committee and token concerted und coordinated measures to improve the 
performance so as to reach [I(-t only the 'attainhle capacity of 1.4 mi11ioD! 
tonnes but to attain the full r~ted capacity of 1.6 million tonne~. 
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23. Committee recommended that SAIL should in particular take 
immediate suitable rue<lsures to improve the utilisation of the blooming mill 
and thus the performance of the plant. 

24. In their reply the Ministry stated that there had been striking im-
provement in the performance of Durgapur Steel Plant during 1975-76. 
Produ~tion of saleable steel at 751 thousand tonnes was a new record 
surpassing the previous be~t of 721 thousand tonnes achieved 12 years 
earlier during 1963-64. This represented an increase of 44.4 per cent over 
the actuals of the previous years (520 thousand tonnes). Similarly, pro-
duction (1,001 MT) d ingots during 1975-76 crossed the one million 
tonnes mark again after", lapse of nine years and was 22.2 per cent higher 
than the 1974-"15 output (819 tllou!>"dnd tonnes). 

25. It had been stated that the year 1975-76 was a year of steady build-
up of performance particularly after proclamation of emergency. Pro-
duction of ingot 'Steel ... t l03,:ZHO tonnes during December, 1975 was an 
all-time record equivalent to an annual rate of 1.239 MT. Similarly, sale-
able steel output of 84,319 tODues during March, 1976 was a new record 
equivalent to 1.012 MT. per year. 

26. The Ministry had added that among the umits that gave the best 
performance during 1975-76, special mention needs to be made of the 
Blooming Mill. With a record figure of 949,223 tonnes ingots rollee and 
output of 830,046 tonr:es, the corresponding previous best figures heing 
909,243 tonnes of charge weight during 1964-65 'aDd 821,872 tonnes of 
output during 1965-66. The mill established monthly record in respect 
of both charge wejgl,t -and output during March, 1976, the figures being 
96,907 tonnes 1)( (;harpe v.eight and 86,246 tonnes of output, representing 
79.1 per cent and 78.4 per cent respectively of installed capacity at 1.6 
Ml' level. 

27. In reply to further information called for, the Ministry informed in 
December, 1978 that Ingot and saleable steel outputs at Durgapur Steel 
Plant at 1.091 MT and 0.901 MT during 1976-77 were new records, sur-
passing the corresponding previous best of 1.001 MT. and 0.751 MT dur-
ing 197~-76. Production from the Durgapur Steel Plant during 1976-77 
had been planned sllbstantioally higl1er than the 1975-76 actuals (and thus 
at higher .::apacity utilisation levels). Even these bigh targets were exceed-
ed in case of saleable steel by 9.2 per cent were a'S output of ingot steel 
was marginally shon of the target by only 8,600 tannes (0.8 per cent). 

28. During 1977-78, the actual production was 1.091 MT of ingot steel 
and 0.864 million tonnes of saleable steel and was almost at the same 
level as dnring the previolls year. The higher targel's and thus capacity 
utilisation fixed for the year tlran for 1976-77, were based on the good 
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prfocmaDce during the latter half of 1976-77, but could not be achieved 
mainly due to the foUowing reasons:-

(a) Frequent restrictions, frequency fluctuations and interruptions 
in DVC power supply; 

(b) Indifferent quality of coking coal leading to very wide fiuctua-
tion'l in coke quality, upsetting the blast fUfD'ance operation; 

(c) Prolonged hot repairs to open hearth furnaces and operational 
and mechanical delays in the rolling mills; and 

(d) Industrial relations problems, particularly, during the latter lmlf 
of the year. 

29· During the first seven months of the current year (1978-79), 
puduction was affected by the undermentioned causes:-

(a) Regulated oven pushing due to low stocks and supply of 
coking coal; 

(b) Industrial relations problems in the Traffic Department, SM 
Shop including restricted practice adopted by the Ie operators; 

(c) Unprecedented heavy rains resulted in flooding, w.e.f. Septem-
ber 26, 1978 bringing the plant operations to a grinding halt; 
and gradual revival thereafter during October 1978; 

(d) Power shortage from DVC and non-adherence to supply the 
minimum a$sured level of 35MV A against the contractu'lll 
demand of 45 MV A; and low system frequency of DVC power 
resulted in isolation of the two system'S affecting in-plant gene-
ration; 

'(e) Shortage of iron ore for blast furnace, as well as poor quality 
of iron ore from Bolani; 

(f) Critical ingot mould position 'llnd various operationaal troubles 
in the rolling mills, particularly during July and August, 1978. 

30. The Committee DOte the Improvements made Ia tile capacity atiUsa-
.... _d overall production of Ingot steel aad saleable steel in the Durgapur 
... Phn oonld not be maintained. They wonld urge that concerted mea-
.res should be coatlnued to achieve the full rated capacity and result re-
k.ted In the Annual Administrative Report of the MInistry. 

Captive Power PlaDt 

(Recommendation 33, (Paragraph Nos. 4.84-4.86) 

31. The Committee noted with regret that during 1973-74, the country 
lost a totnl of about 4.14 lakhs tonnes of saleable steel attributable directly 

'215 LS-2 
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to power shortag~~. in the collieries and mines. ~".,were informed that 
according to the recommendation'S of the CommiUle~,9f Power Engineers 
of Steel Authority of India Ltd. in July, 197:', the in-plant gencrating capa-
city of ' steel rloants should be augmented in '6rder to enslIre uninterrupcd 
operation and to avoid situations ,)f unutilised stcel capacity. The Com-
mittee .desired to be informed of the developments about the installation of 
captjl"e power plants. TIleY recommended that coordinated and concerted 
efforts should be made by Government/SAIL to arrange for a regul'i:lr and 
uninterrupted supply of power of required frequency for stcel plants as well 
as to the coal minef. and iron ore mines so that there was no loss of pro-
du~tion on account of short supply of power or non-supply of power and 
the st'!cl plants were run to optimum capacity. As it had been stated that 
'Setting up of a power plant takes nearly about 35 to 40 months, the Com-
rnitee desired Government/SAIL to draw up a meaningful plan sufficiently 
in advance for power generation in a coordin'a!ed manner so that the re-
quirement of power for the expanding Irteel industry not only in the 5th 
Plan but also in the 6th plan period were realitically assesseJ and action 
taken to ensure that the power plants were installed in time and the requi-
site power was made available to the steel plants. 

32. In reply, the Ministry have stated that the Government have recently 
enunciated the policy in regard to the setting up of captive plants. Ac-
cording to this policy, augmentation of the existing captive generating 
capacities in the steel plans would not normally be allowed. The Public 
Utilities "Iould meet the demands of the steel plants for their requirements 
of power. The Steel Plants have furnished their requirements of power 
to the Central Electricity Authority for the Fifth and Sixth Plan period 
so that adequate planning could be made in advance and sufficient generat-
ing capacity be installed to meet the demand of power from the steel plants. 

33. The Ministry have further informed in December, 1978 that the 
steel plants continue even now to suffer from shortage of power supply 
from puhlic utilities, both in quantity and quality. This is especially so in 
the Estern Region with power supply by DYC, have not only affect the 

'. Performance and 'scheduling of production at these steel plants resuitlng in 
production loss, but also endanger the life of the equipment. It was, 
therefore, considered essential to augment the captive power generation 
capadty at Durgapur and Bokaro Steel Plants by installation of additional 
units. These schemes have been approved by Steel Authority of India Ltd. 
and the Government. The tenders received for these schemes were expect-
ed to be opened in December, 1978. 

34. The Committee bad urpcI upoD the Government/SAIL to draw up 
• mpanbllful plan suftkiently in advance for power generation in· a coordl-
Bated monner so that the requirements of power for the expanding steel 
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industry were reaUsticaUy assessed aDd action taken to ensure timely 105-
bllafil)n of power plants. They are most distressed to Dote that DO such 
action wus taken by Government which resulted in productiou loss of 
steel plauts in Eastern Region due to shortage of power IiUpply (rom DVC. 
lbey therefore. reiterate their recommendation and require flJat early actioo 
be token to draw up a meaningful plan for power genemtion. 

New Schemes 

(Recommendation Serial No. 58) 

35. The Committee were informed that Donimalai Peiletisation Plant 
Propect, the estimated cost of which was Rs. 33.08 crores, was expected 
to work in '8 loss of Rs. 1.7 lakll6 per year after paying . Rs. I.S crores, 
export duty if the project were to work at 90 per cent capacity. They 
recommended that before a final decision was taken in the matter, the 
economics of the project should be carefully gone into 'So that investment 
on the project did not result in any loss. 

36. The Ministry, in their reply, had stated that the proposal for the 
setting up of 'l pellctisation pl'llnt at Donimalai was presently under the 
consideration ,)f Government. The recommendation of the Committee had 
been noted and would 11;; horne in mind while taking an investment decision 
on this project. 

37. The Ministry had further stated that the economics of the project 
was being worked out in the light of the latest cost and price indications. 

38. In reply to further information called for the Ministry of Steel & 
Mines (Department of Steel) informed in February, 1978 that the National 
Mineral Development Corporation Limited had conducted detailed negotia-
tions with the prospective suppliers of plant and equipment for the Doni-
malai Pellet Plant, of annual capacity of 2.0 million tonnes and, apart from 
certain further reductions to be sought from the suppliers. the plant was 
estimated to cost Rs. 67 crares, including a foreign exchange component of 
Rs. 24 crares. The proposal was considered by the Project Appraisal 
Group including representatives of Planning Commission, Bureau of Public 
Enterprises and Finance. The view was taken that more information on 
marketability of the pellets was required before the Project could be ap-
proved. Accordingly, negotiations had been under way with various 
potential buyers, including, in particular, a trading firm of Holland. 
Several rounds negotiations had already been completed and the representa-
tives of the Dutch firm are presently in India for the final negotiations. 
Concurrently, approaches had also been made by Government in some of 
the West Asian countries who have plans to set up direct reduction plants 
for which Donimalai Pellets could be used. The matter was being consi-
dered further in the light of the various negotiations. 



39. The Ministry have further infromed in ],anuary, 1979 that the 
matter relating to setting up of a Pellesation Plant at Donimalai is still under 
consideration. It has been felt that in view of the large capital investment 
and the prevailing recession in international steet market, the plant should 
be set up only after firm arrangement has been made for the sale of the 
product. Efforts are continuing in this direction. 

40. The Committee would certainly encourage pelletisation but before 
plunging in to this adventure, the whole infrastructure should be pooled in 
such a manner that it does not result in any loss in the long run. The 
Committee would like to reiterate that before a final decision is taken in 
the matter of setting up of a pettetisation Plant at Donimalai it should be 
ensured that investment on the project does not result in any loss. 
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RECOMMENDA TIONS/OBSERVA TIONS THAT HAVE BEEN 
ACCEPTED BY THE GOVERNMENT 

ReeollllDfllMiation (Serial No.1, ParM 1.23-1.24) 

The Committee note that the Steel Authority of India Limited has been 
let up as a holding company with a view to planning, promoting and orga-
nising an integrated and efficient development of the iron and steel and 
associated input industries in accordance with national economic policy and 
objectives laid down by the Government from time to time and co-ordinate 
the activities of its subsidiaries, besides formulating and recommending to 
the Government a national policy for the development of iron and steel and 
related input industries. The Committee note that the SAIL is engaged 
in achieving the objectives. Detailed recommendations in regard to each 
one of the objectives are dealt with in the subsequent Chapter of this Report. 

The Committee regret to note that though in their 40th Report (1973-
74) on 'Role and Achievements of Public Undertakings' they had recom-
mended that the micro objectives both financial and economic for each 
public undertaking should be laid down and placed before the Parliament. 
110 far no action has been taken to lay down these objectives and bring it to 
the notice of Parliament. The Committee were informed during evidence 
that public undertakings were waiting for the Bureau of Public Enterprises 
lay down the micro objectives of the public sector as a whole on the lines 
indicated by the Committee on Public Undertakings. The Chairman, SAIL 
and Secretary. Department of Steel has stated during evidence that "I would 
submit this work will be done shortly as soon as the Bureau worked this 
out." The Committee regret to observe that the Bureau of Public Enter-
prises have taken an unduly long time in finalising the micra-objectives of 
public undertakings and desire that the Bureau should finalise these objec-
tives expeditiously. The Committee would like Government to finalise their 
guidelines in this regard and lay down general financial, economic and social 
objectives of the holding company as well as the subsidiaries and bring 
this to the notice of Parliament without further delay. 

Reply of Goveameat 

The matter refers to the laying down of general financial. economIc ana 
social objectives of the bolding company, Steel Authority of India Limited 
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(SAIL) as well as its subsidiaries. This can only be done after the 
Bureau of Public Enterprises have laid down the micro objectives of the 
public sector as a whole on the lines indicated by the COPU in its 40th 
Report on Role and Achievements of Public Undertakings. The Bureau 
of Public Enterprises from whom the position was enquired have informed 
that they are working on macro document laying down the objectivcs and 
obligations of the Public Entcrpris\!s as a whole. Sioce the document has 
to be very comprchensive and is the first of its kind in India, its finalisatiull 
has taken some time. By the very nature of the subject, it would be neces-
sary to have the draft of dIe document discussed with the Ministriesl 
Departments concerned with Public Enterprises, so that it will serve the 
purpose for which it is intended. The discussions are expected to be 
completed shortly, when the macro-document will be ready. 

The Bureau of Public Enterprises have further added, that so far as 
the micro-objectives of individual Public Enterprises are concerned, it is 
true that same can be finalised in a forma} manner only after the content 
of the macro-document is available to the concerned agencies, particularly 
the Public Enterprises and the administrative Ministry in question. In the 
circumstances, it is stated, finalisation of formal and comprehensive micro-
objectives of individual Public Enterprises may have to wait. 

So far Steel Authority of India Limited and its subsidiaries are concern-
ed. it may be stated that the Cabinet while approving the proposal for 
setting up of this undertaking, inter-alia decided that to enable Government 
generally to judge the working of SAIL and its subsidiaries and to review 
their pcrformaocc, SAIL would submit to Government a biennial report 
on its performance with reference to targets, which would be put up to the 
Cabinet. In terms of this decision, SAIL has been submitting a six-monthly 
performance review report, covering its subsidiaries as well and it is being 
submitted to the Cabinet. Further, Steel Minister is holding Quarterly 
Performance Review meetings with Chief Executives of SAIL and its subsi-
diaries wherein all aspects including financial, economic and social obJec-
tives of the company, are discussed and action taken on various decisions 
reached at the meeting is reviewed at the next meetings. In addition 
performance appraisal of SAIL is also done through various returns re-
ceived under Management Information System. 

[Ministry of Steel & Mines (I>epartment of Steel) O.M. No. H-11018/ 
(l)f76-Parl. (Vol. II) dated 19-10·76] 

Comments of the Committee 

(Please see Paras. 4--8 of Chapter I of the Report) 
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ReeoJlllllftldIldoa (SeriaI}.~. 1, Para No. US) 

The Commit.ee also recomme,(IQ. that Government/Steel Authority of 
India Ltd., should take immediate action to formulate the national policy 
for the development of steel wilh all supporting data and in the light of 
experience in the country and the knowledge of innovations and experience 
abroad for the consideration of Government and bring it to the notice 01 
Parliament at an early date .... 

Govenlllll8t's Reply 

The recommeodat·ion of the Committee is noted. 

2. The Government has set up a Committee of Experts under the chair-
manship of Director (Technical), SAIL, to study and present a perspective 
plan for the development of steel upto the end of the Century which would 
also broadly cover t~ ;ireas of latest developments in technology in the 
field of iron and steel making as welJ as product diversification, building 
up of infra-structural and.littpporting industries like coal, power, etc. These 
studies shall form the background for considerations regarding setting up of 
new capacities to the extent considered feasible, taking into account th~ 

country's economic condition and financial resources. 
[Ministry of Steel and Mines (DcpartmCJit .0fSteel) O.M. No. H-II018/ 

1/76-Parl. (Vot. II) d,!lted 10th September, 1976]. 
~ . { .. 

Furlber information calecl for by the CommIttee 

"When was the Committee of ExpertS"under the Chairmanship of 
Director (Technical), SAIL set up and when it is likely to 
give the report?" 

TLSS O.M. No. 26-PU/75 '(lated 13-10-1976] 

Further Report of ~ 

"A Committee of Experts was set up in July. 1976 to.: examine ill 
detail various aspects connected with the long-tr,m planning 
for the steet industry. This Committee has been constituted 
under the Chairmanship of Director (Technicaf!,.Stec1 Authu-
rity of India Limited. The Committee has heen asked to t~ 
and submit its report by March, 1977." 

IMinistry of Steel and Mines (Department of Steel) Q:M. No. H-I1018/ 
(1 )/76-Parl. (Vol. II) dated 20-10-76]. 
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Furtber iDformatioD c:aUed for by tbe ColIIDIiUee 

Has the Committee of Experts submitted Its report? If so, what _ 
itsfindings'/ 

[L.S.S. O.M. No. 26-PU/75 dated 10th May, 1977.1 

FurtbeI' Report of Govemmeat 

The entire question of long-term planning for steel industry has been 
re-examined and it has been decided that such a long-term plan cannot be 
prepared in isolation for the steel sector only and has to be properly 
dovetailed into the overall plan for the econom~c and lDdustrial developmem 
of the country. The plan also has to be within the same time frame as for 
the ~veral1"plan for the country. No action is, therefore, being taken now 
for pr~paring a long-term plan for the steel industry alone. 
[Ministry of Steel and Mines (Department of Steel) O.M. No. H-llOISt 

(1)/76-Parl. (Vol. III) dated the 10th August, 1911.1 

Further Reply of the Govemmeat 

Recommendation of the Committee have been noted. 

(Further details may please be seen in the supplementary informatioa 
furnished in the recommendation at S1. No.7). 

[Ministry of Steel and Mines (Department of Steel) O.M. No. H-l1018/ 
(1 )/76-Parl. IV dated 20-2-1979.} 

Recommendation (Serial Nos. 3 and 75, Paras 1.26 and 10.65). 

The Co"mmittee also note that even after the formation of Steel Autho-
rity of India Limited, Hindustan Steel Limited which was coordinating 
organisation for Bhilai, Rourkela and Durgapur Steel Plants, continues 
to function under the SAIL. The Committee feel that the continued 
existence of Hindustan Steel Ltd. within the Steel Authority of India. a 
holding company, seems to be incongruous. The Chairman, SAIL and 
Secretary, Department of Steel has admitted during evidence that "wilen 
we formed SAIL at that time we clearly visualised that the Hindustan Stee: 
would be re-organised. I do submit that there bas been some delay. I 
think decision in the SAIL has been taken and this we are now carrying 
and I hope it will be implemented early." The Committee feel that a deci-
sion in this regard has already been over-delayed and recommend that 
Government should finalise their decision most expeditiously. The Com-
mittee have given their further recommendations in this regard in "Organisa-
tion" chapter of this report. 



17 

The Committee note that at the time of formation of the SAIL it was; 
clearly visualised that Hindustan Steel Ltd. would be reorganised and the-
reorganisation of HSL leading to each plant being constituted as a separate. 
company is intended to secure greater responsibility and effective applica-
tion of authority to plant managements. It has also been stated that the 
proposals are under consideration to establish separate companies for various 
steel plants which are under the charge of HSL. The Committee are in-
formed that .the object of giving more powers to operational management 
is to ensure optimum production, sound industrial relations, better distribu-
tion and consequently improve over-all availability of pig iron, steel and 
optimum profits. The committee regret to note that though it is now more 
than 2 years since SAIL has been in existence, the reorganisation of HSL 
has not been finalised and the relationship continues to be amorpheous. 
The representative of SAIL has admitted during evidence that "I do 
submit that there has been some delay. I think the decision in the SAIL 
has been taken and we are now carrying it out and I hope it will be-
implemented early." In the opinion of the Committee, apart from the 
fact that there is overlapping and avoidable duplication of overheads and 
absence of a clear line of command, such a situation cannot make for 
smooth functioning. The Committee would like Government to expedite 
decision regarding reorganisation of HSL. 

Reply of Government 

Government decision on the restructuring of Hindustan Steel Limited 
was announced by the Minister of Steel and Mines in both Houses of Par-
liament on the 25th May, 1976. A coPy of his statement is attached (vide 
Appendix II). The decision is to be given effect to from 1st April, 1976. 

(Ministry of Steel &:. Mines (Department of Steel) O.M. No. H-110l8/ 
(1)/76-Parl. (Vol. II) dated 29-7-76.J 

Further Reply of Govemmeat 

As slated earlier, Government decision on the restructuring of Hindustan 
Steel Limited was announced by the Minister or Steei and Mines on 25th-
May, 1976. but it could not be given effect to on account of certain legal 
and other difficulties, although three new companies-Bhilai Ispat Limited,. 
Rourkela !spat Limited and Ourgapur Mishra Ispat Limited-were regis-
tered in October, 1976, for this purpose. After the formation of the new 
Government in March, 1977, the entire question of restructuring of HSL 
was examined de novo. It was felt that the propo!ied restructuring of HSL 
would not lead to any great advantages either from organisational or finan-
cial point of view. Simultaneously, a careful review was also made of the' 
organisational structure and functioning of Steel Authority of India Limited 
81 the holding company far steel and associated input industries. As 8 

result of this review and with a view to ensuring that public sector steel 
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~lants achieve maximum production and are managed with the greate!lt 
dficiency, it was decided as under:-

(a) Public sector steel plants should be brought under the overall 
control of an integral company whIch should function, to the 
maximum extent possible, as an integrated steel complex charg-
ed with the responsibility of providing direction, supervision, 
guidance and auxiliary services which the individual units may 
require. 

(b) All activities which are not directly related to Steel production 
be kept outside the purview of the integral company and units/ 
companies concerned therewith should be directly under Gov-
ernment in the interest of better functioning. 

(c) Maximum ,autonomy consistent with ~ountability should be 
given to the Chief Executives of the various units so as to ell-
sure their working with optimum efficiency. 

(d) Indian Iron and Steel Company Limited should also form part 
of the integral company. 

The abOve decisions have been implemented tnrough the provisions of 
'the Public Sector Iron and Steel Companies (Restructurin,g) and Miscel· 
laneous Provisions Act, 1978, effective from 1-5-1978. A copy of the 
Act is attached. 

[Ministry of Steel 'lnd Mines O.M. No. H-11018/1/76-Parl. Vol. IV 
. dt. 1-]-1979]. 

Rec:oRllD4'ndation Serial No.4, Pm-as 1.27-1.28) 

In paragraph 3.15 of their 40th Report <1973-74) on "Role & Achieve-
ment of Public Undertakings" the Committee had observed that "the point 
'whether the holding c<>mpany (SAIL) should have been established under 
an Act of Parliament as is done in some other countries, can be decided 
only after some experience with the present set up." 

The Committee, therefore, recommend that the experience of the Role 
and achievement of SAIL should be most carefully evaluated and Parliament 
"Should be kept informed of the results of evaluation. 

Reply 01 die Government 

Government is in constant touch with the work and functioning of SAIL. 
'SAIL also submits to Government a bi-annual report on its "erformance 
and the performance of its various subsidiaries. 
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As required under section 619(A) of the Companies Act, the AnnuaJ 
Report of the Company containing its balance sheet and profit lmd ioss 
. account as well as the annual reports, balance sheets and profit and loss 
accounts of its subsidiaries is presented to Parliament together with a Gov-
erJlIllent Review thereon. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. H-11018/ 
(1) /76-Parl. (Vol. II) dated 29-7-76] 

Further infonaatioa called for by tile COIIIIIIittee 

(a) "Have the Government evaluated the experience of the Role and 
Achievement of SAIL?" 

(b) "If not, what are the reasons for delay in evaluation?" 
[LSS O.M. No. 26-PU/75 Dated 27-8-76] 

Further Reply of ~ 

(a) and (b): No specific evaluation as such of the experience of the 
role and achievement of Steel Authority of India Limitw has been made 
by Government. However, as stated in reply to Recommendation No.4, 
Government are in comtant touch with the work and functioning of SAIL 
and also received from the Company six-monthly report on its performance 
and that of its subsidiaries. In addition, Minister of Steel & Mines takes 
periodical meetings where performance of the steel plants and also the steel 
Authority is discussed and steps taken to remove bottlenecks, if any. Gov-
ernment are, therefore, fully aw.are of the working and performance of 
SAIL. Suitable steps for further improvement will be taken by Government 
as and when considered necessary. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. H-11ot8/ 
l/76-JParl. Vol. II dated 11th October, 76]. 

li'urther Reply of Government 

Please see further reply of Government in respect of Recommendation 
-No. ~. 

[Ministry of Steel and Mines O.M. No.1 l018jJj76-Parl. (Vol. IV) 
. dated. 1-1-79]. 

Rfrommendation (Serial No.5, Pan No. 2.17) 

The Committee note that the domestic demand for saleable mild steel 
bas been estimated at about 10 million tonnes by 1978-79, the last year of 
Fifth Plan. Against this, the production expected from the integrated steel 
plants is placed at 8.8 million tonnes. The electric arc furnace units are 
expected to contribute a million tonnes of bars and rods. The indigenous 



20 

availability of mild steel by 1978-79 would thus be 9.8 million tonncs. It 
has been stated that this would more or less meet the estimated domestic 
demand. The Committee, however, find that the demand for steel at the 
end of 6th Plan would be of the order of 17 million tonnes and at the end" 
of the 6th Plan, there will be a gap of 1.5 million tonnes. The Committee 
were informed that the demand for 5th Plan was assessed on the basis of" 
the data already available and also on some studies made in relation to 
the kind of demand which each of the industries would project over a period 
of time and taking into account the consumption in the Fourth Plan and 
growth needs thereafter. Though this method has, it is stated, reen accep-
ted by the Planning Commission, the SAIL is of the opinion that this is a 
continuing activity and has to be updated and clarified so that the nature of 
the demand can be known with greater degree of certainty. The Committee 
agree with SAIL that the assessment of the demand of the various kinds 
of steel is a continuing activity and requires to be updated with reference to 
demand of end-users. The Committee desire that the SAIL should keep the 
demands for mild steel under constant review and adjust its production and 
expansion programmes to meet the likely demand for the various types of 
mild steel. 

Reply of the Government 

Recommendation of the Committee is noted. 

2. The demand of mild steel is being periodically reviewed by the Steel 
Authority of India Ltd. and the production programme is suitably adjusted. 
to meet the demand. A Committee of Experts has been set up to work 
out long-term requirement of steel and to recommend me,asures to be taken 
for creating additional capacity in the country to match with this demand 
within the limitations of resources available at our disposal. 

of Steel and Mines (Department of Steel) O. M. No. 
H-l1018(1)/76-Parl. (Vol. II) dated 17-9-76]. 

[Ministry 

Further Information called ~or by the Committee 
"When was the Committee of Experts set up to work out long term 

requirement of Steel? What are the terms of reference of the Committee 
and when it is likely to submit the report?" 

[LSS O.M. No. 26-PU/75 dated 13-10-1976} 

Fartller Reply 01 Government 

A Committee of Experts was set up in July, 1976 to examine in detail 
various aspects concerned with the long-term planning for the steel industry. 
This Committee has been constituted under the Chairmanship of Director 
(Technical). Steel Authority of India Limited. The Committee has been 
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.ted to try and submit its report by March, 1977 aild the terms of referenco 
<lOt the Committee are ls follows:-

1. Assess the future demand for steel, pig iron and alloy and special 
steels upto 2000 AD for definite milestone years like 1980, 
1980 and 2000 A.D. 

2. Assess capacity and likely production from the existing facilities 
currently under implementation. 

3. Identify the loc:;ations where new capacities could be created! 
existing capacities could be expanded in the most economic 
way, in a phased manner for the various milestone years Up'ft 
2000 A.D. to meet the demands. 

4. Assess investment requirement for creation of new capacities! 
expansion of existing plan~ including replace-ment/revamping 
of existing plants in terms of total investment and foreign ex-
change requirement in given periods upto 2000 A.D. 

5. Assess requirement of various raw-materials required for steel 
industry more specifically iron ore, coal, limestone, manganese 
and dolomite to fulfil demand projection for the various mile-
stone years upto 2000 A.D. 

6. Identify the ~t1ditional prospecting mining and production capa-
cities to be creatt:d in the mining sector to meet the steel capa-
city and assess the order of investment required. 

7. Assess the requirement of other infrastructural facilities like 
power, water, fuel, transport, etc., to match the capacities of 
steel, mining, etc., upto 2000 A.D. and broadly identify the 
source/means to meet the requirement and investment requir-
ed in each sector. 

8. Assess the technical manpower requirements under different 
categories for the added capacities to be created for the various 
milestone years upto 2000 A.D. 

9. Review broadly the equipment manufacturing capacities in the 
country to support the steel development programme upto 
2000 A.D. as well as capacity for manufacture of refractories 
and identify what additional capacities may be needed upto 
2000 A.D. 

10. Review broadly the construction caoabitities in the countrv to 
support the steel develooment oroeramme Uph) 2000 A.D. and 
Identify the areas requiring augmentation. 



22 

11. Review broadly the design and engineering capabilities available 
in the country and suggest steps for augmentation if any to 
match the steel development programme upto 2000 A.D. 

12. Study broadly the new areas of development of technology in 
the field of iron and steel making including product diversifica-
tion and incorporate these into the new capacities being. 
suggested to the extent suitable for Indian conditions." 

[Ministry of Steel and Mine~ (Department of Steel) O.M. No. 
H-l1018(l)/76-Parl, (Vol. II) dated 20-10-76], 

Further iDformation called fOl' by the Committee 

Has the Committee of Experts submitted its repurt? If so, what arc 
its findings? 

[L.S.S. O.M. No. 26:-PU/75 dated 10th May, 1977]. 

Further Reply of Government 

The entire question of long-term planning for steel industry has been 
re-examined and it has been decided that such a long-term plan cannot be 
prepared in isolation for the steel sector only and has to be properly dove-
tailed into the overall plan for the economic and industrial development of 
the country. The plan also has to be within the same time frame as for 
the overall plan for the country. No action is therefore, being taken now 
for preparing a long-term plan for the steel industry alone. 

[Ministry of Steel & Mines (Department of Steel) Office Memorandum 
No. H-I1018( 1) /76-Parl. (Vol. III) dated the 10th August, 1977]. 

Furthet- Reply of the Government 

Recommendation of the Committee has been noted and SAIL would 
take action accordingly. 

(Further detials may please be seen in the supplementary information 
furnished in the recommendation at S1. No.7). 

[Ministry of Steel and Mi'nes (Department of Steel) O.M. No. 
H-l1018(1) /76-Parl. IV dated 20-2-] 979]. 

Recommendations (Serial No.6, Para No. 2.18) 

The Committee note that the total demand in 1973-74 of tool, alloy 
and special steels was 4 lakh tonnes. The Committee also note that in 
respect of alloy and specir 1 steels, no precise estimates for demand for 
future has been made and the demand i~ generally expected to go up by 
S to ] a per cent per annum. If the SAIL recognises, as, it says, it does. 
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the need to study the demand uends in future on a continuous basis for 
taking investment decisions both in private and public sectors, the Com-
mittee cannot apprtX:iate why no concrete action has been tak.en so far to 
make an estimate of the demand for tool, alloy and special steels for the 
future. They woultl like the SAIL to lose no more time to initiate action 
in this direction so that their investment and production programmes can 
be suitably tailored to match the production to the demand. 

Reply of SAIL anel the Govel'lUDellt 

The point raised by COPU has been noted. SAIL has already done 
some work in this direction and will increase its activities to establish levels 
of demand for alloy and tool steels. It has already established levels of 
demand. for alloy steels in industries such as Bright Ba.rs, Wire Drawing 
and Forging Industry. Demand estimates areavailaple tiIJ the eud of the 
5th Plan. 

SAIL is continuing efforts in this direction and hopes to establish 
demand estimates to help production planning and investment. 

In case of higher alloy steels, SAIL is working out in consultation with 
Research and Development and the consumers, the material requirements. 
of user industries SO that these aloys which ;lce generally tailor-made can 
be supJied to consumers to their satisfaction. 

[Ministry of Steel and Mines (Department of Steel) O.'M. No. 
H-l1018(])/76-Parl. (Vol. II) dated 17-9-76]. 

Further Reply of the Govemment 

A Working Group consistin.g of producers, users and exports was con-
stituted in May, 1978, to assess the demand and production prospects for 
each of the five years of the Sixth Plan, categorywise. The terms of 
reference for the Working Group are as follows:-

(i) To assess the demand for each of the live years of the Sixth 
Plan for:-

(a) Construction and forging steels; 

(b) High speed steels; 

(c) Spring Steels; 

( d) Stainless Steels; and 

(e) AU other alloy steels. 

elll To fix the production targets jor e.1ch of tll~ major catep. 
of aUoy steel for each of the five YC<'lrS of the Sixth PIn; 



(iii) To examine the technical, input, output ,and other problems of 
both the alloy steel industry and end-users engineering indust-
ries and to suggest practical measures for their solution for 
achieving maximum feasible self..reliance; 

(iv) To identify the specifications and quantities of tool, alloy and 
special steels which connot be economically produced in the 
country during the period of Plan and which would need to be 
imported. For this purpose, the trend of imports and exports 
in the last 2 to 3 years may ',also be taken ioto consideration, 

The Working Group is expected to submit the Report shortly. 
[Ministry of Steel and Mines (Department of Steel) O. M. No. 

H-II018/(l)/76-Parl. IV dated 20-2-1979], 
COIIIIDeDts of the Committee 

(Please see paras 9-12 of chapter I of Report) 
ReeolllJlMlJlldadOllS (SerIal No. 7) Paras (2.19-2.21) 

The Committee note that demand surveys have been conducted from 
'time to time through consultancy organisations like Industrial Develop-
ment Services, Atkins Das Private Ltd., National Council of Applied 
Economic Research and several methods are used for forecasting the 
·demand. 

The Committee find that Government/SAIL have also got the following 
reliable sources of information for working out the demand projections of 
.the various types of ~teel:-

(1) Steel Controller ISteel Distribution Authority; 
(2) SAIL International through which steel is imported; 
(3) Demand of Government Departments, particularly Defence, 

Railways, Works & Housing, Irrigation and Power etc,:-
( 4) Demand of Public Sector Undertakings (entral and States), 

They further note that there are wide variations in the demand forecasts 
-made by the various organisations in regard to the finished mild steel. 
According to an estimate made in 1968 by the National Council of 
Applied Economic Research, the demand projection for finished steel in 
1980 was estimated to be of the order of over 15 million tonnes. Accord-
ing to another demand projection made in 1971 by the same organisation, 
the demand for finished steel in 1980 had been put down at nearly 13 mil-
lion tonnes. According to the report (May, 1973) submit-
ted by the Task Force on Iron and Steel constituted by the 
'Steering Group on Metallurgical Industries (Fifth Plan) the esti-
mated demand for finished mild steel at the end of 1978-79 would 
be of the order of a little less than 11 million tonnes. As against these 
projections the SAIL which also conducted a demand survey in January, 
1975 estim.ated the demand to 'be of the order of nearly 7.6 mOlion tonnes 
at the end of 1978-79, This underlines the need for critical review of the 
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",,arious demand projections. The Committee like SAIL to go into tm. 
matter carefully and thoroughly with a view to arriving at reliable demand 
projections and making realistic assessment of the demalds of various 
types of steel as accurately as possible so that it may be in a position to 
take appropriate investment decisions on the expansion of existing steel 
plants ,and the setting up of nef plants and also take effective steps in the 
rational utilisation of the existing capacities of the various steel plants. The 
Committee are informed that as the work of demand survey requires a 
·certain methodology, competence and experience which exist in the 
>country, SAIL has decided to make USe of Private consultants available lit 
the country in the initial stages for this purpose. While on the one hand 
SAIL considers that there is an imperative need to build up and progressively 
strengthen its own organisation for making prper demand surveys fOl 
various categories of steel, on the other hand, it also feels that for doing 
this work without the assistanme of outside agencies, it would have to 
recruit a large number of persons and once they are recruited it will be 
<lifficult to dispense with them and they would become an avoidable 
overhead. The Committee are of the opinion that there have been wide 
variations in the projections of demand for various categories of steel as 
have been worked out by the different authorities and therefore it may not 
be safe to rely on such data. The Committee need hardly stress that in 
view of the huge investment required for steel production, it is vry 
'essentIal that the demand survey should be realistic. The Committee are, 
view of the huge investment survey should be realistic. The Committee are, 
the demand surveys without the ,assistance of the outside agencies, as in 
1hcir opionion the demand projections of such agencies have proved to be 
wrong. They WOUld, therefore, like SAIL/Gvernment to con!>titute their 
own machinery and settle its methodology for working out demand projec-
tions for the various categries of steel on a realistic basis at an early date 
,and review it from time totime to make sure that it is adequate to serve the 
underlying objective. The Committee recommend that in constituting such 
a machinery care should be taken to ensure that the overheads are kept 
to the mininlum. 

Reply of the Govemmeat 

Short term demand estimates are generally worked out by Steel Autho-
rity of Indin Limited and the production is accordingly planned to meet 
the requirement. Long term demand projection is also worked out keep-
ing in view lleveral factors like the expected rate of growth of the economy, 
increase in industrial production, demand of steel exporting engineering 
industries, demand by steel imprting inustries, ireet exoprt of steel, etc. 
Long term demand estimates are worked out in consultation with the 
Planning O)mmission. A committee of Experts under the Chairman· 
'ship of Director (Tech.) , Steel Authority of India Limited has been set up 
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for drawini up a long term perspective plan for the steel industry. The 
Committee comprises the following members: 

(i) Shri A. C. Banerjee, Director (Tech.) SA~hairman. 

(ll) Dr. M. N. Dastur of Mis. M. N. Dastur & Co. 

(iii) Shri P. L. Tandon, Chairman, National Council for Applied 
Economic Research. 

(iv) Shri M. P. W,adhwan, Director (Fin.) SAIL. 

(v) Shri K. C. Mohan, Managing Director, MECON. 

(vi) Shri S. N. Achatya, Joint Secretary, Department of Steel. 

(vii) Shri B. Appu Rao of M. N. Dastur & Co. 

This Committtee would examine in detail various aspects including 
the demand of steel on long term basis ,and the measures to meet this 
demand by creating additional capacity in the country. 

[Ministry of Steel and Mines (Department of Steel) O.M. 
No. H-llOI8(1)/76-Parl. (Vol. II) dated 17-9-76]. 

Further information caned for by the Committee 

"(a) When the Experts Committee w,as set up and what are its terms 
of reference? 

(b) When the Committee is asked to submit its report?" 

[LSS O.M. No. 26-PU/75 dt. 13-10- 1976]. 

}'urdler Report of Govemment 

.. (a) A Committee of Experts was set up in July, 1976 to examine in 
detail various aspects concerned with the long-term planning for the steel 
industry. This Committee has been constituted under the Chairmanship 
of Director (Technical) , Steel Authority of India Limited. The terms 
of reference of the Committee are as follows :-

1. Assess the future ''<iemand for steel, pig iron and alloy and 
special steels upto 2000 A.D. for definite milestone years like 
1980, 1990 and 2000 A.D. 

2. Assess capacity and likely production from the existing facilities: 
currently under implementation. 

3. Identify the locations where new capacities could be created! 
existing c,apacities could be expanded in the most economic-
way, in a phased manner for the various milestone years upt() 
2000 A.D. to meet the demands. 
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4. Assess investment requirement for creation of new capacities/ 

expansion of existing plants including replacement/revamping 
of existing plants in terms of total investment and foreign ex-
change requirement in given periods upto 2000 A.D. 

5. Assess requirement of various raw-materials required for steel 
industry more specifically iron are, coal, lim\!stone, mangimese 
and dolomite to fulfil demand projection for the various 
milestone years upto 2000 A.D. 

6. Identify the additional prospecting mining and production capa-
cities to be created in the mining sector to meet the steel 
capacity and assess the order of investment required. 

7. Assess the requirement of other infrastructural facilities like power,. 
water, fuel, transport, etc., to match the capacities of steel,.. 
mining etc., upto 2000 A.D. and broadly identify the sourfX/ 
means to meet the requirement and investment required in each 
sector. 

8. Assess the technical manpower re4uirements Lnder different cate-
gories for the added capaciti~s to be created for thc variou!f 
milestone years up to 2000 A.D. 

9. Review broadly the equipment manufacturing capacities in the' 
country to support the st.:!el development programme upto 2000 
A.D. as well as C::lpacit., for manufactur~ of refractories and' 
identify what additional capacities may be needed upro 2000 
A.D. 

10. Review broadly the construction capabilities in the country to' 
support the steel denlopment programme upto 2000 A.D. and" 
identify the areae; requirlllg augment alion. 

11. Review broadly the design and engineering capabilities available 
in the country and ~uggest steps hr augmentatIon if any to matc~ 
the steel development programme upto 2000 A.D. 

12. Study broadly the new areas of development of technology in the-
field of iron and steel making including product diversification' 
and incorporate these into the new capaciti.;:s being suggested too 
the extent suitable for Indian conditions. 

(b) The Committee has he!n askd to try and submit its Rr.p.m !7y 
March, 1977." 

[Ministry of Steel and Mines (Department of Steel) O.M~ 
No. H-ll018 (l )/76-Parl. (Vol. II) dated 20-10-761: 
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Further Reply of the Gonl'lHlleat 

In July, 1976, SAIL had constituted a Committee to evolve a long-term 
~lan for Steel Industry upto the year WOU A.D. As advised by the Ministry 
.of Steel and Mines (Department of Steel) ill September, 1977, since such a 
.tong-term plan cannot be prepared in isolation for the steel sector only and 
h,as to be dovetailed into tht; overall plan for the economic and industrial 
development of the country, it was decided to wait till the Planning Com-
.mission formulates its overall economic policics. The above mentioned 
Committee, therefore, suspended further work. 

The Planning Commission has, however, since formulat.ed the draft Five-
Year Plan for 1978-82, of which development to Steel Sector forms a 
part. Demand for the year 1987-88 and 1988-89 has also been indicated 
(herein. Estimates of Demands for Iron & Steel made by the Working Group 
~f Iron & Steel appointed by the Planning Commission, is given below. 

Estimates of Pig Iron and Steel Demand 1982-84 and 1987-88. 

'Category 

A. Pig Iron 

lB. Finished Sted : 

S.~aPtJ : 

• I. Bars lit Rods Wire ROIll semis for 
forgin~ 

. 2. 1 & M Structurale 

3, Heavy Structurah 

StIR-TOTAL !'iHA.PItS • 

Flat Product .• : 

4. Plate1 

5. HR Coils/Sheds 

"'6. CR C')i\./Sheet. 

'7. Tin Plates 

8. Gr/GC Sheet! 

'9. Electrical Shef!t' 

Suh-TOTAL Flat Pro({ucts 

10. Railway Track Materials 

TOTAL Sted (B) 

IV ork in, rr;ollp on lrn~ & Steel 
1'982-84 & 1987-89 

1988-89 

1150 1210 1470 1540 

4900 52 4B 6900 7390 

1!.I6!.! 1350 ") 
t 200 2355 r 

3:18 362 ) 
~- ... -.,------..------.----

6soo 6950 9100 9745 
----~--.-.-.--------- --,-

1230 1328 1800 1945 

1590 1710 2300 2472 

610 653 B50 910 

200 1109 250 262 

270 1185 350 370 

160 IB::! 300 34 1 

------------ -----
4060 4367 5fl50 6300-----
400 400 450 450 

109!l° 1172 7 15400 16495 

Mini~try of Steel and Mines (Department of Steel) C.M. No. H-IloIB/I/76-Parl.IV 
20-2-1979· 



Recommendation (Serial No.8, Para, 3.2) 

The Committee l'eiterate the recommendations of the Estimates Committea 
in paragraphs 2.117 and 2.llS of the Seventy Eighth Report (1974-75) 
and urge that the white Paper on the state of production in the steel plant& 
may be completed and laid on the Table of the House at an early date. 

Reply of Gol'el'llDlent 

A White Paper on Steel Industry was presented to Parliament on 27th. 
May. 19'/6. A copy of the White Paper is enclosed.· 

[Ministry of Steel and Mines (Department of Steel) O.K 
No. H-llOlS(1 )/16-Parl. (Vol. II) dated 29-7-761 

Recommendation (Serial No.9, Paras 3.27-3.28) 

The Committee 110te that although the over-all production of ingot sfeer 
during 1974-75 has increased over that in 1973-74 it is less than that im 
1972-73 in the steel plants of Bhilai and Rourkela. The utilisation .of, capa-
city in 1974-75 in respect of ingot steel has been of the order of 80 per cent 
in BhUai, 51 per cent in Durgapur and 59 per cent in RourkeJa. Similarly 
in regard to saleable steel though the overall production in terms of quantity 
has been the maximum in 1974-75, in terms of utilization of capacity, the 
percentage has been less than 1972-73 in Bhilai and less than 1972-73 and. 
1973-74 in Rourke~a. The percentage of utilisation of capacity in 1974-7S 
has been 86 per cent in Bhilai 42 per cent in Durgapur 66 per Cent ja 
Rourkela. The main reasons for shortfall in production in 1973-74 are. 
severe power cuts, inadequate availability of coal, intermitent slowdoWD' 
and industrial unrest in Railways and disturbed industrial relations im 
Durgapur and Rourkela. It has been stated that production of saleable 
steel could have been higher but for the production in the early part of" 
1974 having been affected by Railw,ay strike, restriction in power supply 
from Damodar Valley Corporation and Orissa State Electricity Board and 
inadequate supply of cocking coal. The Committee were informed that 
SAIL had ~aken a number of long term and short term measures to im-
prove production, such as provision of balancing facilities required t~ 

correct the existing imbalances. Capital additions and improvements im-
procurement of spares, refractories and essential r.aw materials, addition of 
coke oven battery at Bhilai ,ind one half coke oven battery each at Durga-
pur and Rourkcla and also improvement in area of operational efficiency 
in the plants special attention to provision of inputs, improvement in indus-
trial relations etc. The Committee r re also informed that SAIL had decided 
to measure the performance of the Plants net by Ingot Steel but by saleable: 
steel, and consequently diverted the inputs of production of saleable sleet 

·Not I eproduced as it is already presented to Parliament by Governments.. 
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~with limited SAIL had also transferred from plants having surplus of 
,ingots to plants having surplus of roling capacity. It has been able to 
;increase the overall availability of steel to the community. The Committee 
Jind that the yield of saleable steel from ingots has improved during 
.1974-75 as compared to the previous years. 

It has also been stated that in 1973-74 and 1974-75 attempts were 
.dllade to fix the targets in a realistic manner taking into account the cons-
.traints by involving those who produce and those who supply the inputs 
instead of an arbitrary basis as in earlier years. The Committee, however. 
·find that there is still, a large gap between rated capacity of the plants and 
:3ctual production. the extent of production loss due to external factors as 
;well as internal causes and the loss in net contribution on saleable, pig iron 
;and saleable steel has also been stated to be of the order of about Rs. 27 
.crores in 1974-75 as compared to the loss of Rs. 35 crores in 1973-74. 

:The Committee would like to judge the performance of SAIL whicb 
:has the object of coordinating the activities of a subsidiaries and input 
jndustries, on the basis of the results actually achieved. In the opinion of 
:the Committee constraints of a general nature, whatsoever, should not be 
dllade excuses for not achieving the rated capacity. 

The Committee cannot over emphasise the need for more concerted 
dlleasures to remove the constraints and for securing optimum utilisation of 
;.rated capacity and increased production from the steel plants on which 
lluge investments had been made, not only to meet the internal demand 
"ut also to improve the exports to earn the most needed foreign exchange. 

Reply of Government 

-'Government agree that it is necessary to ensure optimum production and 
<:apacity utilization in the steel plants. In fact, Steel Authority of India Ltd. 
has been concentrating on the production performance of its subsidiaries 
;asjts first priority. A number of steps have been taken and are being taken 
10 improve production from the steel p'ants as indicated in the white Paper 
.()n Steel Industry. 

Tho production of steel in 1974-75 was substantially higher than that in 
1973-74. In 1975-76, the production of steel reached a new high-7.251 
million tonnes of ingot steel and 5.778 million tonnes of saleable steel. The 
following 'table gives figure of production of ingot and saleable steel from 
nhe main steel plants in relation to c,apacity and targets. 
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{In thousAnd tonnes) 

A, 1",0/ StIll : 

Plant Capacity Target Production Production Production 
as per- aI perCt"D-
centage 01 tage oC 
capacity target 

Bhllai 2500 2250 220g 88'4 98'2 

Durgapur 1600 1000 1001 62'4 100' I 

Rourkela, 1800 1300 1262 71'2 gS'6 

Total of HSL Plant. 5goo 4550 4492 76' 1 98'7 
Bokaro 567 342 60,S 

TISeO 2000 1950 1787 8g' .. 91'6 

lISCO 1000 630 6630 63'0 100' 7 

Grand Total 8900- 7697 7253 77'6- 94'2 

B, Saltabl, SI~1l : 

(In thousand tonnet) 

Plant Capacity Target Production Production Produetion .- al 
Percentage percentille 

of of 
capacity Target 

--
Bhilai 1965 1770 1850 94'1 1040'S 

Durgapur 1239 780 75 1 60'6 g6's 

Rourkela 1225 goO 1041 85'0 liS' 7 

Total of HSL Plantl 4419 3450 3642 82'2 105'6 

Bokato 250 ISO 60'0 

TISCO 1500 1500 1486 99' 1 99' I 

lISCO 800 500 500 62'5 lOO'!I 

Grand Total 5729- 5700 5773 83'6- 100' • ..... ---
-P.xcluding Bouro where only lome ofthe u'lits.luve b!on 

.er. are under construction! geltation. 
commiuioned and ·the otk-
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The total production of 7.251 million tonnes of ingot steel was a new' 

record, the previous best being 6.43 million tonnes in 1966-67. It repesent-
ed additional production of 0.989 million tonnes (15.8 per cent) Over the. 
production in 1974-75, 94.2 per cent of the target and 77.6 per cent capa-
city utilization. 

The total production of saleable steel ,at 5.778 million tonnes was also 
a new record, surpassing the passing previous best of 4,900 million tonnes. 
in 1974-75. The production exceeded the production in 1974-75 by 
6,78,000 tonnes (18.0 per cent) and the target by 78,000 tonnes (1.4 
per cent). It represented 85.6 per cent capacity utilization. 

A number of other records were established. The production of 1.041 
million tonnes of saleable steel by Rourkela Steel Plants was a new record,. 
the previous best being 8,12,000 toones in 1974-75 (28.2 per cent higher), 
Capacity utiliz .. t:on went up from 66.3 per cent in 1974-75 to 85.0 per cent 
in 1975-76. 

The production of 1.850 million tonnes of saleable steel and 2.209' 
million tonnes of ingot steel at Bhilai were the highest so far, the previous 
best being 1.746 million tonnes and 2.108 million tonnes respectively' 
produced in 1972-73, There was an improvement in capacity utilization' 
over 1974-75 by 8.4 per cent in terms of ingot steel and 8.0 per cent in 
terms of saleable steel. 

At Durgapur, the output of 7,51,000 tennes of saleable steel was a 
new record, surpassing the previous best production of 7,21,000 tonnes in 
1963-64. The production was 44.4 per cent higher than the production 
in 1974-75 and capacity utilization improved by 18.6 per cent. 

The plan of production for 1976-77 is indicated in the table below:--
(In thousand tonnetl) 

._ .. --~.-.~ 

Plant STEEL INGOTS SALEABLE STEEL ------
Rated Targets Percer.- Rated Targets Percen-
capa- for lagf' ('If capa- for tagi" of 
city 1976-" capacity city If 76-77 capacity 

---- -------
Bhilai 2500 2250 90'0 1965 IB50 93') 
Durgapur 1600 ) 100 68B 1239 B25 66·6 
Rourk('la 1800 )350 75'0 122 5 1050 B5'7 

Total of 5900 4700 79·7 4429 3705 B3'7 
HSLPlanls 

Bokaro goo 7:20 
TISeO 2000 19:1.0 96';' )500 1500 100·0 
lISCO 1000 6fl5 68,5 800 54 0 67'5 -------
Grand Total Bgc,o· B205 B2'1· 6729· 6465 B5·4· 

Excluding Bokaro where only lome of the units have 
other are underconstruction!g('station. 

been commillSioned and the' 



It terms of above plan, the total production of ingots and of s:;.leable 
steel will be 13.2 per cent and 11.9 per cent respectively higher than tbe 
production in 1975-76. Excluding Bokaro where all the units of 1.7 
million tonnes stage have yet to be commissioned, the overall capacity 
utilization in terms of ingot steel will go up from 77.6 per cent in 1975-76 
to 87.1 per cent in 1976-77. Similarly, capacity utilization in terms of 
saleable steel will go up from 83.6 per cent to 85.4 per cent. TISeo. 
BbiJai and Rourkela will be operating ,t 100 per cent, 93.1 per cent and 
85.7 per cent of their capacity. Further, there will be a substantial im-
provement in production from Bokaro which will produce 7,20,000 tonnes. 
of saleable steel as against 1,50,000 tonnes in 1975-76. 

The production in the first two months of the year, April-May, 197(,,· 
has be~n very encouraging. The total production of ingot steel from the 
integrated steel plants at 12.47 laklu; tonnes exceeded the proportionate 
target by 3.7 per cent and the production of 10.44 lakhs tonnes of saleable 
steel was in excess of the target by 8.3 per cent. 

[Ministry of Steel and Mines (Department of Steel) O.M. 
No. H-l1 018 (1) !76-Parl. (Vol. II) dated 29-7-76]. 

Further information called for by the Committee 

Plesse furnish the latest position in regard to production of steel (sale-
able steel and ingot steel) in terms of capacity and target (unit-wise). 

[L.S.S. O.M. No. 26-PU/75 dated 31-12-77]. 

Reply of Government 

A statement indicating the production of ingot steel and saleable steel: 
at the integrated steel plants in 1976-77, targets for 1977-78 and produc-
tion during the period, April-December, 1977, in relation to the propor-
tionate target and the production in the corresponding period last year is. 
attached. It will be noticed therefrom that:-

(a) The total production of 6.316 million tonnes of ingot steel 
during the 9 months period, April-December 1977, was higher 
than the production in the corresponding period last year by 
2.4 per cent. 

(b) The total production of 5.144 million tonnes of saleable steel-
during the period, April-December, 1977, was higher than the 
production i'n the same period in 1976 by 1.6 per cent. 

(c) As compared to the proportiona~e target, the total production· 
during the period, April-December, 1977 fell short by 8.3 
per cent in terms of ingot steel and S. 7 per cent in terms ot 
sale.able steel 
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2. The production was adversely affected during the period April-
~DKember, 1977, by a number of factors such as:-

(a) Frequent restrictions/interruptions in the supply of power, 
particularly at Bokaro, Durgapur and lISCO. 

(b) Indifferent industrial relations situation in lISCO. 

(c) Strike ,at Dugda and Bhojudih Coal Washeries of HSL between 
18th and 31 st October, 1977, leading to reduction in over / 
pushing and increase in the proportion of prime washed coal 
in the coal blend with consequential adverse effect on the 
availability and quality of coke and gas. 

(d) Extended capi~al repairs to cold rolling mill in July and of 
slabbing mill in November, 1977 in Rourkela Steel Plant. 

l:{Ministry of Steel and Mines (Department of Steel) Office Memorandum 
No. H-llOI8(1 )/76-Parl. (Vol. IV) d"ted the 14th February, 1978] 



~
 "I

"..,
 S.i

ll
ll

d 
s.

z.
.i,

t. 
$"

/1
1/

",
,,,

 'h
, I

tW
J,t

JI
8d

 S
U

ti 
PI

IIP
Ils

 ti
ur

jll
g 

'h
i P

,n
tld

 A
fl

ri
l-

D
«

."
""

" 
IfJ

71
. 

(I
n 

'0
00

 
to

nn
es

) 
--

--
-

Pl
an

t 
Pr

od
uc

tio
n 

T
ar

ge
t 

A
pr

il
-D

ec
rm

be
r,

 1
97

7 
A

pr
il-

V
ar

ia
ti

on
 

A
pr

il-
D

ec
. 

in
 

19
77

-'1
8 

D
ec

., 
ov

er
 

19
77

 
19

76
-7

7 
T

ar
ge

t 
Pr

od
ut

ti
on

 C
ap

ac
it

y 
19

76
 

ut
ili

sa
tio

n 
pr

od
uc

ti
on

 T
ar

ge
t 

A
pr

il
-D

ec
. 

19
76

 

~
 

:3 
• 

5 
6 

7 
8 

9 
--

-.. _
-

-
--

-
--

--
-.

 
IN

G
O

t'
 S

T
E

E
L

 

B
hi

la
i 

23
0 2

 
23

00
 

17
05

 
17

58
 

93
'8

 
16

91
 

(+
)3

'1
 

( +
)4

'0
 

D
ur

ga
pu

r 
10

91
 

12
50

 
93

0 
81

9 
68

'3
 

78
5 

(-
)1

1
'9

 
(+

)4
'3

 
R

ou
rk

el
a.

 
15

0 3
 

15
50

 
11

51
 

1
0
5
~
 

77
'9

 
I
I
I
~
 

(-
\8

'6
 

(-
)5

· .
.. 

B
ok

ar
o 

95
6 

14
00

 
10

05
 

7.
8 

66
g 

(-
)2

5
'6

 
(+

)1
'8

 
CI

O 
lI

S
C

O
 

66
7 

85
0 

63
7 

48
8 

65
'1

 
49

1 
(-

'2
:J

·.
 

(-
)0

'6
 

0
1

 

T
IS

C
O

 
19

0 7
 

19
oo

 
14

58
 

14
51

 
g6

'7
 

14
21

 
(-

)0
'5

 
(
~
 )2

'S
 

TO
TA

L 
84

27
 

92
50

 
68

86
 

63
1 6

 
83

'4
-

61
6g

 
(-

)8
·,

 
(+

)2
· ..

. 

SA
LE

A
B

LE
 S

T
E

E
L

 

B
hi

Ia
i 

20
19

 
19

2 5
 

14
35

 
14

45
 

g8
·0

 
15

02
 

(+
)°

'7
 

(-
)3

'8
 

D
ur

ga
pu

r 
go

l 
10

00
 

75
0 

64
3 

69
'2

 
65

0 
(-

)1
4

'3
 

(-
)1

"1
 

R
ou

rk
el

a.
 

11
7.

 
11

70
 

86
7 

85
9 

93
'5

 
86

0 
(-

)o
·g

 
(-

)0
'1

 
B

ob
ro

 
73

6 
lO

tS
 

75
2 

65
1 

52
3 

(-
)1

3
'.

 
(-

)2
4

'5
 

li
S

C
O

 
54

2 
68

0 
49

5 
37

2 
-&

.z
·o

 
39

2 
(-

)2
+

'8
 

(-
)5

'1
 

T
IS

C
O

 
15

50
 

15
50

 
11

55
 

11
74

 
10

4'
4 

11
38

 
+

)1
'6

 
(+

 )3
'2

 
TO

TA
L 

6
g

u
 

73
73

 
5
4
~
 

51
44

-
ag

·o
· 

50
6 5

 
(-

)5
'7

 
(+

)1
"0

 
• 

Ex
cl

ud
in

g B
ok

ar
o w

he
re

 a
ll

 th
e 

un
it

s o
f t

he
 1

.7
 

m
et

ri
c t

oo
ne

s i
ng

ot
 s

ta
ge

 h
av

e 
no

t y
e

t b
ee

n 
co

m
m

is
si

on
ed

. 



36 
.'urfher Reply of GOl'el'llmeat 

A statement indicating the production of ingot steel and saleable steel 
at the integrated steel plants in 1977-78 and during the period, April-
November, 1978, in relation to targets capacity and production in the 
corresponding period in 1977-78 is att.ched vide Appendix I. It will be 
noticed therefrom that:-

(a) The total production of 8.424 million tonnes of ingot steel and 
6.894 million tonnes of saleable steel in 1977-78 was practically 
at the same level as the production in 1976-77. However, the 
production of ingot steel fell short of the target by 9.4 per cent 
and of saleable steel by 6.5 per cent. 

(b) The total production of 5,276 million tonnes of ingot steel 
during the period April-November. 1978 was short of the 
production in the corresponding period in 1977-78 by 5.7 
per cent. Similarly, the total production of 4.266 million 
tonnes of saleable steel during this period was short of the 
production in the corresponding period in the previous year by 
15.7 pe'r cent. However, as compared to the proportion~te 

target, the production was short by 19.3 per cent in the case 
of Saleable steel and 15.0 per cent in the case of saleable steel. 

2. The production in 1977-78 and in the period, April-November, 
78, was adversely affected for the reasons indie" ted below: 

1977-78 

(i) Frequent restrictions/interruptions in the supply of power, 
particularly at Bokaro and Durgapur Steel Plant and lISCO. 

(ii) Certain problems relating to supplies of cooking coal to the 
steel plants, both in terms of quanti), and quality; and 

(iii) Strike at Dugda and Bhojudih Coal Washeries in October, 
1977, and ,partial strike in Bokaro Steel Plant by a section of 
workers in February/March. 1978. 

April-November, 1978 

(i) Continued problems in supplies of coal to the steel plants, bO'h 
in terms of quantity and quality. 

(ii) Shortage and frequent restrictions/fluctuations in power 
supply. 

(iii) Indifferent industrial relations in some of the plants. 



37 
(iv) Unprecedented rains and flood in West Bengal in September. 

1978, resulting in flooding of coal fields as well as Durgapur 
Steel Plant .. od affecting the rail movement. 

(v) Converter No.5 of Bokaro Steel Plant which was expected to 
be commissioned in May, 1978, is now likely to be commis-
sioned only towards the end of December, 1978. 

3. The following steps have been taken to increase production and im-
prove capacity utilisation:-

(i) Close and constant liasion 1~ being maintained with the Ministry 
of Energy, DVe authorities, Electricity Boards, coal supplying 
agencies and the Railways so as to secure maximum supplies 
of power and good cooking coal. 

(ii) Orders have been placed for the import of one million tonnes 
of low ash coking coal in order to supplement indigenous sup-
plies. Supplies of imported coal are expected to start arriving 
from January, 1979, onwards. 

(iii) Schemes for augmentation of captive power generation capa-
city at Durgapur and Bokaro Steel Plants to the extent of 300 
MW have been sanctioned. This willhel;> to meet the 
present difficulties on account of power shortage and frequent 
interruptions/f1uc:uations. 

[Ministry of Steel and Mines O.M. No. 11018/1/76 ParI. Vol. IV 
d:.ted 1-1-79] 

Commenta of the Committee 

(Please see Par. s 13-20 of Chapter I of the Report) 

Ret'ommendation (Serial No. 10, Para 3.19) 

The Committee note that though the percentage utilisation of capacity 
of pig iron in Bhilai, Ourgapur and Bokaro Steel Plants during 1974-75 
has been af the order of 59 per cent, 42 per cent and 69 per cent as com-
pared to 56 per cent, 33 per cent and 75 per cent respectively during 1973-
74, there is still a large gap between actual utilisation and rated capacity. 
The Committee are informed tha! the shortfall in production in Bhilai is 
because (r non-operation of one of the six blast furnaces on account of 
troubles in coke ovens, shortage of coking coal and inadequate availability 
of coal. It has been stat'ed that in Bokaro. Blast Furnace No. ] was com-
missioned only in October, 1972. The Committee were informed that 
installed capacity of production of pig iron is expressed as balance of 
blast furnace capacity after meeting th~ requirements of pig iron for steel 
making on account of drastic reduction in oven pushing because of shortage 
of coking coal, restriction on power prob!em with Railways, there had been 
a consciouo; cut back in the production of blast furnaces. The Committee 
recommend that SAIL should keep in view the need 'for optimising pro-
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duction of saleable pig iron as well as steel, take appropriate steps to 
remove the constraints and improve the utililation of pig iron capacity. 

Reply of the Government 
Noted. The total production of pig iron for sale from the Bhilai, Durga-

pur, Rourkela and Bokaro Steel Plants in 1974-75 was 1.363 million 
tonnes. In 1975-76, this went up to 1.397 million tonnes. The produc-
tion plan for 1976-77 envisages a production of 1.720 million tonnes. The 
second blast furnaces at Bokaro was commissioned in April, 1976. Subject 
to continued supply of c'oking coal at the required level, it is planned to 
operate all the six blast furnaces at Bhilai from July, 1976. 

[Ministry 01' Steel and Mines (D~partm(!nt of Steel) O.M. No. H-110l8 
(1 )J76-Parl. (Vol II) dated 29-9-1976] 

Further information called for by the Committee 

(a) "Have all the blast furnaces come into operation from J ul y, 
1 976?" 

(b) "If not, what are the constraints?" 

[LSS O.M. No. 26-PUj75 datcd 27-8-76} 

Further Reply of Government 

(a) and (b): "Blast furnace No.2 at Bhilai was commissioned on 31st 
July, 1976, thus bringing into operation all the six blast furnaces." 

[Ministry oT Steel and Mines (Dcparul1cnt ot Steel) O.M. No. H-ll 0 I S 
( ! ). 7(l-P.lrl. (\ 01. II) dated 29.:).1976} 

Further Reply of Govemment 
The total production of pig iron for sale from Bhilai, Durgapur, Rour-

kela and Bokaro Steel Plants in 1975-76, 1976-77 and 1977-78 and during 
the period April-November, 1978, is indicated below:-

1975-76 I' 397 millioll tOnJ1f'S 

1976-77 1' 1129 " " 
1977-78 I' 329 

April-Nov~mbl'r 1978 0'985 " 
The production of saleable pig iron was also adversely affected for the 

reasons indicated under Recommendation No.9. The production during 
the period April-November, 1978 from these plants, however, exceeded 
the production in the corresponding period in 1977-78 marginally by 7,000 
tonnes. 

[Ministry of Steel and Mines O.M. No. 11018/1/76 P. rl. (Vol. IV) 
dated 1-1-79] 
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Rec:ommendatioD (SI. No. 11, Paras 3.60 at 3.61) 
The Committee note that Durgapur Steel Plant has achieved produc.· 

tion of 8.19 lakh tonnes of ingot steel and 5.2 lakh tonnes of sale-
able steel in 1974-75, the highest since 1969-70 and 1968-69 res-
pectively. Still the capacity utilisation has been only of the order 
of 50 per cent in ingot steel and 42 per cent in saleable steel. Even 
this is stated to have been possible because of rebuilding of coke eveQ..' 
battery No. 1 and repairs of other batteries and Steel Authority of India. 
Limited's assistance in efIiective coordinated supply of raw mate-
rials and power and emphasis in production of saleable steel as compared, 
to ingot steel. Supply of coal and lime stone was discussed from time to' 
time during 1974;-75 by Steel Authority of India Limited officers and 
arrangements were made for supply of additional washed coal from 
Patherdih and Lodna washeries and additional quantity of lime stone from 
Bhavathpur lime stone queries of Bokaro Steel in addition to supply from 
Dirmitrapur. It has been stated that supply of coal, iron ore, lime stone,. 
power and rail transport for Durgapur Steel Plant is being continuously 
watched by Steel Authority of India Limited in association with Railway 
Board, BeCL, CMAL, Ministry of Energy and D.V,C. Steel Authority of 
India Limited monitoring cell at Calcutta also watches the position of supply 
of major raw materials to Durgapur Steel Plant and coordinates with S.B. 
and Eastern Railways and if necessary these materials are supplied to" 
Durgapur Steel Plant by diverting from other destinations. The Com-
mittee feel that these are steps which should have been taken by Durga-
pur Steel Plant management from time to tunc much earlier. The main 
reasons for the ills of Durgapur Steel Plant were-

(i) indifferent industrial relations; 
(ii) diversification of condition of coke oven batteries; 

(iii) lack of proper maintenance arising mainly out of poor indus-
trial relation~ and partly on account of inadequate stress on-' 
maintenance; 

(iv) poor and deteriorating quality of coal; and 
(v) inadequate supply oJ power. 

The Committee were however informed that while other Steel Plants .. 
when they faced operational difficulties, took various steps to follow up-
decisions taken to find optimum solution to the problems by constant-
follow up, such so initiative was lacking in Durgapur. 

The Committee also find that the Action Committee which went into' 
the problems of Durgapur Steel Plant submitted a draft report as early as' 
in J 973 and made a numb~r of importa,nt recommendations regarding coke-
even and by-product plant improvement and maintenance. in balance in 
steel melting shop, low percentage of furnace availability, poor utilizatiofl.' 
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of blooming min, improvement of services, industrial reiations, power 
supply, management development and training, With the implementation 
of these it should be possible to reach close to the rated capacity of 1,6 

. million tonnes, Considering the situation in Durgapur, to the Action Com-
mittee recommended that government might accept 1.4 M,T, of ingots as 
the practical capacity for the plant. The Committee find that Steel Autho-

-J'ity of India Limited has considered the recommendation regarding derat-
ing of the plant as the most important recommendation for the present and 

-according to it the primary task was to increase production to a level which 
would create confidence for further improved performance, Though the 
Committee welcome the steps taken to improve the performance of Durga-
pur Steel Plant during 1974-75 the Committee feel that Government/SAIL 
should have taken a decision on the recommendations of Action Committee 
and taken concerted and coordinated efforts to improve the performance 

. so as to reach not only the attainable capacity of t.4 million tonnes but 
to attain the full rated capacity of 1.5 million tonnes, 

The Committee also recommend that SAIL should in particular take 
immediate suitable measures to improve the utilisation of the blooming 
-mill and thus the performance of the plant. 

Reply of the Government 
The observations of the Committee have been noted, 
2, There has been striking improvement in the performance of Durgapur 

-S!eel Plant during 1975-76. Production of saleable steel at 751 thousand 
tonnes was a new record surpassing the previous best of 721 thousand 
tonnes achicved 12 years earlier during t 963-64. This represented an 
increase of 44.4 per cent over the actuals of the previous year (520 
thousand tonnes), Similarly, prOduction (1.001 MT) of ingots during 
1975-76 crossed the one million tonnes mark again after a lapse of nine 
years and was 22.2 per cent Ifgher than the 1974-75 output (819 thousand 
tonnes), Production of ingot and saleable steel during last few years ill 
given below:-

Y"ar 

('000) Tonnes 

Production at DSP 
-------~--

Ingot 
Steel 

~aleable 
Steel 

--------- -- - ------ ------- --------- -- - - ------ ---

----------_._---- . 
1!)63-64 

.1964-65 

"1965-66 

1<)66-67 -----------

\I 

97\1'4 

1006'il 

JOOO' 7 

754'\1 

3 

7ill'O 

7:10'9 

684'J 

549''.\ 
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la 3 

1967-68 738'0 5116'7 

1968-6g 6la3' 1 ... 99·S 

1969-70 818'3 "'93'7 

1970-7 1 633·9 ",lla'6 

1971-7!! 700'0 ... 3Q• ... 

1972-73 7lalZ' 8 ... 76'9 

1973-74- 77S' 8 376 '8 

197"'-75 81g'3 SIZO· ... 

1975-76 1000'7 751' I 

- ..-.. _--_.-._ .. 
The year 1975-76 was a year of steady build-up of performance parti-

cularly after the proclamation of emergency. Production of ingot steel 
at 103,280 tonnes during December 1975 was an all-time record equivalent 
to an annual rate of 1.239 MT. Similarly, saleable steel output of 84,319 
toones during March 1976 was a new record equivalent to 1.012 MT per 
year. Month-wise production of ingot and saleable steel during 1975-76 

(To) 

Period 
Ingot- Steel,' ~ Saleable Steel - . ------- ---------------

Quantity A. % of Quant't AI. % of 
(Tonnell) 197"'-75 (Tonn;") 197"'-75 

average average _ .... ,-_ ....... ------..-,,:.._. --. -------........ -
3 ... -.---.-.....------- --~.--~-..-

197"'-75 (Average/p.m.) 68.1Z75 100'0 ... 3.367 100'0 

-.----,~-------

April 1975 7°.165 102'8 ... 7.233 106'9 

May 6409 ... 5 95' I 53.932 lIZ ... • ... 

June 61,755 9°· ... ...7.33 1 log' I 

July 80,oolZ I17' 2 61.368 14 1' 5 

August 8S,41B 125' I 65.691 151' 5 

September 63,278 11Z2'0 49.660 I1S'O 
October 82.155 120'3 56.353 129'9 
November 87.084 127'5 60.1180 139'0 
December 103.IZSO 151' 3 71•051 163'8 

---~ ._---
4793 LS-4. 



-- '---.- --
II 3 4 5 

---.-- ----
January 1976 

February 94. 161 137'9 70.933 163'6 

March 
90.1118 1311'0 811,735 Igo'8 

98.361 144'0 84.3 19 194'4 

Total 1,000.7311 75 1,086 
Average p, m. 83,394 122' 1 62.59 1 144'3 

Among the units that gave the best performance during 1975-76, 
special mention needs to be made of the Blooming Mill, With a record 
figure of 949,223 tonnes ingots rolled and output of 830,046 tonnes, the 
corresponding previous best figures being 909,243 tonnes of charge weight 
during 1964-65 and 821,872 tonnes of output during 1965-66. The Mill 
established montbly record in respect of both charge weight and output 
during March 1976, the figures being 96,907 tonnes of charge weight and 
86,246' tonnes of output, representing 79.1 per cent and 18.4 per cent 
respectively of installed capacity at 1.6 MT level. 

The production from this plant during the year 1976-77 has been plan-
ned substantially higher than the 1975-76 actuals (and thus at higher 
capacity utilisation levels). 

As can be seen from the following table, ingot production at 1.1 MT 
is 9.9 per cent higher, Blooming Mill charge weight at 1.06 MT is 11.7 
per cent higher and saleable steel at 0.825 MT is 9.8 per cent higher than 
the actuals of 1975-76. 

Protluction PIGn : 1976-77 

---.-~.- ----.-.... --- --~--.-.-.-------. 

Particulars 1976-77 
Plan 
('oooT) 

1975-76 Increue 
Actuah (%) 
('oooT) 

----.-----------------------------------------------------_ .. _ ... -.----
Ingot Steel 

Blooming Mill Charge Weight, 

Sateable Steel 

234 
-.--------~ 

1100 1001 (+)9'9 

1060 949 ( -I· ) " • 7 

75 1 (+)9'8 
-------_ .. _-------

[Ministry of Steel and Mines (Department of Steel) O.M. No. H-l1018 (1) 
76-Parl. (Vol II) dated the 29th July, 1976,] 
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Further information called lor. by the Committee 

Please indicate the latest position of Steel production at Durgapur Steel 
Plant. 

(L.S.S. O.M. NO. 26-PUj75 dated 31st Dec., 1977) 

Reply of the GovenImeDt 
The production in Durgapur Stleel Plant during the 9 months of the 

current year April-December 77 as compared to the plan, proportionate 
rated capacity and the a.ctuals during corresponding period of previous 
year is indicated below:-

Particulars 

1 Proportionate rated capacity 

!Z, April.Dtc., 1977 

Plan 

·Actual 

3. April·Dtc. 1976 

Actuals 

4' Capacity Utilisation (%) 

5. Plan fulfilment 

6. Growth (%age) 

Unit 

'000 

" 
" 

" 
o· 
10 

% 

% 

Ingot Saleahle 
Steel st('e1 

Hloo 9!Z9 

930 750 

019 643 

785 6so 

68'!Z 6g'!Z 

88'1 85'7 

(+)4'3 (-) 1'1 

It is observed from the above that the production of ingot steel has 
recorded a growth of 4.3 per cent over the corresponding period of pre-
vious year, whereas the saleable steel has been marginally lower (7000 
tonnes) . 

The main reasons for the April-December 77 performance being lower 
than the plan are as follows:-

( 1) Frequent restrictions, frequency fluctuations and interruptions 
in DVe power supply; 

(2) Indifferent quality of coking coal leading to very wide ftuctua-
tions in B.F. coke quality resulting in adverse operating condi-
tions at blast furnaces causing severe imbalance in hot metal 
and B.F. gas supply; 

(3) Prolonged hot repairs to open hearth furnaces and operational 
and mechanical delays in the rolling milk 

[Ministry of Steel and Mines (Department of Steel) O.M. No. 11018(1)/ 
76-Part IV dated 3]st January 1978.] 



Further Reply of Gove,Dllleat 

In addition to the reply communicated through the Ministry of Steel 
& Mines (Department of Steel) Office Memorandum No. H-l1018 (1)/ 
76-Parl. (Vol. II), dated the 29th July, 1976, the following further infor-
mation is given. 

Ingot and saleable steel output at Durgrpur Steel Plant at 1.091 Mt and 
0.901 Mt during 1976-77 were new records surpassing the corresponding 
previous best of 1.001 Mt and 0.751 Mt during 1975-76. Production from 
the Durgapur Steel Plant During 1976-77 had been planned substantitally 
higher than the 1975-76 actuals (and thus at higher capacity utilisation 
levels). Even these high targets were exceeded in case of saleable steel 
by 9.2 per cent; whereas output of ingot steel was marginally short of the 
target by only 8,600 tonnes (0.8 per cent). 

During 1977-78, the actual production was 1.091 Mt of ingot steel 
and 0.864 million tonnes of saleable steel and was almost at the same 
level as during the previous year. The higher targets and thus capacity 
utilisation fixed for the year than for 1976-77, were based on the good 
performance during the latter half of 1976-77, but could not be achieved 
mainly due to the following reasons:-

(a) Frequent restrictions, frequent fluctuations and interruption in 
DVC power supply; 

(b) Indifferent quality of coking coal leading to vary wide fluctua-
tions in coke quality, upsetting the blast furnace operation; 

(c) Prolonged hot repairs to open hearth furnaces and operational 
and mechanical delays in the rolling mills; and 

(d) Industrial relations problems, particularly, during the later half 
ot the year. 

During the first seven months of the current year, production was affect-
ed by the undermentioned causes:-

(a) Regulated oven pushing due to low stocks and supply of coking 
coal; 

(b) Industrial relations problems in the Traffic Department, SM 
Shop including restricted practices adopted by the VIC 
operations; 

(c) Unprecedented heaVy rains resulted inflooding, :w.e.f. Septem-
ber 26, t 978 bringing the pliant operations to a grinding half; 
and gradual revival thereafter during October 78: 



45 

(d) Power shortage from DVC and non-adherance to supply tnc 
minimum assured level of 3S MV A against the contractual 
demand of 45 MV A; and low system of frequency of DVe 
power resulted in isolation of the two systems affecting inplant 
generation; 

(e) Shortage of iron are for blast furnace, as well as poor quality 
of iron ore from Bolani: 

(f) Critical ingot mould position and various operational troubles 
in the rolling mills, particularly during July and August '78. 

[Ministry of Steel & Mines (Department of Steel) Office Memorandum No. 
11018(1 )j76-Parl. Vol. IV, dated 3-11-1978] 

CODUDeDCs of the Committee 
(Please see Paras 21-29 of Chapter I of the Report) 

Recommendation (Sedal No. 12 Paragraph 3.63 & 3.64) 
The Committee were given to understand that the outgoing General 

Manager, DUl'gapur Steel Plant gave some suggestions importunt amongst 
which were:-

(3) installation of additional tipplers for box wagoJls; 
(b) installation of captive power stations; 
(c) hcquisition of lime stone proiects at Ranchi. 

The Committee are informed that while a decision has already been 
taken in regard to captive power plants the additional tipplers for box 
wagons are expected to be commissioned by July, 1976. The question of 
a"quisiiJon of lime stone property near Ranchi is to be s~ttled by the Miner-
ral Deveiopment Corporation of Bihar. The Committee desire that Steel 
Authority of India Limited should take steps to ensure that there is no 
slippage in the schedule of commissioning of the tippler'!. The Committee 
would also Hke Steel Authority of India Limited/Government to pursue the 
matter with the Government of Bihar so that acquisition of limestone pro-
party in Ranchi is not delayed. The Committee would like to be kept 
informed of the results. 

Reply of tile Govemmeat 
Durgapur Steel Plant authorities have discussed the proposal ior joint 

working of the limestone property in Para.tu Ranchi District, with the 
Bihar Mineral Development Corporation (BIMDEVCO). It has now been 
decided that BIMDEVCO will work the property by themselves and offer 
limestone of suitable quality to Durgapur Steel Plant. BIMDEVCO have 
indicated that they would start the operations shortly. BIMDEVCO have 
already acquired the property by terminating the le:tse of the preivoull 
lessee. 
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BOX wagon tippler for tippling coal is nearing completion and is ex.-
pected to be commissioned shortly. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. H-l1078 
(1 )/76-Parl. (Vol. II) dated the 29th July, 1976]. 

Furdler informatioD called for by the Committee 

Please indicate whether Box wagon tippler for tippling coal is completed 
and commissioned? 

(L.S.S. O.M. No. 26-PU175 dated 10th May, 1977). 

Further Reply of Govemment 

It has been reported that the final acceptance tests of individual units 
started on the 20th July, 1977, and were completed on 22nd July, 1977. 
The final acceptance lists of the total unit, started on 30th July, 1977 and 
are in progress. 

[Ministry of Steel and Mines (Deptt. of Steel) Office Memorandum No. 
H-l1018(1 }/76-Parl. (Vol. III) dated the 29th August, 1977]. 

Further Reply of Govenuaeat 

In addition to the reply communicated through the Ministry of Steel 
" Mines (Department of Steel) Office Memorandum No. H-ll 018 (l ) / 
76-Parl. (Vol. II), dated the 29th July, 1976, the following further infor-
mation is given: 

The new Coal Box Tippler has been commissioned on lst August, 
1977. 

Government have approved the installation of a Captive Power Plant 
of 2 x 60 MW to cater to the requirements of the Durgapur Steel Plant 
and Alloy Steels Plant, Durgapur. Tenders for the power plant have been 
invited and are expected to be opened in December, 1978. 

[Ministry of Steel & Mines (Department of Steel) O.M. No. H-llOI8(1}/ 
78-Parl. (Vol. IV) dated 30-11-78]. 

RecomDWDdatioD (SerIal No. 13, PM'8 3.65) 

The Committee find that there has been an accumulation of ingots with 
Durgapur Steel Plant to the extent of 1.17 lakh tonnes. According to 
SAIL, a stock of 40 to 50000 tonnes of ingots is considered as the limit 
of normal stock and Durgapur Steel Plant has been advised to reduce its 
inventory of ingots. The Committee are informed that over production of 
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inlots is closely related to supply of power hom Damodar Valley Corpora-
tion and the main problem of Durgapur Steel Plant was the weakness of 
Blooming Mill to roll out the entire quantity of steel produced thus increas-
ing the stock of ingots continuously. It has been stated that SAIL haa 
already given assistance to Duragapur Steel Plant to sell/dispose of 48400 
tonnes ot ingots to steel plants to Bhilni, Jamshedpurand Bumpur and 
in spite of this the stocks had gone up during 1974-75. The Committee 
are informed that major portion of ingots in off and high carbon grades 
was not acceptable to integrated steel plants nor was there scope for sellina 
them to small rolUng mills, because of their sizes. Exports of these varie-
ties could not also be arranged due to sag in the international market. As 
accumulation of such stock of ingots without use to the community results 
only in the necessary locking up of capital besides wastage 01 inputs like 
coking coal iron ore, power etc., the Committee would . like SAIL to go into 
this problem critically and regulate the production of ingots of requisite 
quality and also take steps to keep the inveQtory .0£ ingots to the required 
level. 

GovenuDellt's Reply 
SAiL have examined the problem of accumulation of ingots in the 

Durgapur Steel Plant and initiated necessary action. During the year 1975-
76, the stock of ingots at Durgapur Steel Plant went up only by 7,000 ton-
nes over the stock held at the beginning of the financial year. With the 
tempo of production being built up over the last two or three years and 
particularly so during 1975-76, and all-out efforts made to improve the 
capacity utilisation of the plant, the year 1975-76 witnessed record outputs 
in the production of saleable steel and charge weight in the blooming mill 
and quite a few other units. Curtailment in the production of ingots would 
have affected the production of hot metal from the blast furnaces and, in 
turn, resulted in imbalance in the gas supply to the soaking pits and, more 
so, affected the high morale amongst the employees to produce more. The 
capacity o'f the blooming mill is likely to be augmented considerably with 
the commissioning of four additional soaking pits during the current year. 
Efforts have been made to supply ingots to other steel plants for further 
rolling. The emphasis, while fixing targets, is to produce saleable steel 
so that there will be no accumulation of ingots. However, due to certain 
technical factors it sometimes happens that certain imbalances develop. 
Such imbalances are corrected by transferring such production to other 
plants to the extent possible. 

With all these efforts, it is expected that the ingot inventory would be 
broUght down to a normal level of 40 to 50 thousand tonnes in the near 
future. 

[Ministry of Steel & Mines (Deptt. of Steel) Office Memo No. ii-ll01S(1)/ 
76-Parl. (Vol. II) dated 31st AUiUst, 1976]. 
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F~r Reply of Govemment 

In addition to the reply communicated through the Ministry of Steel 
" Mines (Department of Sleel) Office Memorandum No. H-l1018(l)/ 
76-Parl. (Vol. II), dated the 31st August, 1976, the following further 
information is given. 

Ingot steel stocks at the Durgapur Steel Plant, which were 117 thousand 
tonnes on 1st April, 1975, came down to 70 thousand tonnes on lst April, 
1977 and was 75 thousand tonnes on 1st April, 1978. Ingot stock is 
around 80 thousand tonnes on 1st November, 19',8. Ingot rolling at the 
Blooming Mill has also steadily gone up from a record figure of 0.949 Mt 
in 1975-76 to a higher level of 1.072 Mt in 1976-77. Ingot rolling during 
1977-78 was 1.05 Mt and during April-October 1978 was 0.528 Mt being 
lower than 1976-77 for reasons mentioned earlier. 

[Ministry of Steel & Mines (Department of Steel) Office Memorandum No. 
H-llOI8(1)/76-Parl. Vol. IV, dated 3~-11-78]. 

RecommeDdatiOll (S. No. 14, Para Nos. 3.81 to 3.8%) 
The Committee note that during the period up to 1973-74, the Alloy 

Steel Plant has been working upto 50 to 60 per cent of the installed capa-
city. The production during 1974-75 has been of the order of 78,400 
tonnes of ingots against the rated capacity of 1 lakh tonnes and 36,700 
tonnes of saleable steel against the rated capacity of 60,000 tonnes. Al-
though production during 1974-75 has improved, the actual utlisation is 
still less than the rated capacity. The Committee are informed that the 
reasons for shortfall were power shortage and equipment breakdowns 
particularly in forge shops. It has been stated that the economic of the 
plant greatly depended on the product-mix and efforts are constantly made 
to optimise production oJ critical quality of steel which produce more 
returns, within the framework of the underbooking. 

The Committee find that the Action Committee of Planning Commis-
sion which went into the working of Alloy Steels Plant had recommen-
ded seven items of capital expenditure besides inprovement of industrial 
relations maangement development and training, constitution of Coordina-
tion Committees etc. The Committee understand that suggestions of Action 
Committee are still under consideration of SAIL/Government. It has been 
stated that vigorous action is being taken to improve production of sale-
able steel and certain additions and modifications are being made for 
improving production at forge shop. The Committee would like to be 
informed of the results achieved as a result of various measures taken and 
modiftcations made. 

The Committee expect that SAIL/Government would critically examine 
fhe suggestions of the Action Committee with a view to improving the 
production petformance of Alloy Steels Plant with particular reference to 
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such critical items of steel us would reduce imports and produce more 
returns and also to obtain the full rated capacity ot the plant. 

(SI. No. 15, ,Para No. 383) 

The CoIllUlittee note that there has been an imbalance in the blooming 
billet and bar mills of the Alloy Steels Piant. While the steel plant in the 
first phase has been built to produce 1 lakh tonnes of ingots to be conver-
ted into 60000 tonnes of saleable steel, the blooming and billet mills which 
has the capacity of 3 lakh tonnes per annum on the basis of 3 shift run-
ning has to be utilised for only one shift a da.y keeping the two shifts idle. 
The Committee are informed that the inbuilt capacity of blooming mill 
could be utilised .if all the principal facilities in the plant starting from 
steel making, heating to rolling and finishing were expanded to suit the 
higher production. Though the Committee are unable to share this view, 
the Committee find that no decision has been taken regarding expansion 
of the plant. It has been stated that SAIL is proposing to take care of the 
imbalance in production facilities by having a jobbing mill in view of the 
time taken for consideration of expansion. The Committee have given their 
recommendations in regard to expansion of Alloy Steels Plant in a subse.-
quent Chapter of this Report. 

(SI. No. 61, Paras 8.43 to 8.46) 

The Committee note that in the context of expansion of Alloy Steel 
Plant the question of the present product-mix and that during expansion 
was examined by a steering group formed by Hindustan Steel Ltd. and 
later by a sub-committee of the steering group appointed by the Ministry. 
As a result of the examination and a series of discussions from time to time 
it was decided by the Ministry in 1972 that a second look should be taken 
on the whole question and the work was remitted to a departmental group 
of officers. 

The Committee note that though an expert group which was formed by . 
Government to study the expansion of the Alloy Steels Plant at Durgapur 
from its present capacity of 1 lakh ingot tonnes to 3 lakh ingot tonnes had 
submitted its report to Steel Authority of India Ltd., as early as June, 1973, 
Government had not taken any decisioo. regarding the product-mix for the 
proposed expansion of the Alloy Steels Plant. The Committee were in-
formed that the expert group had inter-alia made the following recommen-
dations:-

(i) Present capacity should first be achieved; 

(ii) a jobbing mill should be set up for rolling high alloy steels of 
about 6-10,000 tonnes per annum capacity. 
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(iii) A cold rolling mill complex for the production of 30-35,000 tonnes 

of stainless steel should be set up. To start with, hot rolled strips 
should be imported and rolled in this complex, and later on these 
could be produced in one of the major steel plants, namely, Durga-
pur, TISCO or Rourkela. At that stage, the blooming mill could 
be utilised for rolling stainless steel ingots into slabs with the com-
missioning of cold rolling mill complex. It would be difficult to 
utilise the existing sheet mill complex for production of stainless 
steel sheets since the product would be inferior in quality and con-
siderably more expensive. A detailed study would have to be made 
about the future of the sheet mill. 

The Committee were also informed that the Steel Authority of 
India Ltd. had commissioned the MetallurJical and Engineer-
ing Consultants (India) Limited for the preparation of pre-
investment feasibility studies for the expansion of the Alloy 
Steels Plant on the basis of the recommendations of the group. 
The installation of a jobbing mill was also examined by Steel 
Authority of India Ltd. In addition, a provision of Rs. 21 
crores was made in the draft Fifth Five Year Plan for the ex-
pansion of the Alloy Steels Plant and a separate provision of 
Rs. 47 crores for installation of a seamless tube plant. The 
expen group had also considered the economics and financial 
viability of the plant with the present product-mix and after 
expansion with a detIerent product mix and arrived at different 
figures of profit and loss in respect of the Alloy Steels Plant 
and also the seamless tube plant. 

The Committee however find that the Alloy Steels Plant utilised 
only 61 per cent of its capacity in 1972-73 and 55 per cent 
in 1973-74. Though the capacity utilisation has improved to 
78 per cent in ingots during 1974-75, there was still an unuti-
lised capacity of 22 per cent. The Ministry are stated to be 
of the view that expansion should be thought of when 
Production reached 8S per cent of the capacity and 
etIorts should be made to improve the position ro .. 
garding power and industrial relations. The Committee 
expect that Steel Authority of India Ltd. would in the contm 
of the emergency take the necessary measures in these respect~ 
to attain the rated capacity of the plant. The Committee also 
suggest that Steel Authority of India Ltd. should take action 
to expedite erection and commissioning of the jobbing mill 
with a view to setting right the imbalances in production facili .. 
ties. In view of the existing un utilised capacity, the Committee 
recommend that any decision about the expansion programme 
of the Alloy Steels Plant, Durgapur or setting up addition'" 



31 

capacity for alloy steels elsewhere may be taken after ensuring 
full utilisation in a sustained manner of the existing capacity 
of Alloy Steels Plant, Durgapur and also after a thorough and 
critical examination of the report of the study group and the 
feasibility report of MECON consistent with the different 
kinds of product-mix and profitability of the plant and also 
demand for alloy steel in the country, The Committee also 
recommend that Government should review the estimates for 
demand and supply of alloy and special steels realistically and 
take suitable measures to increase the production of these steels 
so as to reduce dependence on imports. The Committee 
would like to be informed of the action taken in this regard. 

Reply of Gonmmellt 
The trend of improvement in production at the Alloy Steels Plant, 

Durgapur was maintained during 1975-76, Production of saleable steel at 
46,827 tonnes was the highest ever achieved in any year and exceeded the 
year's target by 3 per cent and previous years' output of 36,693 tonnes by 
28 per cent. Likewise, ingot production was a record at 90,316 tonnes rep. 
resenting capacity utilisation of 90,3 per cent. The performance of the 
plant improved in respect of production of high valued items like stainless 
steel as well as of 'forged steel items, The table below would indicate the 
position:-

PRODUCTION IN ALLOY STEELS PLANT 

Product 1975'76 1974-75 Inc~ase 
(tonnes) (tonnes) over 

1974-75 
(%) 

-~---- .. -~. -----.-- .-----.-------.-.. ----- -----,_.----
I' 1 Ingots 9°,3 16 78.:'158 '5'2 

I '!2 or which spade 4.866 313 

!2, SaJ,abk Still 

2' I Billets 18.9g2 13.244 42'9 

2'2 Ban 18.732 16.166 15'9 

2'3 Plates! Sheets 5.963 5.257 13'4 

2'4 Forged-Products 3.200 2,026 57'9 

2'5 TOTAL 46.827 36•693 27'6 

Of which 

2'6 Stainless Steeb 6.942 5.868 18'3 

2'7 Case Hardening Steels 12,834 [0.9 15 17,6 

2,8 Ball Bearing Steels 1,7f1.7 898 92 '3 
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The plant in addition supplied 4,788 tonnes of spade ingots to Rour-
kela Steel Plant during 1975-76 thus enabling them to over fulfil the 
commitment for supply of annouH;d IPlates to Defence. 

The capacity utilisation of the Alloy Steels Plant, Durgapur has steadily 
gone up during the last three years from 55.3 per cent in 1973-74 to 78.4 
per cent in 1974-75 and then to 90.3 per cent in 1975-76. Production 
during the three months November '75, December '75 and January '76 
exceeded the rate,d capacity by 0.8 per cent. 15.3 per cent and 2.2 per 
cent respectively, production during December '75 being the highest rate 
so far. Output during the last five months (November '75-March '76) 
of the year 1975-76 averaged 8,420 tonnes p.m. equivalent to 10.01 per 
cent of rated capacity. Thus, it is seen that the capacity for ingot pro-
duction has been fully utilise~ during the last 5 months of the financial 
year 1975-76. 

Expansion of the Alloy Steels Plant, Durgapur from the existing capa-
city of 100,000 tonnes per annum of ingots has been under consideration 
for quite some time. With the encouraging trends in the plant's perform-
ance, it was felt that eXipansion of the plan\, subject to availability of 
resources, could be considered and MECON was appointed in June, 1975 
for preparation of pre-investment feasibility report. The pre-investment 
feasibility report has been received in March, 1976 and is being examined 
by Steel Authority of India Ltd./ Alloy Steels Plant. A decision on ex-
pansion of Alloy Steels Plant will be taken keeping in view the resource 
position, the product-mix of Salem Steel Plant and other alloy steels pro-
ducers and the requirements of alloy steel in future. 

Most of the major schemes like jobbing Mill, Coil Handling facilities 
etc .• covered in the Action Committee's draft report have been incorpora-
ted in the pre-investment feasibility report for the expansion of Alloy Steels 
Plant now being examined. Recently a team consisting of representatives 
of ASP and MECON visited certain European countries to ascertain the 
suitability of a special type of RolIar Hearth Annealing Furnace to be 
installed in the Sheet Mill for increasing the prOduction of stainless steel 
sheets and plates. As regards additional stripper crane, the plant collec-
ted quotations which were found to be very high. StePs are being taken 
to locate a suitable crane from indigenous sources at a reasonable price. 
However, the possibility of Plant's expansion has necessitated a fresh 
thinking in this matter' as with the likelihood of switching over to bottom 
pouring practice in expansion, a decision based on an understanding of 
the situation in its totality has to be taken. 

Demand for alloy steels are periodically reviewed and production is 
tailored to the requirement of market in Alloy Steels Plant. Durgapur. 
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It is also true that all alloy steel producers in the Country try to tailor 
production to the requirement of market. At present, in general, alloy 
steel market is a bu}'ers' market and Alloy Steels Plant, Durgapur is find-
ing it difficult to sell its products. 

It is also believed that several mini plants can produce alloy steels, 
although not necessary the highly sophisticated ones. Dastur and Com-
pany and MECON are at present looking into this, at the instance of 
Government, and their report is expected in October, 1976. After their 
report is received and considered by Government, it will be possible to 
consider suitable measures to ore ate additional capacity in case capacity 
is found to be lower t~ the anticipated demand. 

In this connection, it may be added that alloy steels are of several 
grpdes and so it may not be technologically or economically feasible for 
the. Country to produce all varieties of alloy steels. The object is gene-
lI"ally to achieve over-all self-sufficiency in jlllloy -steels subject to availability 
of resources. ., r ~ 1 
[Ministry of Steel and Mines (Department of Steel) Office Memorandum 

No. H-l1018{1 )/76-Parl. (Vol. II) dated the 31st August, 1976] 

Further infommCion caUed for by the Conunitfee 
Please indicate ih( lates! position in regard to fproduction of alloy steels 

at Alloy S!eel Plant. 
[L.S.S. O.M. No. 26-PU/76 dated 31st December, 1977]. 

Reply of Government 

The production of ingot Iteel and saleable steel during the 9 month 
period Af,ril-December '77 as compared to rated capacity, target and 
April-December '76 actuals was as follows:-

Particulars 
-----.-----

Ingot 
Steel 

Saleable 
Steel 

.------.----------.- ------(iiltonnes)--

I. Proportionate rated capacity 

2, April-December, '77 

Plan 

Actuais 

3. April-December '76 
Actuals 

4. Capacity utilisation (%) 

5. Plan fulfilment (%) 

6. Growth (%) 

75,000 45.000 

67,490 34,520 

71,3:l0 34.4:lB 

70,668 38,657 

95'1 76'5 

113' 1 99'7 

(+)0'9 (-70' 9 



It is seen from the above that ingots production has been kept at a 
significantly high level capacity utilisation (95 per cent) and exceeding 
the target by 13 per cent and also surpassing April-December '76 actual! 
by 0.9 per cent. 

This has been achieved in spite of severe power restrictions almost 
throughout this period. 'f.he saleable steel output could. also be main· 
tained all the planned level, although it could not match the ingot produc-
tion rates. The main reasons for the shortfall were as follows:-

(a) Severe power restrictions from DVC; 

(b) Non-availability of fuel fire soaking pits; 

(c) Acute shortage of orders. 

[Ministry of Steel and Mines (Department of Steel) Office Memorandum 
No. H. 1l018(l)j76-Parl. (Vol. IV) dated 31st January, 1978.] 

Further Reply of Govel'llllleDt 

In addition to the reply communicated throudI the Ministry of Steel 
and Mines (Department of Steel) O.M. No. H-l1018(1 )f76-Parl. (Vol. 
II), dated the 31st August, 1976, the following further information is 
given. 

The upward trend of production at the Alloy Steels Plant was main-
tained with successive records established every year from 1975-76 to 
1977-78. Ingot output at 97,234 tonnes during 1977-78 was an all-time 
high at 97.23 per cent of rated capacity fulfilment. Similarly, saleable 
steel output of 51,869' tonnes during 1976-77 was anew record, at a 
capacity of 86.45 per cent. Target fulfilment has been well above 100 
per cent during these two years, as seen from the following tables: 

---------- ---------

Particulars 

Ingot 

Saleable Steel 

Target fulfilment (%) 

1976-" 1977-78 

Target Target 

114'2 108'0% 

122'3 105'9% 

During the first seven months of the current financial year, target ful-
filment bas been 94,7 per cent in case of ingots and 77,6 per cent in case 
of saleable steel production. Shortfall was mainly due t~ 
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(a) Industrial relations problems in the Steel Melting Shop, Heat 

Treatment and Bar Finishing Section where the workers 
were on strike for about two months in the second quarter. 

(b) Restrictions in Dye power supply. 

(c) Short supply of coke oven gas from Durgapur Steel Plant re-
sUlting from regulated oven pushing rates. 

(d) Shortage as well as non-availability in time of scrap of different 
categories. These affected production and scheduling of 
critical grades of steel like stainless, die block, ball bearing etc. 

Expansion of Alloy Steels Plant, Durgapur in Stage-I to augment the 
ingot steel capacity from 100.000 tpy to 160,000 tpy by installation of 
one 50-t electric arc furnace has been approved. The scheme is now 
under implementation and is expected to be completed by 1979-80. 

Stag-II Expansion, with the installation of a Vaccum Degassing Unit, 
a Vaccum Oxygen Decarburising Unit and a single-strand continuous slab 
caster, envisages increasing production capacity by 110,000 tpy of liquid 
steel of which 90,000 tpy will be stainless steel. At this stage, stainless steel 
slabs will be supplied from Alloy Steels Plant to Bokaro for conversion 
to hot rolled coils and, subsequently, to be cold rolled at Salem. The 
Stage-II expansion of Alloy Steels Plant is planned to be completed in 
1981-82 to synchronise wit·h the commissioning of the first Sendizimir Mill 
at Salem. This scheme, at an estimated cost of Rs. 46.75 crores, has been 
approved by the SAIL Board and is presently under consideration of the 
Government. 

[Ministry of Steel and Mines (Department of Steel) Office Memorandum 
No. H-llOI8(l)/76-Parl. (Vol. IV) dated 30th November, 1978.] 

Recommendation (Serial No. 16 Para 3.87) 

The Committee note that the first stage of 1.7 miIlion of Bokaro 
steel plant which was originally projected for completion by March, 1971 
had been delayed. Major contributory causes were stated to be initial 
delay in getting possession of land, delay in manufactu[e and supply of 
equipment by the indigenous manufacturers, industrial unrest and occa-
sional delays in the supply of essential inputs such as refractories, match-
ing sections of steel. cemen·t, industrial gases, etc· The Committee note 
that a detailed review of progress of work was conducted and as a result 
of this exercise the construction schedule has been updated according to 
which first stage is expected to be completed by December, 1975. The 
four million stage is projected for completion by December, 1977, and the 
cold rolling mill complex by 1979. The Committee are informed that the 
SAIL/Steel Ministry have been giving all assistance to the plant manage-



ment in the procurement of essential inputs, follow-up of equipment sup-
plies by indigenous manufactureres, securing import clearances, etc. 
SAIL/Department of Steel are stated to be closely monitoring the pro-
gress of the work and reviewing the progress. The progress is also state,d 
to be reviewed frequently by the Board of Directors of Bokaro Steel. The 
Committee would urge that SAILIGovernmen,t should ensure that there is 
no furt·her slippage in the programme of completion and the revised sche-
dule are adhered to. 

Reply of Govenuneot 

1.7 MT stage 

For the 1.7 Mt stage the most critical milestone was the commission-
ing of the hot strip mm by December, 1975. One blast furnace and one 
coke oven battery which were ready in the middle of 1975 have been com-
missioned on the 13th April, 1976 after the improvement in coal supply. 
Similarly, for the Cold Rolling Mill Complex efforts are on to start the 
trial run of this unit by December, 1976. Compared with this terminal 
date for 1·7 MT stage, all other units except Blast Furnace No. 3 will be 
ready by the time the Cold Rolling Mill Complex is commissioned. Blast 
Furnace No. 3 is expected to be completed by A:pril, 1977 (the delay in 
this behalf is primarily due to some defective equipment supply). It may 
be added that as far as steel-making is concerned, the delay in comple.tion 
of the Blast Furnace No.3 should not'matter (this Blast Furnace is pro-
vided only for saleable pig) as the hot metal from the other two blast 
furnaces which are working to a high degree of efficiency will be adequate 
for ingot steel production of 1.7 stage. 

4.0 MT stage 

As regards units coming under 4.0 MT stage an overall delay of about 
18 months is envisaged in the completion of the construction (excluding 
cold roIling mill complex where the delay envisaged is of about 22 months) 
due to delay in supplies of structures such as cranes and electrics by dif-
ferent agencies for SMS-II complex which is :the most critical unit of 4.0 
MT stage construction. The likely commissioning date for SMS-ll as 
per present indications is June, 1979, and other input facilities like Blast 
Furnace and Coke Ovens are expected to be ready well in time of the 
likely commissioning date of SMS-II complex. 

CRM Compiex·4.0 MT stage 

The most likely commissioning date for the CRM Complex of 4.0 MT 
stage will be July, 1981 subject to supplies of equipments from USSR 
being made on time. 
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The revised coordinated construction schedule upto four-million-tonne 

stage of the Plant, prapared by Bokaro Steel Ltd., is under consi,deration 
of the Government. 

[Ministry of Steel &: Mines (Departmoot of Steel) O.M. No. H-ll018(1)/ 
76-Parl. (Vol. ll) dated 17th September, 1976]: 

Whether the Coordinated Plan has been finalise.d; if so, whether the 
scheduled dates of completion would be adhered to. 

[L.S.S. O.M. No, 26-PU/1S dated 13th October, 1976]. 

Further Reply of Govenuaeat 

The revised coordinated construction schedule up to 4 MT stage of 
the Bokaro Steel Plant has since been approved by Government. Accord-
ins to the procedure, the schedule worked out is sent to Tiajpromexport, 
USSR as both sides are required to jointly finalise it. This is being pro-
cessed. 

[Ministry of Steel & Mines (Department of Steel) O.M. No. H-ll018(1)/ 
76-Parl. (Vol. U) dated the 22nd November, 1976]. 

Furdler iDfot'DtatloD called for by abe Co-mItfee 

Has Blast Furnace No. 3 been completed? If no, reasons for delay? 
[L.S.S. O.M. No. 26-PU176 dated 10th May, 1977]. 

FardIw Reply of Govea .... 

The construction of Blast Furnace No. 3 of Dokaro Steel Plant has 
Dot so far been completed and the only constraint is the non-receipt of 
equipment required. 

According to the revised schedule, Blast Furnace No. 3 of Dokaro Steel 
Plant was to be commissioned in April, 1977. In view of the delays tak-
ing place in the supply of equipment, a detailed analysis of the various 
constraints in the commissioning of this Blast Furnace was carried out by 
the management in December. 1976, which was also discussed during 
ftnalisation of the Annual Plan for 1977-78. On the basis of commitments 
of supply of various equipment then made by the equipment suppliers, 
the commissioning of Blast Furnace No. 3 was postponed to August, 1977. 
Because of continued delays in supplies and rectification Of defective! 
damaged equipment by the major indigenous and Soviet suppliers this 
target date had also to be revised and it is now expected to be commission-
4993 LS-S 
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ed in the first quarter of 1978. Attempts are being made to ensure the 
commissioning date and efforts at all levels are also being made to ensure 
timely supply of equipments. 

[Ministry df Steel & Mines (Dep~ment df Steel) O.M. No. H-ll018(1)/ 
76-Parl. (Vol. III) dated 29th August. 1977]. 

Further Reply or GovernmeDt 

With the commissioaing of Blast Furnace No.3 on 26th February, 
1978 the 1.7 m.t. stage of the Bokaro Steel Plant was virtually completed. 
Completion of this Blast Furnace (which was earlier planned for August, 
1977) was ,delayed due to delay in supply of equipment by some of the 
indigenous manufacturers as well as reCtification of the equipments sup-
plied by them. This delay in commissioning of Blast Furnace No.3, 
however, did not affect the ingot steel production of 1.7 m.t. stage as this 
Blast Furnace is provided for production of saleable pig iron; and the two 
Blast Furnaces commissioned earlier could supply enough hot metal for 
ingot steel of 1.7 m.t. stage. 

2. As regards the units coming under· the 4.0 m.t. stage, the project 
apprehends that there might be a further delay of 10 to 12 months as 
compared to the approved revised time schedule of December, 1976. This 
is in addition to 18 months delay as indicated in the earlier reply of Gov-
ernment to this recommendation. The major reasons for these delays are 
follows: 

(i) Delay in supply and also non-sequential despatches of equip-
ments by various major equipment suppliers including USSR. 

(ii) Heavy rectification to be carried out at site in equipments 
supplied particularly for coke ovens and Blast Furnaces and 
structures of Steel Melting Shop No.2. 

(iii) Delay in finalisation of orders of equipments to be imported 
from USSR due to non-supply of draft contract by V /0 
Tiazpromexport. 

(iv) Shortage of manpower and res0urces with various construction 
agencies for working at peak rates to maintain the construe· 
tion schedule. 

3. All po!Isible steps are being taken to ensure that the project gets 
commissioned with the least possible delay. Exact 1'0sition about the de-
lay win he known after some time when a detailed analysis and review 
that is bf ing carried out by Bokaro Steel Plant is completed. 
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4. No pelay is presently envisaged in the commissioning of the CRM 
~omplex which is scheduled by December, 1982. 

{Ministry of Steel and Mines O.M. No. H-II018/1j76-Parl. dated 14th 
December, 1978]. 

Rec:ODUDeIlCIadon (serial No. 17, Paragraphs 3.95-3.96) 

The Committee note that out of 192 electric arc furnace units accorded 
registration/granted letters of intent/industrial licences, only S9 units were 
reported to have gone into production. It has been stated that production 
-of steel of the electric furnace units in relation to the total steel production 
would work out to about 16 per cent to 20 per cent. The Committee were 
however informed that so far no detailed studies had been undertaken on 
the investment pattern vis-a-vis cost of production and it is proposed to 
undertake a study shortly. Also the Government policy is to consolidate 
the capacity already authorised and to regulate further growth of industry 
in keeping with availability Of inputs. It has been stated that electric arc 
furnace units have some advantages over integrated steel plants. 

The Committee felt that such studies about the economics of plants vis
a-vis cost of production should have been undertaken well in advance 
before licences for putting up suoh plants were granted at all. The Com-
mittee agreed that it is desirable to consolidate the capacity already autho-
rIsed in keeping with availability of inputs. The Committee urge that 
Government should lose no time in making a critical evaluation of the 
working of the plants already rput up and also study the economics of 
such plants and improved production of steel. The Committee would 
like to be informed of the results of such studies. 

Reply of GoverllllleGt 

Two firms of consulting engineers-(i) M/s. Metallurgical I: 
Engineering Consultants (India) Limited and (ii) M/s. Dastur & Co. Ltd., 
Calcutta, have been commissioned by the Government in February, 1976 
to study the problems of the mini steel plants and suggest remedial mea-
sures. In this connection, the consultants will make an indepth study of 
the representative mini steel plants in order to assess their present status, 
cost of production, and feasibility of diversification into other products. 
Based on this study the perspective demand for different grades of steel and 
the commercial viability of production in mini steel plants, the consultants 
will suggest possible modification and diversification, if any by the mini steel 
plants. A Committee has also been set up to coordinate the Reports of 
the two consultants. Their Report is expected to be submitted by the 
.end of the year 1976. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. 
H·] l018(1)!76-Parl. (Vol. II) dated 30th July, 1976]. 
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FDrdaer iDlom.doD elIDed for Ity the CollUlliUee 

(a) Has the Committee, whiob was set up to coordinate the Reports. 
of the two consultants, submitted its Reportj and 

(b) If so, what are the fiodings of the Committee and reaction of the 
Government thereon? 

(L.S.S. O.M. No. 26-PU/7S dated 10th May, 1977) • 

.. diet Report of Goftl'lUBeld 

The Report of the Coordination Committee bal been received. Ai 
copy of the same is enclosed. The report may be treated as confidential. 

The Committee has observed that: 

Mini Steel Industry has a definite role to play in the national 
economy; 
It bas an inbuilt strength to stand on its own, specially by efforts 
made from within and encouragement and assistance from Govern-
ment and other agencies. 

The recommendations of the Committee for improving viability of the 
mini steel plants are under consideration of the Government. 

[Ministry of Steel & Mines (Department of Steel) O.M. No. H·l1018(1)/ 
76-Parl. (Vol. III) dated the 27th May, 19771. 

(Vide Appendix III /OT FUrlher action taken) 

FIdler Reply of Gov~ 
In accor4ance with the recommendations contained in the Report of 

the Coordination Committee Government have ,taken several steps to im-
prove the working of the mini steel plants. Steps have also been takeu 
to improve the availability of scrap by ship breaking. Steps taken are 
mentioned below : 

(i) Excise duty on production of ingots/rolled products has been' 
abolished; 

(ii) Import of Ferrous melting scrap for usc in the electric aN 
furnace has been exempted from customs duty; 

(iii) Apart from allowing direct import of 2,00,000 tonnes of fer-
rous melting scrap by the electric arc fU1'nace units on ad-hoc 
basis during 1977-78 against which the units have finalised 
import of about 60,000 tonnes, in the current year, import of 
ferrous melting scrap has been !placed on the canalised list 
without any quantitative restriction. In ad.dition, import of 
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foreign fia, vessels for breaking has also been recently pro-
vided for under the import policy. Ship breaking generates 
10 per cent to 15 per cent melting scrap which will be avail-
able for melting by the melting units, apart from 75 per cent 
re-roUable which will be supplied to the b-rollin, mills which 
in tum will be making more melting scrap available to electric 
arc furnaces: 

(iv) Excise duty on certain categories of heavy melting scraps pro-
cured from the integrated steel plants has been abolished; 

(v) Mini steel plants have been allowed to diversify into produc-
tion of certain grades of aUoy steels; 

(vi) It has been agreed that financial institutions may consider 
favourable applications for loans from mini steel plants for 
pUl1poses of diversification, depending upon the viability of 
the scheme; 

(vii) Import of Graphite Electrodes has been allowed to meet the 
ahortage of supply from indigenous sources; and 

(vili) Steel Re-roUing mills and mini steel plants may now seek 
financial assistance under the Soft Loan Scheme, which pro-
vides for financial assistance of easier terms. 

2. As a result of the concessions and price increases of certain catego-
ries of steel announced by the Government, the production of steel by 
mini steel plants has shown an upward trend as indicated by the followiJll 
figures:- ;' :", 

(Tonnes ofsteel ingot.) 

1977-78 '978,19 
April 80,567 ,,!Z!Z,66~ 

May 70,9912 ',23,4'4 

JUDI" 8-4,67:1 1,112.454 

July 90,6ST 1.19.032 

AlJIUSt 88,56,i ',36.,85 

September 87.579 I.: 7",,+ 

October 912.9 14 I ' ,56+ 
No"ember g9,oS' 

Deaember 1.07.010 
January 94.579 

February ·1.ot.s69 
March I.M.99O 

, -II.U.lt9 9. 18.449 
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3. According to an assessment made the availability of indigenously 
produced scrap is just sufficient to Iproduce 1.7 million lonnes of liquid 
metal by the mini steel plants. Since the production of liquid metal by 
mini steel plants is likely to cross the 2 million tonnes mark, import of 
some categories of steel melting scrap is unavoidable. To facilitate the 
import of scrap, a further concession has been granted to these plants on 
lst January 1979 by exempting .the imports of scrap (other than heavy 
melting scrap) from the levy of countervailing duty of Rs. 165 per tonne. 

[Ministry of Steel and Mines O.M. No. l1018/1176-Parl. (Vol. IV) 
dated 11th January, 1979]. 

RecommeDdaiion (Serial No. 18 Paragraph 3.97) 

The Committee also note that a large number of Units have not been 
able to start production for want of power as the States concerned are 
in a position to help them in this matter and further licensing of such units 
has been discouraged on this account. The Committee desired that the 
matter regarding shortage of power supply to these units should be taken 
up at the highest level and adequately programmes for augmentation of 
power supply for the steel industry may be drawn up on priority basis. 

Reply of GoverDDleDt 

Till about a year ago, low availability of power was a major problem 
of the main steel plants. The matter was taken up with the Ministry of 
Energy (Department of Power) and the need for ensuring adequate and 
uninterrupted power supply to the electric furnace units stressed. The 
Department of Ipower had informed Department of Steel that the power 
position in the country was by and large satisfactory except in a few Sta-
tes. The Steel Furnace Association has also since reported (April 1976) 
that at present no unit is suffering on account of power restraint. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. 
H-l1018(1)/76-Parl. (Vol. II) dated 30th July, 1976]. 

ReeommeDdadoDIL (Serial No. 19 Para No. 3.108) 

The Committee note that Steel Authority of India Ltd. has taken 
various steps to effect reduction in the cost of production. The steps 
include improvement in consumption norms (e.g. in Bhilai the coke rate 
has been reduced), better yield of finished goods (e.g. defective have been 
reduced due to better performance of rolling mills), better capacity utilisa-
tion leading to reduction in cost per tonne of fixed costs and better cash 
mahageme'nt and" distribution system. The representative of SAIL has 



63 
admitted during evidence that "we are aware of the problem in these defined 
areas; but there are other areas. . . . we can lessen the fixed charge of 
labour or total salaries and wages etc. one can ooly lessen this 
as expansion takes place and try to absorb some of the workers from places 
where we think we have large staff. Results can be achieved by improving 
operational efficiency, by improving productivity by getting less defectives 
and by having economy in distributive costs." The Committee recom-
mended that Government/SAIL should critically examine and identify the 
area in each steel plants where there is scope for reduction in cost, formu-
late a separate programme for each plant for bringing about economies 
in those areas, and ensure that the COSt reduction programme is implemented 
in a systematic manner and monitor the result of such programmes. 

Government'. Reply 

Steel AuthOrity of India Ltd. has adopted a two-pronged approach 
towards achieving cost reduction in steel plants: 

(a) In specific cost reduction areas requiring extensive technolo-
gical improvements, projects are formulated and assigned to 
the Research and Development Organisation of Hindustan 
Steel Ltd. which carries out necessary studies in collaboration 
with the steel plants and other agencies concerned. Some of 
the major cost reduction programme in hand are as under: 

(i) Improvement in the linilng Life of LD convertors at Rourkela 
Steel Plant. 

(ii) Reduction in coke consumption in blast furnaces by injection 
of non-coking coal dust at Bhilai. 

(ill) Improvement in productivity of blast furnaces by optimising 
Mgo content in slag. 

(b) system of exchange of cost and productivity data among the 
steel plants has been introduced. This would enable each 
plant to study the achievements in other plants !lnd tbe metbod 
adopted therefor and to take advantage thereof in improving 
its own Dorms. 

Each plant is required to work out norms for each department at the 
beginning of a year taking into account all operational and other relevant 
factors including . the qu,ality of raw materials. These norms are then 
translated into standard costs and budgets. 



64: 

A system of standard costing and mOnitoring variations from the 
norms exists in each steel plant. 

[Ministry of Steel and Mines (Department of Steel) O.M. 
No. H-l1018 (1) /76-Parl. (Vol. II) dated 1-9-76] 

ReeollUDeDlladoa (Serial No. 20, P .. No. 3.109) 

The Committee also suggest that there should be a continuous review 
of cost and cost reduction processes so that suitable measures may be 
taken in time to rectify deficiencies. 

GoWl'DlDeDt's Reply 
Noted. As stated in reply to Recommendation No. 19, a system of 

standard costing exists in each steel plant. Variances between actual and 
standard costs are analysed every month. The variances are reported to 
the concerned shops and discussed for corrective action. Consolidated 
reports are also submitted to the plant/Management/Board and where 
necessary remedial actions are taken. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. 
H-II018(1)f76-Parl. (Vol. II) dated 1-9-1976] 

.............. dOIl (SeIW No. 21, PIn 3.110) 

The Committee also recommend that detailed investigations for deve-
lopment of norms of consumption standards oIf unit prices for materiala 
and services and labour productivity should be done and efficiency of pro-
duction. should be judged with reference to such norms. 

As stated in replies to Recommendations Nos. 19 and 20, norms are 
fixed in the beginning of the year after detailed study of the parameteR 
likely to obtain during the year and the system of standard costing provides 
for working out price variances in comparison with standard prices. A4 
regards labour productivity, steel plants have set before themselves the 
target of 100, 90 and 95 ingot tOnDes per man year in respect of Bhilai, 
Durgapur and Rourke1a Steel Plants respectively and their performances are 
judged in the context of these targets. On the existing basis, productivity 
bas shown some improvement in 1975-76 over that of 1974-75. However, 
the pneeDt formula for determining proauctivity is being studied further 
with a view to improving it so that productivity can be reflected with 
greater exactitude. 

(Ministry of Stee] and Mines (Deptt. of SteeJ) O.M. No. U-ll018jll76-
ParI. (Vol. m dated the 18th September, 1976] 
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Fardler IDformatiOil called for by tile CommlUee 

What was the productivity during 1976-77 as compared to 1974-75 
and 1975-761 

[L.S.S. O.M. No. 26-PU/75 dated 31-12-77]. 

FurtbeI' Reply 01 Govenuaeat 

Productivity figures (Works Administration) for the HSL Steel Plants 
during the years 1974-75, 1975-76 and 1976-77 are as under:-

Unit 

Bhilai Steel Plant 

Durgapur Steel Plant 

Rourkela Steel Plant 

(Tonne! per man year)" 

------
197.-73 1975-76 1976-" 

65 70 7. 

32 39 .3 
41 49 56 

Production of ingot steel 25% of aaleable 
pig iron 

.Pmductivity in Tonnl's per man year. Total number of Personnel in position. 

[Ministry of Steel and Mines (Department of Steel) Office Memorandum 
No. H-llOI8(l) /76-Parl. (Vol. IV) dated the 14th February, 1978]. 

Recommendations (Serial No. 22, Para 3.11~.118) 

The Committee note that for encouraging growth of small scale indus-
tries, 4S industrial units have been set up, around the Bhilai Steel Plant 
and these are able to supply maintenance a number of sophisticated items 
besides maintenance spares such as door frames, armour frames, grab 
buckets etc. The value of orders for repetitive items have increased from 
Rs. 39.S9 lakhs during 1969-71 to Rs. 102.62 lakhs during 1973-75. 
A number of orders for non-repetitive items bad also been placed on these 
units and during April '74 to September '75 alone these industries received 
-orders for 482 items of value of Rs. 1.S crores. 

III Rourkela, out of 170 units in the State, 1 ()4. are located around 
ttourkela and these supplied spare parts for various nClll-ferrous castings, 
lancin, tubes, chain clings etc. for the steel plant and the total value of 
orders ranged from Rs. 5 lakbs in 1965 to Rs. 5.3 crores in 1973-74. It 
has however. been stated by SAIL that there is further .cope for .maD 
industries to come up. 

III reprd to Durgapur Steel Plant it hu been ,tateel that e. Ancillary 
·ud Snuill ~aie Judustriel Dewtopment Committee was set up by Welt 



Bengal Government and a large number of industries servicing the needs 
of steel plant or connected with the steel plant or steel population have 
come up within an area of about 20 miles. A substantial portion of the 
products of the industries is consumed by Durgapur Steel Plant. 

In Bokaro, the Bokaro Industrial Development Authority was con-
stituted by Government of Bihar for developing small, medium and large 
scale industries and Bokaro Steel Plant, ,and 189 units have so far been 
allotted land out of which 55 are in production and 87 under construction. 
A number of items made in these units are purchased regularly by BSP, 
and during 1973-74 orders worth Rs. 42 lakhs were placed on the ancillary 
units. 

The Committee feel that, although efforts have been made for the 
development of ancillary industries around each of the steel plants, there is-
still much scope for the development of the ancillary and small scale indus-
tries. The Committee would like SAIL continue its effort in this direction 
so iliat not only the products of these units could be utilised to a greater 
extent by the Steel Plants and the plants assured of regular and continuous 
supply of spare parts and other materials but at the same time greater 
employment potential is created. 

The Committee would, in this connection, invite the attention of Gov-
ernment/SAIL, to their recommendations contained in paragraph 9.21 of 
their 40th Report (1973-74) on Role and Achievement of Public Under-
taking. 

Reply of Governmeut 

Noted. As desired, SAIL is continuing its efforts at encouraging growth 
of ancillary and Small Sca~ Industries around the steel plants. 

[Ministry of Steel and Mmes (Department of Steel) O.M. 
No. 1l018(l)/16-Parl. (Vol. II), dated 1-9-76]. 

R,commendation senal No. 23, Para 4.6-4.8 
The Committee note that the contribution of National Mineral Develop-

ment Corporation, a subsidiary of Steel Authority of India Ltd., to the 
total production of Iron ore in the country has come down from 14-7-73 
per cent in 1971 to 14.67 per cent in 1974 though in terms of actual 
quantity produced there is a marginal increase from 50 lakh tonnes in 1971 
to 51 lills tonnes in 1974. They also note that the production in the 
National Mineral Development Corporation mines has been lower than the 
targets all these years. The reasons for lower production have been stated 
to be less recovery of lump ore (64 per cent) from Bailadila than that 
anticipated in the Draft Project Report (75 per cent), arising of 10 per 
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cent waste material and blue dust not originally catered for in DPR, delay 
in completion of plant by over one year and in the receipt of critical spares 
(both imported and indigenous), occasional break-downs of plants, incle-
ment climate conditions and strike in the Railways and its after-effects, and 
also delays in the completion of modification and expansion of Kiriburu 
due to delays in supplies from Heavy Engineering Corporation. The Com-
mittee were informed that SAIL /NMDC had taken a number of steps to 
remove the constraints and increase the production from the mines. The 
steps include better preventive maintenance of equipment improvement in 
availability of spares, increase in total excavation of ROM to the level of 
6.6 million tonnes per year against the DPR estimate of 5.5 million tonnes, 
arranging indigenous supply of apron links and plates and training of mana-
gerial and operating personnel. The Committee were also informed that a 
high level technical Committee was appointed to study the deficiencies in 
equipment and plant facilities at Bailadila-14 and most of the additional 
equipment suggested by the high level Committee had already been com-
missioned. The Committee were further informed that in order to meet the 
increasing requirements of high quality iron ore for the steel industry and for 
export, the NMDC had taken up modification and expansion of Kiri,buru 
mines, the development of Meghatabury Donimalai Complex, Kudremukh 
Group of Mines and Bailadila Deposit No. 5 and exploration of Bailadila 
Deposit No.4 and MalangtoIi deposits. 

The Committee wish to refer to praragraphs 5.56 and 5.57 of their 
37th Report (4th Lok Sabha) 1972-73 on NMDC in which they had 
recommended that the management of NMDC should take all possible steps 
to increase recovery of lump ore and enhance efficiency in production. 
Though these recommend.ations were made as early as November, 1973 
they regret to note that instead of showing improvement consistently. the 
production has gone down from 50 lakhs tonues in 1973-74 to about 36 
lakhs tonnes in 1974-75. The Committee views with deep concern, the 
fall in production of iron ores to the extent of 14 lakhs tonnes in 1974-75 
in spite of SAIL's existence to coordinate the inputs. 

They would like Steel Authority of India Ltd. to go into the reasons 
for the shortfall and take suitable measures to improve tbe production of 
iron ores. The Committee recommended that concerted efforts should be 
made of SAlLjNMOC to. increase recovery of lump ore to bring it nearer 
to 75 per cent as provided in the D.P.R. and to improve efficiency iill produc-
tion of iron ore in the NMDC mines so that they can me~t the increasing 
requirements of high quality iron ore for the Steel Industry and for export. 

The Committee need hardly stress the importance of increasing the 
production in mines so as to enable the steel plants f? corresppndingly 
~hieve better performance and output. ~ . 

~ , .~ j 
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Govem_at'. Reply 
The total production of iron ore by NMDC in 1973-74, 1974-75 and 

1975-76 was as follows:-

1973-74.-

1974-75 

1975-76 

(Lakh tonnes) 

5°'33 

50 'SI 

66'65 

It may be noted that there was DO decline in production in 1974-75 u 
.compared to production in 1973-74 and, in fact, the performance in 
1974-75 was intrinsically better than in the previous year in-as-much as 
there was an estimated loss of production of 4.22 lakh tonnes in 1974-75 
due to worms' strike in April-Miry, 1974. The production of 36 lakhs 
mentioned by COPU for the year 1974-75 in their recommendation No. 23 
relates only to the first 9 months, i.e., April-December 1974. The actual 
production for the full year was 50.51 lakhs tonnes and is relevant for 
comparison purposes. The increasing trend in production that had set in, 
in 1974-75, was maintained in 1975-76 when a total production of 66.65, 
lakhs tonnes was achieved. With the commissioning of BailadiIll. Deposit 
No.5 and Donimalai towards the end of the year 1976 NMDC will indeed 
contribute an increasing portion of national out-put of iron ore from 1977 
onwards. 

In paragrphas 5.56 and 5.57 of their 37th Report COPU had recom-
1llended that the management of NMDC should take all lIlecessary steps to 
increase recovery of lump ore and increase efficien~ of production. In 
pursuance of these recommendations, NMDC has taken and is taking neces-
sary m.easur.es, the progressive results of which are, to atn extent, reftected 
in the performance figures reported above. So far as lump recovery is 
concerned, the stipulation in the DPR to the effect that lump recovery would 
amount to 75 per cent was based on the exploration report of Indian 
Bureau of M"mes. Since then, further detailed exploration work has heen 
carried out by NMDC. They have established that lump recovery in the 
depoIit u a whole (excluding blue dust occurin.g within the quarry 
boundary) will be about 64.3 per cent. The NMOC's projections for the 
next four years (1976-77 to 1979-80) are that the lump, recovery would 
amount to 63 to 6<4- per cent, after mining and dumping blue dust in the 
deposit separately. It is, therefore,' submitted that decrease in tho 
'rec09ery of lumpl in relation to tho DPR stipulation il not due to any 
deficiency in the method of mining ore but due to variation in the posturatei 
'about tho polOJical nature of the deposit. 

[Mia. of St_ aDd Mines (Deptt. of Steel) OIfice Memo No. H-ll018 
(1)/76-Par1. (Vol. n) dated 8th September, 1976}. 
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RecoJUIeIldatIoa (Sedal No. 24, P8f8II'IIPIa Not. ... 9 a 4.10) 

The Committee also note that for meeting the increasing requirement.-
of high quality iron ore for the steel mdustry and export, NMDC/SAIL 
bad taken up new programmes like modification and expansion of Kiriburu, 
development of mechanised mines at Maghahatubuty, Donimalai complex, 
Kudremukh mines, Bailadila No.4 and 5 malangtoli. 

The Committee recommend that the work on these projects should. 
be monitored regularly with a view to ensuring that they are completed not 
only according to schedule but also to meet the requirements of steel plants-
to which they have been/or would be linked, or become available for the 
purpose of exports as the case may be. 

GoverDJDeDt'. Reply 

The recommendation is accepted. The progress of iron ore Mining 
projects of NMOC/SAIL is regularly reviewed against the schedules and 
against the requirements for the Steel Plants/Exports, at various levels. 
However, the suggestion of the Committee for regular monitoring of the-
projects is noted and greater efforts will be made in this regard. 

[Min. of Steel and Mines (Deptt. of Steel) Office Memo. No. H-ll 018 
(1) /76-Par1. (Vo1. II), dated the 8th September, 1976]. 

ReeODUDelldatiOD (Serial No. 25, P........,b No. 4.21) 

The Committee note that as agamst the programme of supply or iroD 
ore to the BhUai, Durgapur, Rourkela and Dokaro Steel Plants during the 
year 1972-73, 1973-74 and 1974-75 to the extent of 8.95 million tonnes,-
10.78 million tonnes, 10.80 million tonnes respectively the actual receipts 
of iron ore by these plants during the aforesaid periods were 8.26 million 
tonnes, 8.41 million tonnes, 9.05 million tonnes respectively. The receipts 
of iron ore in these plants during 1972-73 and 1973-74 generally matched 
with the consumption excepting in Rourkela during 1973-74 where the 
receipt of iron ore was short of consumption by 0.16 million tonnes and the 
shortfall was stated to have been met from the stock already available. The 
Committee were i,nformed that though the production in Rourkela Steer 
Plant has not suffered, SAIL agreed to provide for additional line capacity 
at Rajkharswan to facilitate transport df iron ore from the Darajamda 
mines and the possibility of transporting part of high grade ore by road is 
also stated to be under examination. The Committee feel that this difficulty 
of transport should h.ave been anticipated by SAIL earlier and the matter 
cegardi'ng provision with additional railway line should have been takeD' 
up earlier with the railways and settled in the interest of avoiding held ups 
at Rajkharsw:an. The committee understand that a sum of Rs. 50 lakhs has 
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sin:e been deposited with the Railways for construction of by-pass at 
RaJkharswan. The Committee would like SAIL/Government to purSUe the 
matter with the railways to see that the railway line is provided at the 
earliest. 

Government's Reply 

The economic and necessity of the proposed bye-pass line at Rajkhars-
wan is under further examination, in consultation with Steel Authority of 
India Limited. Railw8/Ys have also indicated that till 1978-79, they will 
be able to move with two additional lines built at Rajkharswan, two rakes 
of iron ore per day, in the first instance. 

[MiD. of Steel and Mines (Deptt. of Steel) Office Memo. No. H-l1018 
(1) /76-Parl. (Vol. II), Dated the 8th September. 1976]. 

Recoauneadatioa (Serial No. 15, PllralJrapb No, 4.21) 

The Committee Dote that as against the programme of supply of iroa 
ore to the Bhilai, Durgapur, Rourkela and Bokaro Steel Plants during the 
years 1972-73, 1973-74 and 1974-75 to the extent of 8.95 million tonnes. 
10.78 million tODnes, 10.80 million tODnes respectively the actual receipts 
of iron ore by these plants during the aforesaid periods were 8.26 million 
tonnes, 8.41 Million tonnes, 9.05 million tonnes respectively. The receipts 
of iron ore in these plants during 1972-73 and ] 973-74 generally matched 
with the consumption excepting in RourkeIa during 1973-74 where the 
receipt of iron ore was short of consumption by 0.] 6 million toones and 
the shortfall was stated to have been met from the stock already available. 
The Committee were informed that though the production in Rourkela 
Steel Plant has not suffered, SAIL agreed to provide for additional line 
capacity at Rajkharswan to facilitate transport of iron ore from the 
Bara.iamda mines and the possibility of transporting part of high grade ore 
by road is also stated to be under examination. The Committee feel that 
this difficulty of transport should have been anticipated by SAIL earlier 
4nd the matter regarding provision of additional railway Hne shou.d have 
been taken up earlier with the railways and settled in the interest of 
avoiding held ups at Rajkharswao. The Committee understand that a 
sum of Rs. 50 lakhs has since been deposited with the railways for cons-
truction of by-pass at Raikhan;wan. The Committee would like SAIL! 
Government to pursue the matter with the railways to see that the railway 
line is provided at the earliest. 

Reply of Govemment 

ID ,addition to the earlier information communicated through the 
Ministry of Steel" Mines (Department of Steel) O.M. No. H-ll018(t)! 
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76-Parl. (Vol. II) dated the 8th Sept. "78 the following further informa-
tion is given: 

"The necessity or otherwise of the Rajkharswan by-pass line on 
S. E. Railway has since been examined in detail, mainly in the 
context of the requirements of iron ore for Bokaro. It was 
seen that the revised requirement of iron ore from Barajamda 
Sector to Bokaro as estimated by 1982-83 and beyond, would 
be less than 1.2 millien tonnes per year, against the existing 
Railway capacity of 1.3 million tonnes per year 2 rakes per 
day). ~j 

In view of the above, it was felt that construction of the bye-pass line at 
Rajkharswan was not necessary. Railway have already been informed 
accordingly, with a request to refund the amount of Rs. 50'lakhs deposited 
by Bokaro Steel Plant with the Railways along with the interest accrued 
,thereon. 

[Ministry of Steel and Mines (Deptt. of Steel) O.M. No. H-ll0l8! 
(l)/76-Parl. (Vol. IV), dated 28-12-1978]. 

Recommendation (Serial No. %6, Para 4.2%) 

The Committee note that, in Durgapur, during 1974.75, the ore supply 
programme was based on an anticipated hot metal production of 1.2 million 
tonnes. The actual production was however 0.92 million tonnes and lhe 
receipt of ore exceeded the consumption. Tt has been stated that the 
mechanised section of the Bolani Mine has been expanded so that it may 
constitute a more stable base for lump are and grade fines. The Committee 
would like to watch the developments in this regard. 

Government's Reply 

Bolani Ores Limited has since commissioned the expanded mine. There 
flave been some initial teething troubles in the crushing plant and these are 
being attended to. The question of washing the entire product of Bolani 
Ores Ltd., or washing of fines only during monsoon season is being examined 
in the context of the quality of ores that the expanded mine is supplying. 

[Min. of Steel" Mines (Deptt. of Steel) Office Memo. No. H-II018(1)f 
76-Parl. (Vol. IT), dated 3 lst August, 1976]. 

Further Reply of Govemment 

In addition to the reply communicated through the Ministry of Steel and 
Mines (Department of Steel) O.M. No. H-lJ018(1)/76-Parl. (Vol. 11), 
dated the 31st August, 1978, the following further infonnation is given. 
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The production at Bola.ni mines, after initial teething troubles in the 

expanded units, has been steadily increasing and is at the rate of about 1.1-
1.2 million tOJlDe8 per year. 

[Ministry of Steel & Mines, Deptt. of Steel O.M. No. H-l1018(l)! 
76-Parl. (Vol. IV), dated 30-11-1978]. 

Reco""""""D (SerIII No. '1.7, Para 4.'1.3) 

The Committee note that the production in Bokaro did not suffer due-
to shortage of iron ore and its ore requirements were fully met. Though 
its ore requirements for 1974-75 were based on the planned hot metal 
production of 0.81 million tonnes, the actual production was only 0.75 
million tonnes, and the receipts of ore exceed the consumption. The 
Committee feel that less consumption of iron ore and consequent loss of 
production in Bokaro during 1974-75 only indicate that there was scope-
for improvement in production by full consumption of the receipts. The-
Committee recommend that all efforts should be made to ensure that pro-
duction does not lag behind the planned target. 

Reply of Go~ 

The actual production of hot metal in tbe Bokaro Steel Plant during 
1974-75 was .78 million tonnes against the planned production of .86 
miI1ioIl toDDe&-indicating a shortfall of 80,000 tonnes. This shortfall 
in production resulted from Blast Furnace No. 1 working below the tar-
JCted production during the period from April to September, 1974. The 
maiD reasons for the poor performance of the Blast Furnace which hamper-
ed production were as under. 

(i) The receipts of iron ore were erratic and inadequate during 
March and April, 1974 (stock of iron ore fines was almost nil 
on the 3rd April). 

(il) The coal supplies during the period April to August, 1974 
were not adequate to keep the coking time at 18 hours to get 
coke of desired reactivity (it was only from September, 1974 
onwards that the desired coking time could be achieved with 
the increase In coal supplies). 

(iii) There was power interruption during April-May, 1974 which 
affected continuous working of the Sintering Plant and in 
tum reduced the sinter charge in the Blast Furnace. 

The production in the Blast Furnace picked up from OctoberfNovem-
ber, 1974 with the improvement of supplies of coal and iron are from 
that time onwards. However. the production during these two months, 
when the bedrock of the raw materials was being developed to the desired" 
levels, remained somewhat below the targeted production. During the months 
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from December, 1974 onwards, production from the Blast Furnace ex-
ceeded the monthly tacgets. 

In the following year 1975-76, the production of hot metal in the 
lllant was .97 million tonnes which was 24.4 per cent higher than the 
previous year's output of .78 mi11ion tonnes. The plan for the year 
envisaged commissioning of the second Blast FUMace in August, 1975 and 
of the third Coke Oven Battery in November, 1975, but this schedule could 
not be .adhered to due to supply/stock of coking coal being inadequate at 
all the steel plants. This resulted in the Plant having only one furnace 
operation throughout the year. The second Btu'"-t Furnace could start pro-
duction only in April, 1976 consequent on the improved coal supplies from 
December, 1975. 

[Ministry of Steel and Mines (Department of Steel) Office Memorandum 
No. H-l1018(1 )/76-Pacl. (Vol. II), dated the 21st September, 1976]. 

FurtIaer Reply or Go\'el'llment 

As mentioned in the previous reply of Govemment, Blast Furnace 
No.2 was commissioned only in April. 1976. Subsequently Blast Furnace 
No. 3 was commissioned in February, 1978. The production of hot metal 
and target fulfilment during 1976-77, 1977-78 and April-October, 1978 
was as follows: 

Prrinrl Plan 
('000 t) 

Output Target 
('000 t) fulfilment 

C%') 
------------- ------ -"-'-- -.. -.. ----. 

1976-77 

1977-78 

1978-79 
(April-N()vemb~r) 

!l9'3 

1547 72'3 

The shortfall in' output as compared to the target for 1976-77 and 
1977-78 was mainly 'iue to delay in commissioning of Blast Furnace No, 2 
by about four months and Blast Furnace No. 3 by about six months as 
compared to the expected dates on the basis of which annual production 
plan had been finalised. The other major reasons for shortfall during 
1977·78 and April-October, 1978 were- .. 

(a) strike by the crane operators and mobile equipment operators 
foe a month from February 27, 1978, 8JIld its after effects; 

(b) poor quality of coal received and rc~ultant coke; 
4793 LS-6 
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(c) industrial relations problems in the coke ovens and steel melt-

ing shop, particularly during June, 1978; 

(d) low off-take at times at Steel Melting Shop wherein there was 
low availa.bility of converters as also of teemting/slag ladles 
and lances, particularly from July, t 978; . 

(e) powerdrawal restrictions f.rom DVC as well as instances of 
system failures. 

[Ministry of Steel and Mines O.M. No. H-II018/1/76-Parl-Vol. IV 
dated 14-12-1978] 

Recommendation (SerIal No. 28 paragraph No. 4.14) 

The Committee note that the completion of the Kiriburu ModIfication 
Section is held up because of non-receipt of equipment; for all the ore fine 
handling section. The Committee recommend that the SA,IL/Ministry 
should take up the matter with the Ministry of Heavy Industry and the 
Heavy Engineering Corporation to ensure that there is no further delay 
in the supplies and the work is completed at least by the revised schedule. 

Govemmenfs Reply 

The recommendation is accepted. 

The Kiriburu Modification and Expansion Scheme has since been 
almost completed and the project is meeting the full requirements of lump 
and fine ore bY Bokaro. However, certain initial difficulties being experi-
enced with regard to the mobile equipment supplied by Heavy Engineering 
Corporation are being sorted out in consultation with the Department of 
Heavy Industry. 

[Min. of Steel and Mines (Dcptt. of Steel) Office Memo. No. H-
11018(1 )/76 Part (Vol. II) Dated the 8th Sept. 1976] 

Furtbet' Reply of Government 

In addition to the earlier information communicated through the 
Ministry of Steel & Mines (Department of Steel) O.M. No. H-I1018(1)/ 
76-Par. (Vol. IT) dated the 8th Sept. t 976, the following further informa-
tion is given: 

"Performance and guarantee tests were carried out in March, 1977. 
Rectifications, wherever necessary, have been carried out 
subsequently." 

[Ministr'y of Steel and Mines (Deptt. of Steel) O.M. No. H-
tlOI8(1)/76-Parl. Vol. IV dt. 28-12-19781 
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RecoIDmeaclatJon (Serial No. 19 Paragraph No. 4.%6) 

The Committee find that though by and large the iron ore requirements 
of the steel plants have been met, in regard to quality of ore, Fe content 
of ore supplied to Bhilai was 62.74 per cent in lump ore, 61.21 per cent 
in fines and 66.32 per cent in open hearth grade. In Durgapur Fe content 
in lump ore ranged between 60.8 per coot and 63.4 per cent and in fines 
it was 62.4 per cent· In Rourkela during 1974-75, the average Fe content 
in low grade lumps was 61.8 per .cent and in fines Fe content was 60.9 
per cent. In view of the wide variation of Fe content in lumps and fines 
supplied to the various steel plants during these years, the Committee are 
not sure whether low production in steel plants was attributable to the low 
quality of ores supplied, and variation in Fe content. They desire that 
the reasons for variation in Fe content should be critically analysed and 
steps taken to improve the quality of ore and supply the same according to 
required specifications so as to enable steel plants to, achieve better pro-
duction results and bring down the cost of production. The Committee 
also recommend that suitable norms should be evolved to ensure best 
possi5te utilisation of the available iron are consistent with the percentage 
of iron in lump and fines. 

Government's Reply 
1. The Detailed Project 'Reports of the different steel PJant~ stipulated 

Fe-content of respective B F grade are as follows:-

--.---~---.'-' 

Bhilai 

Durgapur 

ROllrkela 

Bokaro 

60% Fe 

60% Fe 

60% Fe 

6l!% Fe 

These were the norms on which productivity estimates were based. 
2. As compared to the above, the actual position. as communicated 

earlier, has been as follows:------ .. - -_._---_. _. __ ._-- _ ... -._-_._--
Plant 

Bhilai 

Rourke1a 

Durgapur 

Bokaro 

Actual Fe% 
Fe-content IQ72-73 1973-74 1974·7.~ 
DPR Fe % Fe% Feo;,. 
Norms 
% 

60 

60 

6n 

63 

~.-------~-~--- .-
'6:2'12 61'86 62'!i6 

59'gB 59' III 60' go 

61'3° 61'9° 62'10 

63.7:2 63. 0 5 
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It will be seen that ores supplied to the steel plants were richer than 
what was stipulated in respective project Reports. In case of Rourkcla. 
while Baraua Ore, which constituted bulk of the supplies conformed very 
nearly to norm, as seen ,above, Rourkela had also used over the years high 
grade ores from Barajamda in some quantities to sweeten Barsua ore. 
The blended B<l!Sua and Barajamda ore analysed as follows (weighted 
averaged) ;-

'972-73 

'973-74 

'974-75 

62·37% 
6, .99% 

62.00% 

Hence it cannot be said that production suffered due to poor qau1ity of ore· 

[Min. of Steel and Mines (Deptt. of Steel) Office Memo No. H-
11018(1 )/76-Parl. (Vol. II) Dated the 23rd September. 1976] 

Further Reply of Govemment 

In addition to the earlier information communicated throu&h the Minis-
try of Steel and Mines (Dcptt. of Steel) OM No. H-l1081(1)/76-Parl. 
(Vol. II) dated 23rd September '76. The fonowing further information is 
liven : 

"The 'Norms Committee' set up by SAIL recently has also been 
looking into certain nornis for consumption of raw materials 
due to change in their quality. The Committee's report is 
under examination." 

[Ministry of Steel and Mines (Deptt. of Steel) O.M. No. H-II018(1)/76-
ParI. Vol. IV dated 28th December 19781. 

RecoIDllleDdadons (Serial No. 30, Paragraph 4.38) 

The Committee no:c that Steel Authority of India Lmited hus worked 
out the estimated requirements of iron ore during 5th and the 6th Plan periods 
for integrated steel plants and has linked each one of the steel plants with 
spccific iron ore mines. They also note that the arrangements of transport 
of iron ore during the plan J"'oods would normall), follow the already agreed 
pa' tern for the 'Year 1974-7~, 'iU bject to such deviations as may be agreed 
to with the railways at the time of forrnulalion of the annual plans. The 
Committee would like t-he SAIL to make sure that the iron orc mines linked 
with the respedve steel plants arc d~vcloped in time to produce the eXipec-
ted quantity of iron ore and meet the reqUirements of the steel plants in 
full. They would also like SAIL to maintain a close and continuous coor-
dination with the railway authorities at the Centre and in the field to ensure 
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that there is nO bottleneck in the movement of iron ore from the various 
minea to the respective steel plants etc., and to review aklllg with the railway 
from time to time the execution of the ne~ .cl1emes anP works for the trans-
port of additional quantities of iron ore make sure that their completion 
synchronises with the additional production of iron ores in the . existing 
mines and development of new mines. 

Reply of. Govemmeat 

The recommendation is accepteP. 

Steel Authority of India Limited has maintained a close and continuous 
coordination with Railway authorities, both at the Railway Board level 
"New Delhi and at the field level" Zonal and Di..Qsional headquarters, to 
ensure that there is no bottleneck in the movement of iron Qre from various 
m.ines to respective steel plants, etC. Before the production plan for the 
vear is finalised, detailed discussions are held with the Railways in partici-
pation with representatives of steel plants and iron ore producing organisa-
~ions to establish the linkage of movement of raw materials for the year. 
The monitoring of the linkage is done by the SAIL monitioring Cell 
at Calcutta On a day-to-day basis and also with the Railway Board at New 
Delhi. Deviations from the linkage, if required, are also discusse,d with the 
Railways and reviewed once in a month in a mOllthly iron aud steel C()-ordi-
nation meeting held by the Traffic Superintendent (Iron and Steel) of the 
Railways at South Eastern Railway Headquarters at Calcutta. 
[Ministry of Steel and Mines (Deptt. of Steel) O.M. No. H-I1018(1)/76-

ParI. (Vol. II) dated the 8th September, 1976] 

FurtI8' Reply of GoverRlllellt 

In addition to the earlier information communicated through the Ministry 
of Steel and Mines (Deptt. of Steel) O.M. No. H-l1018/1/76-Parl. (Vol. 
D) dated 8th September 1976. 

"Continuouos coordination is being done with the Railway authori-
ties, both at the Railway Board level, Delhi and at the field 
level, zonal and divisional Headquarters. Discussions are held 
with ~he Railways in participatiOn with representatives of steel 
plants to establish the iinkage of raW materials movement for 
the year, before finalising the year's prodUction plan. The 
monitoring of the linkage is being done by SAIL Monitoring 
Cell at Calcutta on a day-to-day basis and also discussed, when 
necessary, with the Railway Board at Delhi and reviewed 
monthly in the iron and Steel coordination meeting held by the 
Traffic Superintendent (Iron and Steel of the Railways at SER 
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Headquarters at Calcutta). SAIL has recently appointed a 
senior officer of the rank of General Manager 'for looking after 
the movement problems; he is stationed at Calcutta," 

[Ministry of Steel and Mines (Deptt. of Steel a.M. No. H-II018(l)/16-
ParI. Vol. dated 28th December, 1978]. 

Recommeodetlon (Serial No. 31 Para&l'opb No. 4.51) 

The Commitee note that the Iron are Roard has been set up as a Society 
under the Socie:ies Registration Act, ] 960 on 20th January, 1973 to act as 
an advisory body in respect of planning and development of all aspects of 
iron are deposits in the country, to ,;lan for adequate supply of best quality 
of iron ore for the, steel industry and to promote export, to ensure coordina-
lion of infrastructure facilities for iron ore production and to promote equit-
able distribution of iron are cargo or shipment from different ports etc., etc. 
The Committee also note that the Board ha .. set up a number of committees 
to report on specific issues and ini iated studies on various aspects of 
development and utilisation of iron ore depo:<iits. The Board is also re~or
ted to have made a proposal for the levy of cess on the development of iron 
ore industry. The Committee however find t,hat one of the functions of 
SAIL/MINISTRY is 'Development of input industries relating to iron ore 
etc., required mainly bY. the Steel Industry'. The Committee therefore re-
commend that Ministry/SAIL should clearly define the role of Iron Ore 
Board vis-a-vis that of SAIL so that there could be an effective coordination 
between the fUnctioning (If the Iron Ore Board and that of SAIL without 
any overlapping in functi, IS and the various problems of the iron ore mines 
can be resolved in time at. J the Board can help in the development of mines, 
maximise production and streamline movement of iron are for the better 
performance of the steel plants. The Committee would also like that Gov-
ernment should review the functioning of Jron are Board after some time 
to see how far the setting up of the Board has been useful not only to the 
func'ioning of NMDC but also in improving the performance of steel 
plants. 

Reply of Govemment 

The recommendations of the Committee are accepted and will be imple-
mented. 

[Ministry of Steel and Mines (Deptt. of Steel) O.M. No. H-I1018(1)/76-
ParI. (Vol. II) dated the 8th September 1976]. 

Recommendation (SerIal No. 3% Para 4.83) 

The Committee note that for power, Rourkela Steel Plant is dependent 
on Orissa, State Electricity Board, the Bhilai Steel Plant on Madhya Pradesh 
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Electricity Board and the other steel plants, namely Sokaro, Durgapur, 
Alloy Steel Plant TISCO and IlSCO are connected with Damodar Valley 
Corporation and all the steel plants except Bokaro have firm agreements 
with the concerned public utilities. The Committee also note that the firm 
agreements for supply of power between Bokaro steel plant and the DVC 
would be finalised shortly. The Committee recommend that for an assured 
supply of power from the DYC the Bokaro steel plant should without fur-
ther delay finalise its requirements of power and enter into firm agreements 
with DYC. 

Reply of Govenunent 

An agreement for the supply of electrical power and energy to the 
Bokaro Steel Plant was signed on the 20th November, 1975 between the 
DYC and the Bokaro Steel Limited. 

[Ministry of Steel and Mines (Deptt. of Steel) O.M. No. H-llOI8(1)j76, 
ParI. (Vol. II) dated 16th September, 1976]. 

Further Reply of Government 

As mt"ntioned in the reply of Government given previously, an agree-
ment for the supply of electrical power and energy to the Bokaro Steel 
Plant was signed on the 20:h November, 1975 between the DVe and the 
Bokaro Steel Ltd. 

[Ministry of Steel and Mines (Deptt. of Steel) O.M. No. H-l1018(1)j76-
ParI. (Vol.IV) dated 14th December), 1978]. 

Recommendation (Serial No. 33 Parlt~ 4.84 and 4.86) 

The Committee regret to note that during 1973-74, the country lost a 
lo:al of about 4.14 lakhs tonnes of saleable steel attributable directly to 
power shortage and/or coal shortage resulting from power shortages in the 
collieries and mines. The Committee were informed that according to the 
recommendations of the Committee of Power Engineers of SAIL in July, 
1973, the in-plant generating capacity of steel plants shOUld be augmented 
in order to ensure uninterrupted o;:>eration and to avoid situations of unutili-
sed steel capacity. The e, ~ent of augmentation was worked out as 665 
MW except in regard 10 Bhllai and the Vishakhapatnam and Vijayanagar 
Sted plants which arc yet to be assessed. With the augmentation of the 
in-plant capacity. the pUblic utility systems catering to the requirements of 
the various steel plants would also have to be strengthened adequately so 
that they were able 10 meet total load requirement. It has been stated that 
the SAIL completed feasibility studies in respect of Bokaro, Rourkela, 
DurgapuT, BhiJai and special steps have also been taken in improving tho 
generation of captive power plants. The Committee were also informed 
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that two units of 200 MW have been sanctioned for installation at Satpura 
and Korba power houses of the Madhya Pradesh Electricity Board to aug-
ment the power supply to Bhilai and it was expected that the fir&t unit of 
Satpura would be commissioned in 1977-78. In addition two units of 120 
MW are also under erection at Amar Kantak which are likely to be com-
missioned, one by the end of 1976 and the other by the middle of ] 977. 
According to Department of Power sufficient c3ipacity has thus been pro-
vided for in Madhya Pradesh to take care of the growing demands of power 
for increased production of steel in Bhilai and aluminium in Korba. 

In so far as Rourkela is concerned, the Committee were informed that 
the steel plant did suffer due to shortage of power from Hirakund and 
Mdohkund. However, with the help of the Ministry of Irrigation and 
Power, Power was diverted from DYC through the grid system to enable 
Rourkela to take up more power. It has been stated that in respect of the 
eastern region primarily for Bengal and Bihar areas, in 1973-74 the situation 
was very bad but priorities were given to steel and coal which enabled steady 
supply of power from the DVC after the generation in DVCimproved in 
March, 1974. According to Department of Power with the Commission-
ing of the 5th unit in Chandrapura bIy DVC, the full requirements of Bokaro 
Steel would also be met. The Committee were also informed lohat although 
SAIL had proposed. installation of new captive power plants. The Depart-
ment of Energy felt that the supply of captive 'Power plants to steel plants 
would not be a wise additional investment in view of i~provements in Dye. 
The Committee however find that power requirements by 1978-79 would 
be of the order of 1,216 MW out of 1vh.ich captive generation alone would 
be 303 MW. The Committee however understand that rec~nt1y, the Steel 
Ministry has revived its proposal for setting up additional power generating 
capacities at the steel plants and the additional generating capacities would 
be of the order of 550 MW of value of Rs. 210 crores. 

The Committee would like to be informed of the developments about 
the installation of captiVe ipower plants. 'f.he Commitce recommend that 
coordinated and concerted efforts should be made by Government/SAIL 
to arrange for a regular and uninterrupted supply of power of required fre-
quency for steel plants as wen as to the coal mines an iron ore mines so 
that there is no loss of production on account of short supply of power 
or non-supply c:Jf power and the steel plants arc run to optimum capacity. As 
it has been stated that setting up of a power plant takes nearly about 35 
to 40 months, the Committee would like GovemmentfSAIL to draw up a 
meaningful plan sufficiently in advance for power generation in a coordina-
ted manner so that the requirements of power for the expanding steel indus-
try not only in the 5th Plan but also in the 6th Plan periO(' a:'" reali&tically 
Durgapur, Bhilai and special steps have also been takec In imvroving the 
time and the requisite power is made available to the steel plztnts. 



l'he Government has recently enunciated the policy in regar~ to the 
setting up of captive plants. According to this policy augmentation of the 
existiug captive generating capacities in the steel plants would not normally 
be allowed. The Public Utilities will meet the demands of the steel plants 
for th~ requirements of power. The Steel Plants have furnished their re-
quirements of power to the Central Electricity Authority for the Fifth and 
Sixlh Plan period so that a,dequate planning can be made in advance and 
sufficient generating capacity be installed to meet the dem~d of power from 
the steel plants. 
[MinistIy of Steel and Mines (Deptt. of Steel) O.M. No. H-l1018(1)176-

ParI. (Vol. 11) dated 23rd September, 1976]. 

FurdIel' Reply of Governmeut 

In ad,dition to the earlier information communicated through the Minis-
try of Steel and Mines (Department of Steel) O.M. No. H-l1018/7 /76-
Part (Vol. II) dated 23rd September, 1976, the following further infor-
mation is given:-

The steel plants continue even now to suffer from shortage of power 
supply from public utilities, both in quantity and quality. This 
is eSjpecially so in the Eastern Region with power supply by 
DVC, which not only affect the performance and scheduling 
of production of these steel plants resulting in production JOIS, 
but also endanger the life of the equipment. It was, therefore, 
considered essential to augment the captive power generation 
capacity at Durgapur and Bokaro Sleel Plants by installation of 
additional units. These schemes have been approved by Steel 
Authority of India Ltd., and the Government. The tenders 
received for these schemes are expected to be opened in Decem-
ber, 1978. 

[Ministry of Steel and Mines (Deptt. of Steel), O.M. No. H-11018(1)I76-
ParI. Vol. IV dated 28th December 1978]. 

CommeDCs of the Committee 

(Please see Paras 30--33 of 0l8lpter I of the Report) 

Rec:GmIDeadatlOlll (Serial No. 34, Para 4. Ill) 

The Committee note that the requirements of refractories for the plants 
of HSl. and Bokaro Steel Ltd .. were of the order of 2.68 lakhs tonnes in 
1972-73, 2.8 lalchs tonne, in 1973-74 and 2.69 lakh.'i tonnes in 1974-75. 
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The Committee were informed that although there are a number of suoQliers 
for fire clay bricks and three suppliers for basic bricks and five fl't.~ .tJica 
brick, there has been a shortage of quality refractories in these types and 
some other types of refractories. Also special refractories are no; made 
in the country and therefore have to be imported. The Committee find that 
the in ports were of the order of Rs. 397 lakhs, Rs. 301 lakhs and Rs. 597 
lakhs juring 1972-73, 1973-74 and 1974-75 respectively. The Committee 
were informed that the SAIL had in addition to taking a number of 
measures to make good the shortage and to remove the constraints regarding 
shcrt~e of fuel oil, movement of raw materials and finished produc.s, etc., 
had taken over two private undertakings, Asian Refractories (now known 
as Bharat Refractories) and Assam Sillimanite Limited and had also decided 
to put up a refractory plant of a capacity of 1.37 lakhs tonnes at Bhilai to 
manufacture high quality refractories. In addition, letters of intent/indus-
trial Ucences have been issued by the Ministry of Industrial Development to 
the State Industrial Development Corporation of Tamil Nadu, Karnataka 
and Andbra Pradesh for creating additional capacities to the extent of over 

- 6 lakhs tonnes of various types of refractories and the schemes are at various 
stages of implementation. According to SAIL, these refractories, when set 
up, will be able to meet the demands of the steel plants for production of 
15)8 million tonnes in 1978-79 and 20 million tonnes i1~ 1983-84. The 
Committee are also informed that SAIL had set up a refractory division 
with a view to coordinate the development of refractories in the country. 
The Committee would however stress that Government and SAIL should 
keep a close and continuous watch on the progress made by the refractory 
units ill the implementation 0{ the capacities licensed/sanctioned so that there 
is no slippage in the programme of commissioning and in achieving the 
produ(:tion as per capacity. The Committee would also like the Govern-
ment/SAIL to ensure that the new refractory plants are coordinated with 
the requirements of refractories of the new steel plants. The Committee 
also mcommend that the quality control measures in these plants should be 
tighte(jed up and improved to keep pace with the fast changing technology 
and f~~ter rates of production in the steel industry. 

(Para 4.121) 

Reply of Govemment 

!I~IL is keeping a close watch on the progress made by the refractory 
units in the implementation of the capacities licensed/sanctioned with res-
pect ;0 units under SAIL as well as new units being set up. In this con-
ne"t\..)n, SAIL is also trying to ensure that the new refrac:ory plants are 
linked with the requirements of frefractories of the new Steel Plants. The 
new t'efractory plants would also have adequate quality control mea<;ures 
for which necessary testing facilities would ;be provided. Such facilities are 
beillg provided in the new refractory plant under construction at Bhilai, 
being implemented by Bhilai Steel Plant to meet the requirements of BSP. 



83 

In· order to further augment the availability of quality refractories, the re-
fractory plant of India Firebricks and Insulation Co. Ltd., (lIFCO) at 
Ramgarh, which was closed since January 1974 was restarted in March 
1976, after SAIL had acquired majority shares of the Company and the 
management was restructured. 

Besides. Ministry of Industry have constituted a Refractory Panel on 
which Steel Plants are also represented. It is examining in detail:-

(i) the possibilities of improving the production from existing re"; 
fractory-producing units by sorting out various operational 
problems; 

(ii) measures to be adopted by the refractory units for improving 
the quality of refractories to match the standards of steel plants 
refractories; and 

(iii) developing special refractories that are needed in the steel in-
dustry. 

[Ministry of Steel and Mines (Deptt. of Steel) O.M. No. H-I1018(1)I76-
ParI. (Vol. II) dated 18th September, 1976]. 

Reeommeadadoa (Serial No. 35, Pams 4.1%2 to 4.123) 

The Committee feel that, based on the ex:perience so far gained, it 
should be possible to rationalise the sizes of refractories so that it might 
be possible to push up indigenous production of the refractories and reduce 
their imports. 

The Committee, however, note that the Asian Refractory Plant at 
Bhandaridah, Bokaro and which was under liquida'ion was acquired by 
Government and handed Over to the Bokaro Steel Ltd., in 1972. Although 
the licensed capacity of the plant was 24,000 tonnes of fire bricks and 6,000 
tonnes of silica bricks facilities for manufacture of silica bricks or the facili-
ties in the plant were out of balance and additional balancing, equipments 
had to be installed to achieve the licensed capacity. The Committee find that 
the SAIL had prepared a detailed ;project report to put into commission and 
expand the refractory plant in two stages; the first stage to achieve a total 
production of 24,000 tonnes fire bricks and second stage expansion to its 
optimum capacity of 50,000 tonnes, the capital investment ,being of the order 
of Rs. 34.3 million in first stage and Rs. 80.5 million in the second stage. It 
has been stated that at 90 Iper cent utilisation the plant would be incurring 
a loss of Rs. 1.87 million in stage I and profit of about Rs. 3 million in 
stage II. The SAIL had decided to further explore the possibilities of 
reduction in capital investment and to improve profitability of the plant. 
Although it has been stated that the production of saleable refractories had 
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improved over previous year, the Committee would life SAIL to critically 
go into the economics of the plant befort. 6.nallsinl the decision about the 
DPR. The Committee also note that besiQ~ . t~, COh.~traints of raw mato-
rials and power, there are difficulties in regaru ~" rauway siding and road 
facility. The Committee were informed that the question of providing the 
railway siding had already been taken up with the Railways and the question 
of roads with the State Governments. The Committee would like to be 
informed of the developments. 

Reply of Govemmeot 

As mentioned in the recommendation, according to the detailed project 
report, the refractory plant at Bhandaridah Of Bharat 'Refractories Ltd., was 
expected to incur loss in the first stage of expansion to 24,000 tonnes and 
make profit in the second stage of the expansion to 50,000 tonnes. 

The DPR was further considered by the Board of Directors of Bharat 
Refractories Ltd., and it was decided that the plant should be expanded in 
the first stage itself to a level of production at which it becomes economically 
viable. Accordingly, Bharat Refractories Ltd., took up the matter with 
MECON who submitted a revised repon fOr the Iproduction of 26,000 ton-
nes of refractories with an investment of Rs. 4.139 crof\~S, the plant making 
a marginal profit at this stage. The Board of Directors of Bharat Refrac-
tories Ltd., considered the revised report and approved the expansion of 
the plant to 26,000 tonnes. This revised proposal has been subsequently 
aPProved by the Board of Directors of Bokaro Steel Ud. (Bharat Refrac-
tories Ltd., is a subsidiary of BSL) and is at present under consideration 
by the Steel Authority of India Ltd. 

It was contemplated that a railway siding would be provided at Bhan-
daridah only in the second stage of expansion of the plant and therefore ~his 
question is not being pursued at present. As regards the development of 
roads, it has been tentatively decided to develop the road between Phusro 
and Chandrapura, the development cost being shared between various beno-
ficiaries such as DVC, eeL, BCCL and BSL. Further progress is being 
pursued with the State Government of Bihar. 

[Ministry of Steel and Mines (Deptt, of Steel) O.M. No. H-ll018(1)I76-
Part. dated 17th September 1975]. 

(a) When was the DPR further considered by the Board of Directors 
of Shara! Refractories? 

(b) When was the revised report for the production of 26,000 tonnes 
of refractories with an investment of Rs. 4.139 cron~s submitted by 
MECON and when was it considered by the Board of Bharat Refractories, 
and when was it approved by Bokaro Steel Limited? 
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(c) Has it been considered by SAIL? 1f so, what is the final outcome? 

(d) What is the final outcome in regard to development c:Jf road between 
Phllsro and Chandrapura? 

(L.S.S. O.M. No. 26-Pl7/75 dated 13-10-1976) 

Further Report of Government 

(a) . The DPR was further considered by the Board of Directors of 
Bharaf Refractories Ltd., on 1'9-4-1975. 

(b) The revised report from MECON was received by Bbarat Re-
fractori~ Ltd. in May, 1975. It was considered and approved by the 
Board of Directors of Bharat Refratories Ltd. on the 5th June, 1975. 
The Board of Directors of Bokaro Steel Ltd. first considered the related 
proposal on the 30th September, 1975 and finally approved it on the 15th 
March, 1976. 

(c) The proposal has been examined in SAIL and further information 
on f~!cilities for calcining clay has been called for from Bharat Refractories 
Ltd. 

(d) The various beneficiaries who are to share the development cost 
of the road. between Phusro and Chandrapura have yet to convey their 
concurrence. The Board of Directors of Bharat Refractories Ltd. has 
approved it'S share of the co~t on the 12th September, 1976. The approval 
of Bokaro Steel Ltd. (Bharat Refractories Ltd. is a. subsidiary of BSL) 
to the same is, however, awaited. After all the ,beneficiaries have communi-
cated their concurrence, the construction of the road will be rnken up 
by the PWD of the State Government of Bihar. 

[Min. of Steel & Mines (Deptt. of Steel) O.M. No. H-l1018(1)/76-
[Part. (Vol. II) Dated the 22nd November, 1976] 

Recommendation (Serial No. 37, Paragraph No. 4.164) 

Th" Committee note that irregular supply of coal is one of the factors 
!ltandinr in the way (If consistent steel production programme. The Com-
mittee find that the supplies of coal had fallen !lhort of the requirements 
during the three years 1972-73. 1973-74 and 1974-75 by 2.76, 3.44 and 
1.91 million tonnes respectively. The Committee also find that during 
1973·74 the coal output from collieries :md washeries was affected by 
inadeq\l':ltC' and interrupted power supply with the result that the steel 
plants were ohliged to keep their over-pushin!!S at restricted level with a 
view to avoiding thermal 'Shocks to the batteries. The Committee were 
informed that the Government had embarked upon long term and short 
term programme for supply of coal to the steel plants. As a result of 
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the series of meetings held between the Ministries concerned under the 
sharI term approach, the position improved 'a little and in January, 1975, 
the plllnts had six days stock of coal. Though according to the interna-:-
tiona I standards the steel plants should carry anything between three and 
six weeks stock depending on where the plan's are situ·ated, according to 
the Department of Steel, in view of the practical constraints if the steel 
plants in India can maintain 12 to 15 days' stock they would be reasonably 
safe. While not!ng the slight improvement effected in the position of coal 
stocks in Steel Plants under the short term approach, the Committee feel 
that much remains to be done if stock,s up to the level of 12 to 15 
days have to be built up in the steel plants to ensure a safe margin for 
continuous working The Committee recommend that SAIL 'Should inten-
sify its efforts in collaboration with the Department of Energy and the 
Railways to raise the cO'"cll stocks with the steel plants to the safe level. 

Reply of Govemment 

As a result of the continuous coordinated efforts of the Steel Authority 
of India Limited, the c('lal supplying agencies and the Railway!;, the position 
of coal <;lIpplies and stocks greatly improved towards the end of the ye-ar 
1975·76. This, along with regulated consumption at plants enabled 
building up of coal stocks at the steel plants, from a level of 5 days' con-
sumption on 1-1-1975 to a level of 20 days' consumption on 1-4-1976. 
The table below wUl indicate the position:-

Aa lin 

1-1-1975 

1-4-1975 

1-7-1975 

1-10-1975 

1-11-1975 

I· I !I-19'5 

1-1-1976 

1'.11-1976 

Cooking Coal Stocks 

Q).tantity in terms of days of 
Con8umption 

(000 I) . __ . _. _ .• - .. --"'-.'-- . -- ---- ---. --.-----
!I 3 

. -------------_.- - .. -.---

!l45·5 

353·3 

!l77· S 

1184. 0 

344·9 

464· I 

(5) 

(6) 

(7) 

(10) 

(8) 

(7) 

( 10) 

(13) 



'-3- 1976 

'-4-'976 

87 

609' 6 

686' 3 

[Ministry of Steel and Mines (Deptt. of Steel) Office Memorandum No. H-lloI8/1/-;6 
ParI. (Vol. II), dated 8th September, 1976.J 

Further Reply of Government 

In ·<1ddi'.ion to the earlier information communicated through the Min-
istry of. Steel and Mines (Deptt. of Steel) O.M. No. H-ll018/1/76-Parl. 
(Vol. J1) dated 8th September, 1976. The following further information 
is given:--

Tetal c(lking coal stocks at the six ma'n steel plants from 1-4-1976 
to date were as follows :-

As on 
Cooking Coal Stock~ 

Quantity In terms of 
('000 t) No. of day 

of con sump-
tion(as on the 

last day) 

686 20 

6611 15 

#9 II 

390 10 

342 9 

299 8 

325 8 

278 7 

212 6 

211 6 
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fl j~ observed that coking coal stocks at the steel plants have gone down 

from 6.80 lakh tonnes as on 1-4-76 equivalent to 20 days consumption 
to 2.11 lakh tonnes on 1-11-78 ~uivalent to 6 days consumption, the latter 
at a much too deliberately redlJ.l..\;!d level of consumption to match the 
supplil!s and plant ~tocks, 

Main reasons for fall in stocks was 'Short supply of coal by the producers, 
The requirement of coal by the steel ploants as per the agreed coal supply 
programme and actual supplies again'St the same are given below:-· 

Period 

-~ -----_.- - ----
1976 -77 

'977-78 

1978-79 (Apr.-Oct.) 

Require' Supply Variance 
Klent 

% 

___ ~ _____ -0 -------- -------
'4'66 '4' " -0'55 3·8% 

IS'96 14'92 -1'°4 6·S% 

9'47 8'oS -1'42 IS·O% 

--_._--- ----
During 1976-77, the steel plants did not, however. experience much 

difficulty on this account, mainly because of the postponing of comrni!1>sioo-
iog of the 4th C.O Battery at Bokaro. 1be s'ock depletion was marginal. 
Qua.lity of coal received did not 'Show any improvement. During 1977-78 
stocks depleted heavily by 2.13 lakh tonnes in spite of reduced coal con-
sumption at Dokaro during March, 1978 due to industrial relations pr0-
blems and consdon,> reduction in oven pushing earlier at all the 'Steel pldllts 
because of problems of power cut and continued inferior quality of coal. 

During the first seven mon:hs: April-October, 1978 of the current fin-
ancial year, the stocks depleted heavily further by 2.38 lakh tonne'S more 
than the depletion during the whole of previous year-in spite of the 
severe curtailment of oven pushing rates especially in September and Octo-
ber, 1978 to consenie the -available coal stocks. 

[Min;iostry of Steel and Mines (Deptt. of Steel) O,M. No. H-l1018(1) I 
76-Parl. Vol. IV dated 28-12-1 0 78], 

RecommeDdatiOD (SerIal No. 38, Para 4.165) 

The Committee find tha~ coke oven plant in Bokaro though installed 
could not be put into commission as the requisite coking coal was not 
available, result in!! in serious loss of production. They note that Bokaro 
Steel Limited wa'S' not also geared to take any coal by road. It is only 
now that SAIL has taken some steps to transport coal to the extent of 
30,000 tcmnes per month by rood. The Committee also find that a ropt-



89 
way connecting the Dugda. washery with Bobro Steel is now uDder ill$ta\-
lation at an estimated cost of Rs. 5 crores. The Committee hope tbat 
with these arrangements it should be possible to improve the supply of 
the requisite type and quantity of coal to Bokaro and step up production. 

Reply of Government 

The non-availability of requisite supplies of coal which caused deloay 
in the commissioning of the coke oven battery No. 3 and subsequently 
restricted pushing from both this battery and the coke oven battery No. 4 
at the coke oven plant in Bokaro was mainly due to the inability of tho 
Railways to move the entire requirements of coal by rail. The coal tippl-
ing. conveying and storage system at the plant is a completely mechanised 
and closed system designed for handling box (railway) wagons only (tho 
receipt ot coal by road has not been visualised in the project report of tho 
plant). However, when the Railways express their inability to transport the 
entire quantities of coal required, the plant authorities are forced to arrange 
supplies of raw coal byroad upto a maximum of 30,000 tonnes per month; 
and keeping such contingencies in view arrangements for receipt of raw 
coal by w'dd to this extent and its storage have been made, 

With a view to finding a long-term solution to the problem of trans-
portation of coking coal to Bokaro, action is in hand to instal an aerial 
ropeway connecting the Dugda Coal Washery to the Bobro Steel Plant, 
with a capacity of 1.2 million tonnes of coking coal per annum. The rope-
way which is estimated to cost Rs. 6 crores is likely to be commissioned 
by June. 1977. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. H-I1018/ 
1176-Parl. dated 18-9-1976] 

Further information called for by the Committee 
Has the aerial ropeway connecting the Dugda Coal Washery with the 

Bokaro Steel Plant been commissioned? 
(L.S.S. O.M. No. 26-PU/75, dated 3-2-1978) 

Further Reply of Govemment 

The work of construction of 250 ton per-bour Bi-cable Aerial Ropeway 
for transporting washed coking coal from Dugda Coal Washery to Bokaro 
Steel Plant was awarded to Mis. Jessop & Co., in May' 1975. As indicated 
previously, the Ropeway was expected to be commissioned by June. 1977. 
There has, however been slippage due to delay in receipt of designs and 
drawings from MIs. Mitchell, with whom Mis. Jessop & Co. had entered 
into a collaboration agreement. MIs. Jessops had sought for an extension 
upto March, 1978 which was agreed to. According to present indications, 
4793 LS-7 
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there will be further delay and the work is lilcely to be completed by October, 
1978. The status of construction of major items at the end of December, 
1977 is as follows:-

Item Unit Alettimat- Progreso 
ed at the upto 
time of end of 
formulat- Dee. 
ing the 
proposal 

1977 

I. Excavation mg 50000 34870 

II. Concreting mg 11116 1163g 

3. Structural execution 110110 13 1g 

4. Equipment erection-

(0) Mechanical 11,;<) 157 

(b) Electrical 48 

fMiniJtry of Steel and MinetIkpartmentofSteel O. No. H'lle If (I )/:f.fu 1. l' c I. i V) 
dated !Iut February, 1978.] 

Further Reply of {'.overnment 

As mentioned in the reply of Government given previously, to meet 
contingencies, arrangements ,have been at Bokaro for receipt of coking coal 
by road upto a maximum of 30,000 tonnes per month. The aerial ropeway 
between Dugda Coal Washery and Bokaro Steel Plant is new expected 10 
be commissioned by January, 1979. Delay in completion of the rope way is 
mainly due to delayed supplies and erection of equipment by the contractors 
as also obstruction by the villagers (in the area of the ropeway) in the 
erection of equipment. 

[Ministry of Steel and Mines O.M. No. H-I1018/1176-Parl. (Vol. IV) 
dated Id-2-1978] 

Recommendation (Serial No. 39, Para 4.166) 

The Committee also note that the reqUirements of coal of all the three 
qualities, namely, prime, medium and blend able for all the steel plants are 
expected to increase from 13.58 million tonnes in 1975-76 to 19.85 million 
toones in 19718-79. They are informed that besides number of specific 
measures to improve the supplies of coking coal to the steel plants like 
establishing detailed linkages between washeries and steel plants, stocking 
()f washed coal on the ground in the absence of railway siding, transport 
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of coal by road, stabilising power supply to Dugda Washeries, recommission~ 
inS of ropeway from Chasnalla to Burnpur, installation of new rope way from 
Dugda to Bokaro and provision of additional siPing facilities and developin&. 
new blends of coal from Hathnol and Katkona collieries etc.. a committee 
was also set up with the Secretary, Department of Coal as Chairman to· 
review the requirements of coal supply to steel plant,li during the Fifth anfl· 
Sixth Five Year Plans. This Government Committee after analysing th~ 
various aspects of coal supply made a number of recommendations in its 
report of September, 1975, important amongst which are-( a) identification 
in advance of the area of potential increase in production of coking coal and 
keeping in rea,diness a shelf of mining and washery projects to be put through 
in case of likely demand, (b) initiating advance action for determination of 
quality of coal and extensive testing of blends at laboratories and plants so 
that blends recommen,ded arc most appropriate (c) conducting a periodical 
review of the performance of washeries with a view to effect improvement 
in them, (d) operation of extra hours (e) adoption of new beneficiating. 
techniques, (f) construction of new Sudamdih and Monidih washeries ex-
peditiously an,d (g) establishment in time of fOUr prime coking coal and two. 
medium coking coal washeries to meet the demands of Visakhapatnam and 
Vijayanagaram plants. In addition, a number of measures have also been 
suggested for conservation of coking coal. The Committee fin,d that the 
requirement of coking and blend able coal by the steel plants during 1975-76-
is of. the order of 13.7 million toones and detailed linkages indicate that 
washeries have to improve their output over the 1974-75 levels. The Com~ 
mittee also note that the requirements of coking coal will increase from 
16.25 million toones to 27.00 million tonnes during 1976-77 to 1984-85. 
While the availability of blendable coal is estimated to match the demand 
in case the steel plants accept available blend able coal from all sources the 
Committee find to enable increased availability of coking coal the Technical 
Committee had recommended certain measures such as operation of extra 
hours at washeries, adoption of new beneficiation of techniques etc. 'Jihe 
Technical Committee has also observed that the major Iportion of the gap till 
1981-82 which is likely to be widened in the event of delay in the commis-
sioning of the new wash eries, to be met by increased production of raw 
coal to compensate for higher ash content in raw coal. The Committee 
recommend that concerted measures should be taken by Department of 
Power to improve the performance of washeries by adopting suitable bene-
ficiation techniques with a view to meet the increasing demand of coking 
coal and also augment production of raw coal to compensate for higher ash 
content in raw coal. 

Reply of Government 

In view of the recommendation of the Committee to review the require-
ment of coal supply to Steel Plants during the Fifth and Sixth Five Year 
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Plans, necessary steps ate under implementation by the Coal Companles on 
various recommendations to i'dtntify the fbtetl'tial resOUrces for increashig 
the prodUction of coking coat, ,determination ot the quality of coal, periodical 
review of the performance of the washeries etc. The performance of the 
Washeries has progressively improved and the production figures during the 
years 1974;.75 and 1975.76 are given below:-

Capacity 1974-75 
Washery Raw 

Coal Raw Coal Washed 
input input Coal 

Prodn. 
. ---~- -------- ,-- -, 

Kargil 2·72 2·09 1'45 

Kathara 3. 00 I' 26 0,80 

S.wang o· 75 0'4' 0'29 

Total CCl. 6'47 3'76 2'54 

Dugda I I 2'40 2·62 " 55 
Dugcia II 

~ 
j 2'40 

Bhojudih 2'00 "g2 ,·63 

palherdih . 2'00 I' '3 0·83 

Lonna 0'40 o'so 0'22 

Total BCCL g'20 5'97 4'23 

TotalCIL 15. 67 9'73 6· 77 

DSPWashery I' 50 o·8g 0'64 

Oiddie 
Wash~ry. 2·84 0'2' 0· 12 

AbbrtviDlions-
CCL---:Central Coal fields Ltd. 

BCCL-Bharat Coking Coal Ltd. 

CIL-Coal Jndia Ltd . 

(Figures in million tonn~8) 

1975-76 

% Utilisa- Raw Coal WaShed %utilisa-
tion feed Coal tion 

Prodn . .----
76.83 2·32 I· 54 85· 10 

42·00 1.46 o·go 48' 90 

54' 66 0'57 0'42 .,s. '0 

SS· " 4'35 2·86 67'3 

54-'58 3'02 1·6g 62.92 

96 '00 2'06 I' 73 '03'00 

56'50 ,. 23 0'9' 61' 50 

75'00 0' 28 0'2' 7°'00 

64' 89 6'59 4'54 7" 63 

6:z. 09 10'94 7'40 6g'84 

59'33 ,. 13 0,82 75'33 

7·39 0.5 1 0'3 1 17·g6 

• Giddi washery which was originally installed for washing non-coking 
coal from Oiddi Seam has been activised (though on a limited scale) to 
wash coking coal transported by road from medium coking coal mines in 
the region. 

[Mintstry of Steel and Mines (Department of Steel) O. M. No. H. 
11018(1 )/16-Parl. (Vol. II) dated 29-9-1976.] 
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Rec:ommeadatioa (Sedal No. 40, P ..... 4.~7) 

The CoDllDittee fu.rth,er .note tha,t there ~e" ;~c.Wties ~ .the pa~t in 
utilising ~e full ,c.a'p~cities ,of the e~tina 14 wa~heries. neC~m~~ 
were informed that the recommendations made by a technic~l Committee 
appointed in 1970 to examine the working of the washeries are under 
implementation as a result of which it would be possible to reach the rated 
capacity very soon. The. Cqn:mlitk;e however Jlnd that the percentage 
utilisation of capacity even in 1974-75 was as low as 44 percent in P\lgda 
and 63 per cent in Patherdih. It has also been stated that alrea~y s~eps 
are being taken to stabilise the power supply to D"\lgdah, instal w~gon 
tipplers, aDd also a new 40 tonne per hour c~pacity filter etc., The 
Committee ho~ that with these improvements and additional facilities it 
would be possible to improve the utilisation of the capacity in the Dugdah 
washeries and to supply the requisites type of coal to Bokaro to which it is 
linked. The Committee are also informed that as a result of the efforts 
made by Steel Authority of India Limited, the out put of clean coal d~ing 
the 1974-75 at the washeries belonging to HSL, TISCO and lISCO has 
increased by 18.5 per cent and that at NCDC washeries by 15.6 per ceI}t 
over 1973-74. It has also ~een stated that Gidi washery which was lying 
idle for the last Yew years due to l-a-c-k off take has been activitised. In 
addition, there are also plans to set up two more washeries for prime coking. 
coal and two for medium coking coal. 

The Committe would like SAIL, to examine the question of setting up 
these washeries on the most modern lines in coordination with the 
Ministry of Energy and stress that there should not be any let up in the 
efforts to improve both the quality and the quantity of coal from the 
washeries. 

Reply of Government 

In compliance with the recommendations of the Technical Committee 
on the working of Coal Washeries, a Box Wagon tippler has been erected 
and commissioned at Dugda I Washery. Equipment for 40 tonne per hour 
capacity filter for Dugda I Washery has arrived at site and is expected to 
be commissioned shortly after installation. In case of Patherdih Washery, 
a 30 tonne per hour filter has been installed and commissioned in May 
1976. Provision of balancing facilities/ replacement at Kargali and 
Kathara Washeries is under examination and will be provided as necessary. 

Two new Washeries for washing prime coking coal are under installa-
tion, one at Sudamdih and the other at Monidih. Sct~",g up of additional 
washeries tor medium coking coal, as may be necessary, is now under 
consideration of the Government. The flow-sheet of new washeries has 
been worked out, taking into consideration the washability characteristics 
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-of the coal to be treated. 

Informed on production of washed coal and capacity utilisation of the 
-washeries has been furnished in the reply on Recommendation No. 39. 

[Ministry of Steel and Mines (Department of Steel) O. M. No. H-
1l018(l)/76-Parl. (Vol. II) Dated 29-9-1976] 

Further Reply 01 Govemment 
In addition to the earlier communicated information in respect of S. 

Nos. 39 and 40 through the Ministry of Steel and Mines (Deptt. of Steel) 
O. M. No. H-ll018/1/16-Parl. (Vo. II) dated 29-9-76, the further 
information is given in the Annexure. 

Serial Nos. 39 8DCl 40 

The performance of the washeries continued to improve steadily during 
the two years 1976-77 and 1977-78. There was a slight drop, however, 
during the first half of the current year 1978-79, mainly due to problem 
relating to power supply and heavy absenteeism (lst quarter). The 
capacity utilisation for all the washeries taken together was 72.1 per cent, 
74.4 per cent and 69.6 per cent respectively for these three periods. 
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Recomzp d ..... (SeIIII 'No ..... , ..... 4.1:68-4.16') 

The Committee were informed that t,here bed b~ a trcml of. deteriora-
tion in the qUality of coking coal ~s more and more of hislJer ... ade coal 
was being used up and constant endeavour was being made to ilDJPl'ove the 
performance of coal washeries, With a view to accommodate inferior 
grades of coals and also to regulate the technological process at the plants 
to use lower grades of coking coals, steps are also being taken with Central 
Fuel 'R.esearch Institute so that new types of coal were tried and introduced 
for coke making for the steel plants. 

The Committee would urge that Government/SAIL should keep in 
view the recoD1lDeftdations made by the Committee of Secretaries in Sep-
tember, 1975 and also ensure that the recommendations made by the esti-
mates Committee in paragraphs 6.23, 6.24 and 6.26 of their 68th Report of 
1974-75 about the programme of washeries are implemented without loss of 
time. The Committee also recommend that proper standards of operation 
and maintenance are observe,d so that appropriate quality of coal/suitable 
blends of coal of minimum ash content are available to the steel plants. 

Reply of Government 

A Committee has been constituted by the Government to examine the 
problems connected with the production and supply of coal of the required 
quality to the consumers of coal, inciuding Steel Plants. The Committee 
will examine all aspects of quality of coal supply to various consumers. 

Steps have been taken to imprOve the performance of the Washeries 
supplying coking coal to the steel industry by improving the standards of 
operation and maintenance. Balancing facilities and modifications are also 
in hand at the washeries to improv.e the quality of washed coal, wherever 
necessary. In line with the recommendations of the Committee to plan 
and review supply of coking coal to Steel Plants during Fifth and Sixth 
Plans, construction of two Washeries is under implementaiton and construc-
tion of more washeries is under consideration. 

[Ministry of Steel and Mines (Deptt.. of Steel) O.M. No. H-l1018(1)/76-
ParI. (Volf II) dated 29th September, 1976]. 

Further information called for by the Committee 

When was a Committee constituted to examine the problem connected 
with the production and supply of coal of the required quality to the consu-
mers of coal including steel plan? 

(b) What are its terms of reference and when the Committee is expec-
ted to submit the Report? 

[L.S.S. M. No. 26-PU/75 ,dated 15th October,1976]. 
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Further Report of lie Goveraaaeat 

The Committee was set up on the 6th APril, 1976. A copy of the 
Resolution indicating the composition and terms of reference to the Commit-
tee is enclosed. The Committee has to submit its report by the 31st 
December, 1976. (Vide APipendix IV) 

[Ministry of Steel and Mines (Deptt. of Steel) O.M. No. H-11018(1)/76-
ParI. (Vol. II) dated 26th November, 1976]. 

RecollUDelldation (Serial No. 44, Paras 5.17 to 5.19) 

The Committee note that SAIL has revised its policy for distribution 
with '1 view to ensure movement of Steel materials in bulk from the steel 
plants for optimum utilization of wagon capacity, availability of materials 
at consuming centres in adequate quantity at all times, elimination of cum-
bersome procedures for procurement of steel and consequent reduction of 
inventory with the consumers; and allocation of Steel On priority to Defence, 
Engineering, Exports, Power, Steel and Coal seteors. 

Some of the salient features of the revised distribution policy relate to 
allocation of steel by the Steel Priority Committee on a six monthly basis, 
despatohes from the main producers being made directly to about 800 
major steel consumers; the balance allottees being provided steel by the 
Steel Priority Committee through the stOCkyards of the main producers, suit-
able expansion of the compact group of industries and dispensing with the 
stipulation for deposit of earnest money while booking indents for steel 
materials. 

The Committee were informed that the present distribution policy had 
resulted in a number of improvements and was working satisfactorily. The 
Committee were furt,her informed that as a result of these measures, steel 
has become easily available as compared to a position of shortage which was 
experienced in the Ipast and open market trading in s~eel abOve a regulated 
price is reported to have disa~eared in the case of most of the steel items. 
The Committee would like Govdrnment/SAIL to keep a continuous watch 
on the working of new distribution poliCy with a view to ensuring that the 
short-comings of the old S'ystem are completely eliminated and the objec-
tives envisaged under it are actually achieved and the priorities fixed for the 
use of steel are not disturbed and there is no maldistribution of scarcity of 
steel. 

Reply of Government 

This is being done. In view of the increased production and better avail-
ability of iron and steel, certain further changes in the distribution policy 
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were made in December, 1975. Under this, plates and forging quality steels 
have also been taken out of the purview of the Steel Priority Committee, 
and end-use restrictions have been removed. The present position is that 
most categories of iron and steel are easily available now. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. 
[H-l1018(1)/76-Parl. (Vol. In dated the 31st August, 1976]. 

Reply of Govemment 

As recommended by the Committee, a continuous watch on the working 
of the distribution policy is being kept. In December, 1975, with the easing 
of the availability position, plates and forging quality plates were also taken 
out of the purview of the Steel Priority Committee. In effect. the system of 
Priority allocations by the Steel Priority Committee was discontinued. Res-
trictions on end-use were also removed. However, from the beginning of 
1977-78, the demand for some categories of steel has gone up, while there 
has been some shortfall in production. End-use restrictions have there-
fore, been re-imposed in case of plates, tin plates, HR/CR Coils/Sheeta. 
GP /GC Sheets, structurals etc. At the same time, liberal imports of the 
categories in short supply are being arranged. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. 
H-l1018(1)/76-Parl. (Vol. IV) dated the 21st February, 1979]. 

Recommendation (Serial No, 45, P .. 5.20) 

The Committee were informed that as a measure of improvement, steps 
were being taken to reduce the time lag between the indenting and alloca-
tion from t·he present level of about 6 1/2 months to'two months for all 
indentors. The Committee desire that concerted measures should be taken 
to reduce the time lag between indenting and allocation/supply of steel to the 
the consumers to buy their requirements as and when they need it. 

Reply of Government 

The entire procedure for steel distribution has undergone a change. 
There is no need now for indenting nor arc t~ere any allocations. The 
main producers have appointed Customer Contact Officers (posted allover 
the country) who keep in touch with the consumers and make arrangements 
to supply them the required steel with the minimum lead time. The pro-
ducers' stockyards also keep a range of products as base stock to enable 
the consumers to buy their requirements as and when they need it. 

[Ministry of Steel and Mines (Department of Steel) a.M. No. 
H-llOI8(1)/76-Parl. (Vol. ll) dated the 31st August, 19761, 
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,R~""""""'OD (Serial No. ;45, :Paqa ,5~) 

The Commi~ee were iDforlJled that as a D)eiBufe of inJprov.emeat, steps 
wert being taken to reduce the ti~~ l~ between the m4eJlting and alloca-
tion from the present level of about 6. months to two months for all in den-
toIs. " 111e . COJDmittee ~esire that concerted measures sh~y)d be taken to 
fc4QQe the time lag between indenting and allocation/supply of steel to the 
minimum which should not normally exceed two months. 

Reply of Govemment 

This recommendation was in the context of the time-lag in the Steel 
Priority Committee allocation system. As explained in r~ly toSI. No. 44, 
this system has since been discontinued. Further, with the appointment of 
Customer Contact Officers, efforts are being made to reduce lead time to 
the minimum. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. 
H-II018(1)f76-Parl. (Vol. IV) dated the 21st February, 1979]. 

RecommeodadoD(Serlal No. 46, Para 5.%1) 

The Committee note that according to the revised procedure, the stock-
yards will SUtpply steel to (1) SPC alIottees who do not receive steel directly 
from the plant basically smaller allocation (2) local and State Government 
Departments. The Stockyards will also handle larger quantities of prime 
steel than hitherto. To strengthen the stockyards, an independent Audit 
Group with Headquarters in Calcutta has been set up by SAIL (3) to 
ensure that the stockyards adhere to the Government's policy for distribution 
of steel, (b) to suggest ways and means of serving the consumers better, and 
(c) to simplify the procedures to help quicker and efficient distribution. 

Reply of Govemment 

As mentioned in the replies given against the recommendations at S. Nos. 
44 and 45, the procedure for steel distribution ha& since undergone certain 
further changes and most of the categories of. iron and steel are now easily 
available to the consumers. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. 
H-II018(1)/76-Parl. (Vol. II) dated 26th July, 1976]. 
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N4Uet' Rl!()It of· eo.etdllWbt 
Noted. 

[Ministry of Steel and Mines (Department of Steel)O.M. No. 8-[1018(1')/ 
76-Part. (Vol. IV); dated' 21st February, 1979]. 

Recommendation (Serial No. 47, Paras 5.22 and 5.23) 

The Committee also note that with effect from 2nd May, 1975 a new 
distribution sys~-m has been introduced which envisages despatch of bulk 
of iron and steel materials from the steel plants in rake loads to stock-yards 
of main producers and distributions or these to customers. stockyards 
facilities have also been improved by constructing new siding facilities, 
equipping stockyards with additional cranes and handling equipments, 
expanding of existing yards opening new stockyards in important steel con-
suming centres; opening delivery points in important major steel consum-
ing centres and in places of industrial concentration etC. It has been stated 
th.at according to the new distribution procedure material to stockyards 
will move according to pre-determined demand of consumers in the area 
including Steel Priority Committee materials. It is, however apprehended 
that there would still be cases where some items not matching the demands 
would come up during the course of production which have to be moved 
to stockyards as a normal marketing channel though effective steps have 
been taken to reduce such arisings to the minimum. It is also stated that 
steel consumers may obtain their requirements either from small scale Indus-
tries Corporations to whom suppliers arc generally made direct from 
the plants or from producers stockyards depending on the availability. 
Since adequate and easy supply position is ensured, it has been stated that 
opportunities for illegal deals in steel by traders have been substantially 
minimised. 

While the Committee feel that with the implementation of new distri-
bution policy and with increased production of ~teel, it should be !possible 
to make steel easily available to all consumers, the Committee recommend 
that the workings of the new distribution procedure and working of stock-
yards should be kept under constant and continuous review and necessary 
improvements made in the light of experiencl! gained to ensure that steel 
is available easily to all consumers and the stockyards serve the purpose 
for which they have been set up. 

Reply of Govemment 

This is being done. (Please also see repNes given against recommenda-
tions at S. Nos. 44 and 45). 

[Ministry of Steel and Mines (Department of Steel) O.M. No. H-
1'1018(1 )/76-Par}. (Vol. II) dated the 319t August, 1976]. 
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FudIIer Reply of Gcmnuaeat 

This is being done. (Please also see replies given against recommen-
patioDs at S. Nos. 44 and 4S). 

[Ministry of Steel and Mines (Department of Steel) O.M. No. H-
1101,8 (1 )/76-Parl. (Vol. IV) dated the 21st February, 1979]. 

RKommeodatioD (Serial No. 48, Para 5.24) 

The Committee note that in order to meet the requirements of units 
manufacturing agricultural implements, steel scrap is supplied from Pro-
ducers' st~ckyards as per quota fixed by the Joint Plant Committee an,d 
all other items are supplied to the State Small Industries Corporation and 
the State Agro-Industries Corporations who co-ordinate the supplies to 
agricultural implements manufacturers. Iron an,d Steel is supplied at stock-
yards prices or at State COliporation prices. The Committee recommend 
that in order to ensure that agricultural operations are not hampered for 
want of adequate supplies of agricultural instruments, pl'iorities should be 
fixed for the iron and steel required for such implements on the basis of 
assessments made through sponsoring authorities. They ,have already 
given their recommendation in para S.4 7 of this Chapter that SAIL should 
make sUre that prices of ,jron and steel for agricultural needs are kept with-
in reasonable limits. 

Reply of Government 

With further improvement in the availability of steel the requirements 
of iron an,d sleeJ for agricultural instruments are being now met satisfacto-
I'ily. Under the revised 'Procedure for steel distribution, agricultural ins-
truments industry is not required to have their demand sponsored through 
any authority; and they can meet their requirements easily from the 
producers' stockyards. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. H-
11018(1 )/76-Parl. (Vol. II) dated the 31st August. 1976]. 

Further Reply of Government 

Units manufacturing agricultural 'implements are mostly in the small 
scale sector. Their requirements are now met mainly through the State 
Small Scale Industries Corporations/State Agro-Industries Corporations. 
Supplies to such Corporations have been considerably stepped up during 
the current year. They are a1so being supplied at a concessional price, as 
explained in the reply to S1. No. 51. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. 
H-ll018(1)/76-Parl. (Vol. IV), dated 5th February, 1979]. 
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RecoIQJlM!llldal.OD (Serial No. SO, P_ 5.41 to 5.49) 

The Committee were informed during evidence that when the SAIL 
went in for dual pricing policy, an inter-ministerial Committee on such 
retention prices went into the costing of the various plants and came to 
the conclusion that out of the price increase in certain categories of steel 
a portion of increase will remain with the plants and the rest would be 
put in a fund called the Central Fund. This money would belong to 
the Profit and Loss Account of the individual company and could be used 
for development and expansion of the company concerned. The Com-
mittee were also informed that the Steel Plants had started depositing the 
additional profits viz.. the excess of selling price over the retention prices. 
into the Central Fund. Withdrawals from the Fund were allowed for the 
purpose of capital outlay under schemes approved by SAIL in consulation 
will the Planning Commission. The Committee were, however, surprised 
to learn during evidence that practically there was no money left in the 
fund as all the time there was inflow and outflow. 

The Committee recommend that the steel plants should not use the 
Fund as a current account in a bank to meet their day-to-day needs but 
should build up the Fund to meet the capital outlays on duly approved 
schemes for the growth and expansion of steel industry for which it was 
envisaged. 

The Committee would like the Government/SAIL to keep a close 
watch on the working of the Central Fund with a view to see that the 
moneys put in the Fund are utilised for the purpose for which this fund has 
been set up. 

Reply of Government 
The Fund is maintained by SAIL. Withdrawals are permitted only in 

consultation with the Planning Commission for approved schemes of plant 
rehal1ilitation, creation of additional facilities for improving production, 
balancing facilities, renewals and replacements. 

However, the suggestion of the Committee that Government/SAIL 
should keep a close watch on the working of the Central Fund, is noted. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. H-
l1018(1)/76-Parl. (Vol. II) dated 29th July, 1976]. 

F~r~y~Gov~. 

The Fund was maintained by SAIL Withdrawals were permitted only 
in consultation with the Planning Commission for aPiproved schemes of 
plant rehabi1itation, creation of additional facilities for improved produc-
tion, balancing facilities, renewels and replacements. 
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The fund has been disooatinued' w.oJ. 19th, ~, t!J'17 on Gov-
ernment's acceptance of the recommendation of the Second Inter-ministe-
rial Committee on Steel Retention Prices to discontinue the same. This 
fund had lost its basic utility and it was realised that the contribution 
available to the fund was likely to be extremely small in view of the nominal 
margin between the net realisation and retention prices of various catego-
ries of iron and steel. 

[Ministry of Steel and Mines (Department 01. Steel) O.M. No. 
H-llOI8(1)/76-Parl. (Vol. IV), dated the 5th February, 1979] 

RecollUllel1dadon (Serial No. 52, Paras 6.11 to 6.12) 

The Committee note that imports of iron and steel amounted to 
12,37,083 tonnes in 1972-73, 10,55,954 tonnes in 1973-74 and 920,858 
toones in 1974-15. It has been stated that the total demand for various 
categories of mild steel in 1975-76 has been tentatively estimated to be 
about 6.2 million tonnes, of which about 90 per cent would be met by 
indigenous supplies while for the remaining 1 ° per cent imports o'f very 
special categories of steel, which are either not produced Or the produc-
tion of which may be less than required, like, boiler quality plates, ship 
building quality plates, etc. would be necessary. The imports during 
1975-76 are estimated to be about 3 lakh tonnes as against 9 lakhs in 
1974-75 and the main cut would be in hot rolled coil which is expected 
to be available from Bokaro. The Committee are informed that in aggre-
gate terms even in 1975-76, the country would be self-sufficient in steel 
and that it is already self-sufficient in various categories like steel billets, 
steel bars and rods and certain railway materials. The Committee are 
further informed that the SAIL has made out a pattern by which the 
country would be self-sufficient in total tonnage and would have certain 
surpluses also but still certain types of steel would have to be imported as 
it was neither technologically possible nor economically desirable for a 
country to be self-nfficient in every category of steel. It is claimed that 
SAIL has succeeded in reducing the imports considerably by two ways (1) 
new production coming in, and (2) by changing the product-mix to meet 
~e demands which are not earlier by imports and utilising the capacity 
in such a way as to reduce the imports to the minimum. 

While the Committee note that the imports of iron and steel have come 
down progressively from 1972-73 the Committee recommend that Gov-
ernment should appoint an Expert Committee to go into the question of 
reduction of imports and diversification of product-mix so as to attain 
self-sufficiency in steel. The Committee would like to be informed of the 
action tnken within three months of tbe Report. 
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Reply of Government 

Government accept the recommendation of the Committee. The Expert 
Committee for going into the question of reduction in imports and 
diversification of product-mix is being set up. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. H-
lI018(1)/76-Parl. dated 16th JUIlI!, 1976]. 

Fur1her Reply of Government 

In keeping with the recommendations of the Commi:tcc an Expert 
Committee was set up vide Government of India Resolution 
14(1 )/76 published in the Gazette of India Extraordinary Part I-Section 
I dated July 28, 1976. A copy of the Resolution is at Appendices V and 
VII. The Committee submitted its report to the Government and the 
Government decisions/comments on the report were communicated 
through this Department OM No. H-IlOI8(l)/76-Parl. (Vol. Ill) dated 
lIth May, 1978. Steel Authority of India Limited arc taking further 

follow-up action. 

[Ministry of Steel and Mines (D.!partment of Steel) O.M. No. H-
IlOI8(1)/76-Parl. (Vol. IV) dated 15th November, )978]. 

Recomntendatlon (Slerial No. 53, Paras 6.33 to 6.34) 

The Committee note that SAIL In'ernational Ltd., has been incorpo-
rated with effect from 10th June, 1974 to co-ordinate the export and im-
port busines!'; and during 1974-75 exports were to the extent of 52,135 
tonnes valued at Rs. ]092.73 lakhs as against 36,652 tannes valued at 
Rs. 462 lakhs in 1973-74. The Committee note that Government recognised 
the need for steel exports in a balanced way and made SAIL International 
Ltd., as the canalising agency not only for exports but also for imports so that 
available exports market intelligence and bargaining strength could he pro-
perly integrated under one umbrella. During 1974-75 it is stated that SAIL 
processed 87 export a,plications besides orders for exports of billets, slate 
b:trs and rods. rails pig iron etc. to Jran, Turkey, Sri Lanka, Bangladesh 
and Kenya to the tune of Rs. 58 crores. As a canalising agency for im-
ports, orders worth Rs. 18.23 crores have been released The activities of 
SAIL International Ltd., during 1974-75 resulted in 11et profit of Rs. 11.25 
lakh". The Committee would like to watch the performance further. 

The Committee need however stress that the SAlL International Uri .. 
should ore:anise its activities in such a way as to maximise the exports and 
minimise the imports. As the price of steel in the international market is 
risine: and great development proeramms requirin~ steel are under \'iay 
in ;-efroleum producing countries, it should be possible for SAIL to effect 
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greater exports to these potential markets of great promise. The Com-
mittee need hardly stress that every care should be taken to keep the 
expenditure on SAIL International to the minimum so as to service the 
exports and imports at most competitive rates. 

Reply 01 Govenaeat 

The recommendation has been noted and conveyed to SAIL Interna-
tional Limited who have stated that they would keep the Committee's re-
commendations firmly in view in their working in the coming years. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. H .. 
11018(1 )/76-Parl. (Vol. II) dated 29th July, 1976]. 

Recommeadadon (Serial No. 54, PIM'lIS 7.'1.7-7.33) 

The Committee note that at the conference of Chief Executives held 
on March 20-22, 1974, the information system towards the monitoring 
and evaluation of performance of subsidiaries of SAIL had been decided. 
The broad outlines of the new system comprise daily and fortnightly re-
ports covering production despatches and stocks; monthly reports coverina 
production vis-a-vis targets, comparsion of performance with that of the 
same months of the previous years, constraints, profit and loss position and 
the cash flow st1ltements the quarterly reports cover production perform-
ance and constraints thereto including industrial relations situation; proSt 
and loss position and the cash flow statements. The existing system essen .. 
tially comprised periodical report in selected areas, follow up action at 
various levels monthly reporting to Board. 

The Committee also learn that SAIL monitors the movements of cok-
ing coal and regular coordination is maintained with the Railways for the 
movement of raw materials and with Damodar Valley Corporation, Orissa 
State Electricity Board and others and with CPWC at Delhi for the supply 
of power. 

The Committee have been informed that the production of the plants 
is monitored at SAIL level on a daily basis. Daily control report and 10 
day reviews are also sent to the Chairman and Minister of Steet. The 
SAIL Board reviews the production at the subsidiaries at its meeting held 
every month. 

Periodical reports from the subsidiaries are obtained with the object of 
exercising internal financial control and these are analysed in depth to locate 
the sensitive areas so that corrective action can be initiated. The worldng 
results of the subsidiaries were monitored every month and the same repor-
ted to the Board of Directors of SAll... An internal Audit Manual for 
SAIL had been compiled and the same had been brought into use with 
effect from May. 1974. 
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With regard to internal control of commercial activities, the Committee 
are informed that the SAIL is getting periodical reports on production and 
despatch petformance, plant-wise sales value of home despatches, stock-
yard operations, import operations, stocks of steel etc., from all the pro-
ducers. These are tabulated and submitted to Chairman and Director ef 
SAIL. The Committee also learn that supply of steel to the economy-
source-wise and category-wise, monthly trend in total iron and steel stock 
at the plants and monthly trend in the market prices of selected items of 
steel are being monitored and put up to the SAIL Board monthly. Simi-
larly monthly reports are received from the plants in regard to important 
construction activities. 

The Committee note that in addition to general reports, the spceial 
monitoring is done from the fortnightly reports of the producers in respect 
of items like despatches of steel stockyard operations, point-wise delivery 
and stock position, import operations, sales-plant sales, etc., stock of steel 
in perspective at plants, at stockyard and imported materials. The Com-
mittee have also been informed that close liaison is maintained between 
personnel department of SAIL and the subsidiaries on all important mat-
ters in the field of industrial relations, which are generally dealt with in 
the Joint Negotiating Committee and by the plant management acting in 
close consultation with the personnel Directorate. R.eports on research 
and development are also received on a quarterly basis and these are scru-
tinised by the SAIL and appropriate assistance rendered to the units. 

While the Committee note that SAIL had a management information 
system and system of internal control to over-see the functions of pro-
duction, financial, commercial, personnel, vigilance and other areas, tbe 
Committee recommend that the working of the information system an,d 
the internal control should be subjected to a critical and continuous re-
view so that the submission of these reports are meaningful and are such 
as to enable SAIL to plan its strategies of production for best utilization 
of the existing capacity, determine priorities and pinpoint constraints in the 
achievement of the production targets so that appropriate and timely action 
could be taken in these matters. The Committee also suggest that in 
order that the system be effective and a realistic evaluation of the petfor-
mance may be done, it is necessary that, on the basis of experience gained, 
a suitable proforma for getting on these reports should be evolved so that 
information on several aspects of the working of the subsidiaries is 
obtained on a uniform basis for specific periods and at regular intervals. 
The Committee would also like SAIL to ensure that these reports do not 
become a mere formality with the passage of time and that they are re-
ceived regularly and in time and systematically and critically analysed 
with partiCUlar reference to priorities of !planning production achieve-
ments, vis-a-vis the targets, constraints in the matter of achieving pro-
duction by way of movement of raw materials, supply of powers main-
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tenance of plant and machinery, lack of adequate inventories, (nes, des-
patches, sales and obher activities so that corrective adon is initiated 
in time and the subsidiaries are afforded the necessary assistance to over-
come these constraints and improve the performance. Specific reports 
about the cost of production and Iproductivity should also be made out 
and brought to the notice of Board of Directors with a view to having 
effective control on costs and improving productivity. 

Reply of Go~mmeat 

The present system of management reporting in SAIL as well as in 
its subsidiaries and other allied matters have been recently referred to 
a firm of Consultants for examination. The consultants would review 
all reports in certain important areas objectively and suggest suitable 
modifications, improvements and additions to the Information System. 
The suggestioos made J>y the Coounittee would be taken 'nto account 
in finalising the new system (on receipt of the recommendations of the 
consultants) . 

[Ministry of Steel and Mines (Department of Steel) O.M. No. H-
11018(1 )/76-Parl. (VoUD dated 1st September, ]976] 

Further Reply of Govemment 

As stated in the earlier Government reply, the Management InTor-
mation System in Steel Authority of India Limited as a Holding Com-
pany had been studied by a. firm of Chartered Accountants. However, 
with the coming into effect of the provisions of the Public Sector Iron and 
Steel Companies (Restructuring) and Miscellaneous Provisions Act, t 978 
from 1 st May t 978, its informatiqn needs have undergone considerable 
change since it has now become an in'egral company monitoring and 
controlling the operations of the various steel plants and other units and 
the making of steel. In view of this, a revised Management Information 
System is being evolved by SAIL, keeping also in view such of the sug-
gestions made by the firm of Charlered Accountants as are relevant in 
the altereu circumstances. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. H-
11018(1 )/76-Parl. (Val. IV) dated 1st January, 1979] 

Recommendation (Serial No. 55, Para 7.34) 

The Committee also recommend that a critical comparative evaluation 
of the performance of the plant lnjay be made so that the contributory 
factors which were responsible for better performance in any plant can with 
advanla ~e be utilised in the others. 
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Reply of GoverDIDIDt 

A system of inter-plant comparison of important factors like rates, yields, 
financial ratios etc. has already been introduced. 

A critical review of the production of steel (including production from 
TISCO, lISCO and VISL) and of NMDC aIIld the availability and supplies 
of inputs is regl.llarly presented for consideration of the Board of SAIL. 

[Ministry of Steel and Mines (Department of Steel) O.M. 
No. H-l1018<l )/76-Parl. (Vol. II), dated 1-9-1976]-

Recommendation (Serial No. 56, Paras 8.6 to 8.7) 

The Commi,tee note Government have authorised the SAIL to sanction 
capital expenditure including new schemes upto Rs. 10 crores where funds 
can be found from within the budget allocation. 

The Committee would like to SAIL to ensure that the delegation of 
powers is worked properly and new schemes costing less than R,... 10 crores 
are really such as to improve the working of the existing plants or such as 
will be in the overall national interest. The Committee suggest that before 
launching such schemes, the financial viability of each of these schemes 
should be critically examined and approved by SAIL/Government. 

Reply of Governmeat 

Noted SAIL has further delegated appropriate powers to its subsidiaries 
in this a·rea· Thus, Hindustan Steel Limited has powers to sanction pro-
grammes of capital expenditure costing upto Rs. 2 crores. Accordingly, 
so far as Hindustan Steel Limited is concerned, only capital schemes costing 
between Rs. 2 crores and Rs. J 0 crores are sanctioned by SAIL. In view 
of the capital intensive nature of the steel industry, this power covers mostly 
outlays on schemes of the following nature:-

141) Schemes for addition/modifications/balancing facilites etc. 
for-

(i) Improving salability. 
(ii) Raducing cost. 

(iii) Attaining optimum production. 
(iv) Improving health, safety, working conditions, amenities etc. 
(v) Meeting administrative requirements. 

(b) Replacement of existing facilities. 

The schemes under (a) (i), (ii), (iii) above are normally sanctioned 
keeping in view overall national policy and after critical examination of 
their financial and economic viability. The financial and ec.onOltlic analysis 
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comprises, to the extent possible, forecast of profit and loss over the entire 
life of the scheme, cash in-Bow and out-flows from year to year, break-
evOll capacity determination and profitability analysis. However, such 
of the schemes of ;additions and modifications and replacements which may 
not be suscoptibles to similar financial analysis (e.g., schemes undertaken 
as a measure of safety, replacement of individual units/items of plant and 
equipment etC.), the investments are examined based on their essentiality 
and a broad cost benefit analysis, including social benefitll. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. 
Hll1018(1)f76-Parl. (Vol. ll), dated 28-7-76] 

R.eeommeadatioa (Serial No. 57, Para 8.8) 

The Committee ~so note that SAIL has so far approved under these 
delegated powers 13 schemes each costing less than Rs. 10 crores of which 
two schemes relating to Dugda I and II had already been completed and 
the remaining 11 schemes are at various stages of execution. The Com-
mittee recommend that SAa should monitor the progress of execution of 
these schemes to ensure that ~ese projects are completed not only within 
the time scheme but also within the capital cost already sanctioned for 
them. 

Repl)' of Government 

Eftective systems and procedures for monitoring the physical 
and financial progress of capital, SiChemes already exist in SAIL. The 
subsidiaries regularly report the progress of expenditure and physical pro-
gress on a monthly basis. These reports are examined in SAIL and suitable 
reports on the physical progress of each major capital scheme in quantitative 
terms, duly linked with financial progress, are also placed before the Board 
of Directors periodically. 

[Ministry of Steel and Mines (Department of Steel) O.M. 
No. H-I1018(1)/76-Parl. (Vol. II), dated 29-7-76]. 

Recommeadatlon (Sedal No. 58, Pam 8.9) 

The Committee are informed that there are five schemes costing more 
than Rs. 10 craces each which have already been approval by Government 
before formation of SAIL. Two of which have been completed. In 
addition, there are seven more schemes two of which have been approved 
by Government and rest aWaiting approval of the Government. The Com-
mittee find that one of the schemes.-Donimalai Pelletisation Plant, the 
estimated cost of which is :as. 33.03 crores would work in a loss of Rs. 1.7 
lakhs per year after pitying Rs. 1.5 crores export duty if the project were to 
work at 90 per CMt capacity. They recommend that before a final decision 
.is taken in the matter, the economics of the project should be carefully 
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gone into so that investment on the project does not result in any loss. The 
Committee also find that two schemes namely augmentation of in-plant 
generation for Rourkela Steel Plant CRGO (RSP) which have been 
approved by the A d-hoc Committee more then one year back are 'Yet to be 
finally approved by the SAIL Board. The Committee see no reason why 
it has taken SAIL more then one ye,ar to examine these schemes and take 
a final decision. 

Reply 01 Gol'Cl'OJDeDt 

The proposal for the setting up of a pelletisation plant at Donimalai is 
presently under the consideration of Government. The recommendation 
of the Committee bas ;been noted and will be borne in mind while taking 
an investment decision on this project. 

The scheme for augmentation of in-plant generation of power for the 
Rourkela Steel Plant had been initiated at a time when there was an acute 
shortage of power. However, subsequently the position about supply of 
power from the Orissa State Electricity Board improved and, accordingly, 
the scheme has not been processed further. 

As regards the setting up of the eRGO Plant at Rourkela, the scheme 
was approved by the Ad-hoc Committee on 6th July, 1978 and by the 
SAIL Board in principle on 31st 1uly. 1973. However, since the terms 
for collaboration of Mis. ARMCO of USA were quite stiff, a series of 
discussions spread over a long time had had to be conducted with the firm 
and the matter was considered more than once by the Foreign Inve~tment 
Board. The agreement between SAIL and ARMCO was finally entered 
into on 14-11-1975. 

In pursuance of the agreement, ARMCO were commissioned to prepare 
a Master Plan for the project which has been delivered towards the end fA. 
May, 1976. This is now under consideration. 

[Ministry of Steel and Mines (Department of Steel) O.M. 
No. H-ll018(1)/76-Parl. (Vol. II), dated 29.9.76] 

Further iDformation called for by the Committee 
Whether the economics of setting up of a Pelletisation Plant at Donimalai 

has been worked out? If so, with what resu1ts? 
[LSS O.M. No. 26-PU/75, dated 27-8-76]. 

Furdaer Reply of Gonmment 

The proposal is still under examination and the economics are being 
worked out in the light of the latest cost and price indications." 

[Ministry of Steel and Mines (Department of Steel) O.M. No. 
No. H-I1018(1)j76-Parl. (Vol. 11), dated 29-9-76]. 
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Further informatiOn called for by the Committee 

Whether the economics of setting up of a Pelletisation Plant at Donimalai 
has since been finalised? If so, results thereof. 

[L.S.S. O.M. No. 26-PU/75, dated 31st Decem.ber, 1977] 

Further Reply of Government 

National Mineral Development Corporation Limited have conducted 
detailed negotiations with tile prospective suppliers of p:ant and equipment 
for the Donimalai Pellet Plant, of annual capacity of 2.0 million tonnes and, 
ap.art from cer,ain further rcductions to be sought from the suppliers, the 
plant is estimated to cost Rs. 67 crores, including a foreign exchange com-
ponent of Rs. 24 crores. The proposal was considercd by the Project 
Appraisal Group including representatives of Planning Commission Bureau 
of Public Enterprises and Finance. The view was taken that more informa-
tion on marketability of the pe:lets was required before the Project could 
be approved. Accordingly, negotiations have been under way with various 
potential buyers, including, in particular, a trading firm of Holland. Several 
rounds of negotiations have already been completed and the representatives 
of the Dutch firm are presently in India for the final negotiations. Con-
currently, .approaches have also been made by us in some of the West Asian 
countries who have plans to set up direct reduction plants for which 
Donimalai Pel!cts could be used. The matter is bei.ng considered further 
in the light of the various negotiations. 

[Ministry of Steel and Mines (Department of Steel) 
O.M. No. H-I1018(1)/76-Parl. (Vol. IV), dated 28th February, 1978]. 

Further Reply 01 Government 

As regards the setting up of a Pelletis-ation Plant as at Donimalai, the 
matter is still under consideration. It has been feIt that in view of the largo 
capital investment and the prevailing recession international steel market. 
in the p:ant should be set up only after firm arrangement has b::en made 
for the sale of the product. Efforts are continuing in this direetion. 

! The installation of a plant to produce 37.500 tonnes of eRGO and 
36,000 tonnes of CRGO sheets, to meet the demand of electrical industry, 
at an estimated cost of Rs. 109.80 crores at Rourkela has since been sanc-
tioned (November, 1977). The plant is expected to go into production in 
1981. 

rMinistry of Steel and Mines O.M. No. 1I0U:V1/76-Parl. (Vol. IV), 
!Dated, 1-1-79]. 

CommeDts of the Commitfee 

(Please see Paras 35-39 of Chapter I of the Report). 
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RecOllUlleadatioD (Serial No. 59, Para 8.18) 

The Committee are informed that the schemes when implemented would 
improve the overall profitability of the plants. Some of them would 
increase production strightway or ,bring about important replacement, with-
out which production would fall or would involve in-plant generation like 
supply of power, etc. for immediate requirements and some other would 
obviate or minimisc imports ,and save foreign exchange. The Committee 
recommend that SAIL/Government should criticaUy go into the economic 
viability of each of the projecls and also ensure that the imp:ementation of 
these projects would actually improve the working of the existing plants and 
take a dc~isi()n in the best interest of the organisation and also determine 
inter-se priorities for execution of these schemes in the context of its impOr-
tance to the steel industry and the country as II whole. The Committee would 
also like SAIL/Government to ensure that once a scheme is taken up for 
execution after approval, it should be completed within the time and the cost 
schedule fixed for the project so that the results anticipated of it really accrue 
and the 'funds invested thereon are not unnecessarily blocked. 

Reply of Govemment 

The recommendation of the Committee has been noted. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. H-I1018 
(1 )/76-Parl. (Vol. II) dated the 29-7-76]. 

Recommendations (S. No. ~O. Paras 8.19-8.22) 

The Committee note that there is a proposal for setting up a central 
workshop to produce certain medium ~nd heavy rangl! of vital spare parts 
common to the steel plants. The intention is that, beSIdes reducing de-
pendence on imports for these spares, in the process of manufacturing these 
spares. it would be possible to develop skills and capabilitil;s which could 
be of better service in the years ahead when the steel base in the country 
is enlarged. The other consideration is that, in the proposed workshop, 
spares which are not mass production items and cannot sometimes be got 
off the shelf would also be manufactured. 

The Committee were informed that the estimated cost of the proposed 
workshop was Rs. 20 crores a year ago and it may be more now. They 
are also informed that though some of the spares would b .. made by Hindus-
tan Machine Tools Ltd., Heavy Engineering Corporation, Mining and A1lied 
Machinery Corporation, these undertakings were basically engaged in manu-
facture of capital machinery or complete parts and were not producing re-
curring spares. 

The Committee also find that a feasibility report was prepared by 
MECON and submitted to SAIL in July-August, 1975 and MECON had 
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also recommended centralised facilities for the manufacture of certain type 
of spares. It has been stated that the report is still under the consideration 
of SAIL. 

While the Committee agree that there is need to reduce dependence on 
import of spare parts required by the steel plants and for developing indi-
genous capacity for production of spares to meet the future needs of the 
steel industry, the Committee feel that Government and SAIL should, be-
fore taking a decision on the setting up of a workshop, take stock of the 
existing idle capacity in machine and machine tool manufacturing units in 
public sector like Hindustan Machine Tools Ltd., Heavy Engineering Cor-
poration, Mining and Allied Machinery Corporation, etc. and also in the 
medium and small scale sectors to see how far such available spares capa-
city could be advantageously diversified for the manufacture of spare parts 
for the steel plants. In the opinion of the Committee such diversification 
would not only result in saving of capital investment of more than Rs. 20 
crores by SAIL in the establishment of workshops solely for the manu-
facture of spare parts but will also help in full utilisation of th( available 
capacities in other public undertakings. 

Reply 01 Govemment 

In October 1974, SAIL commissioned MECON to prepare a feasibility 
report for setting up of a Central Workshop. This report was submitted 
by MECON in July, 1975 recommending 'the setting up of centralised 
facilities for the manufacture of certain medium and heavy spare parts to 
cater to the requirements of all integrated steel plants. FuIl stock of 
existing manufacturing units, both in small scale as well as in large scale, 
was taken into account while arriving at such a conclusion. The report 
and other connected aspects of the question is under examination of the 
Steel Authority. 

2. Recommendation of the Committee would be taken into account 
while taking a final decision on the setting up of this Central Workshop. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. H-11018 
(l)/76-Parl. (Vol.lI) dated 17-8-76]. 

F'uIdIer Reply of GoverDDlent 

The proposal for setting up of a central workshop for the manufacture 
of steel plant spares was considered by SAIL Project Appraisal Committee 
in March, 1977. In accordance with the decision taken by the Appraisal 
Committee, the proposal was examined by a Sub-Committee consisting of 
the representatives of SAIL, Planning Commission and Ministry of Heavy 
Industry. The Sub-Committee suggested that additional facilities be set 
up j, individual steel plants on a family group basis instead of at one 
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centralised place. This view was, however, not agreed to by representa-
tives of SAIL and a note of dissent was given by them. 

Subsequently on further examination of the above suggestion, it has 
been found that setting up of additional facilities on family group basis 
is not practicable. Since the steel plants are still experiencing difficulties 
in the procurement of spare parts and the engineering units having facilities 
for manufacture of such spares have not been abfe to meet the require-
ments; the proposal is being put up afresh for consideration of the SAIL 
Board. In the present proposal, however, setting up of facilities for cast-
ings and forgings are being left out and these are proposed to be procured 
as brought out items. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. H-ll018 
( 1 ) j76-Parl. IV dated 20.2.1979] 

RecommeecIadoD (Serial No. 62, Para No. 8.57) 

The Committee regret to note that while a decision to set up the 
Visakhapatnam and Vijayanagar Steel Plants was taken as eady as in April, 
1970. the Detailed Project Reports for these projects ace still in the process 
of being assigned to consultants even after a lapse of 5 years. At the meet-
ing of the Public Investment Board held on 24-10-1973, the Steel Authority 
of India Limited was authorised to take action for the preparation of 
Detailed Project Reports for Visakhapatnam and Vijayanagar Steel Pro-
jects and in the meantime work regarding land acquisition and on essential 
preliminaries within the plan and budget allocation should go on. They 
learn that for the Visakhapatnam Steel Project out of 5700 acres of land 
required, 5335 acres had been acquired and for Vijayanagar Steel Plant 
out of 9,000 acres of land about 7116 acres of land had already been 
acquired. Certain other items of work, such as, topographical surveys and 
lOil testing, testing of raw materials, requirements of Water and Power 
during the construction and operational stage, provision for railway facili-
ties and development of communications had been completed. The Com-
mittee recommend that Steel Authority of India Limited/Government 
should so plan the implementation Of the projects that the anciUary facili-
ties and inputs actually become available before the projects are com-
missioned. 

Reply 01 Govemme ... 

1. VIJAYANAGAR STEEL PLANT 

Metallurgical and Engineering Consultants (India) Limited were com-
missioned for the preparation of the Detailed Project Report on 2-4-7S. 
This Report is expected to be ready sometime in early 1977. Acquisition 
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of land for the plant and topographical surveys are completea. Soil in-
vestigations and testing of raw materials are in progress. Discussions with 
concerned agencies regarding water, power, road and railway facilities arc 
in progress so as to ensure their availability before th~ project is commis-
sioned. 

II. VISAKHAPATNAM STEEL PLANT. 

The Consultants were commissioned for preparatIOn of the Detailed 
Project Report for Visakhapatnam Steel Plant on 14-75. This Report is 
expected to be ready sometime in early 1977. Topographical surveys for 
the plant are completed. Soil investigations and testing of raw materials 
are in progress. Discussions with concerned agencies regarding water, 
power, road, rail facilitics are in progress so as to r.nsure their availability 
before the Project is commissioned. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. H-llOl8 
(l)/76-Parl. (Vol. Jl) dated 30-7-76]. 

Reeoauneadldoas (Serial No. 63, para Nos. 8.58-8.61) 

The Committee were informed that capital cost estimates prepared in 
197()"71 (Visakhapatnam Rs. 854.47 crOfi~S, and Vijayanagar Rs. 854.00 
crores) were not very relevant in the present context in view of the high 
capital cost of the plant and equipment and raw materials. The revised cost 
and profitability estimates would hi' covered in the Detailed Project Report 
for these two plants. 

The Committee also note that the work regarding preparation of 
Detailed Project Report for the Visakhapatnam Steel Project would be 
entrusted to Mis. M. N. Dastur & Co., Private Limited and that for the 
Vijayanagar Steel Project would be entrusted to MECON ONDIA) l.td .. 
the selection of the consultants was decided at the nighest level keeping in 
view their competence and the relative work load already with them. The 
assignment for preparation of the Detailed Projeci Re!'ort would be !!iven to 
the consultant immediately and tbe Detailed Project Reports would become 
available by the end of 1976. The Committee find that Steel Authority of 
India LimitedfDePartment of Steel are thinking of making a study of the 
product-mix requirements of these two plants whIch will be passed on to 
the consultants at the Detailed Project Report stage. 

The Committee are concerned to note the situation which has arisen 
on account of the poor off take of steel and the consequent stockpiling and 
the likely effect the present trend of increased production will have on such 
stocks. The Committee would therefore like Steel Authoritv of India 
Limited and the Government to have a tresh look at the requirements of the 
':Ilrious Iti rids of steel in the country so that a l~dtistic assessmeat of th· 
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demand may be made before a decision on the product-mix requiremcnta 
is taken and Detailed Project Reports finalised. The Committee would 
also like Government and Steel Authority of India Limited to ensure that, 
in planning and deciding on the product-mix of the new plants, imports 
of steel which are now being in certain critical areas, arc as far as possible 
reduced to the minimum. 

The Committee would like Steel Authority of India Limited and Depart-
ment of Steel to conclude the study of the product-mix requirements keep-
ing these factors in view so that the assignment of work of preparation of 
Detailed Project Reports which is already delayed is expedited. Once the 
work is assigned to consultants, the Committee recommend that Steel Au-
thority of India Limited/Government should keep a close and continuous 
watch to see that the Detailed Project Reports become available by end 
of 1976 as envisaged. 

Reply 01 Government 

Before finalising the product-mix, the matter is di:.cussed with all the 
authorities con;;erned including the Planning Commission. While deciding 
the product-mix of the new plants, care is taken to identify those categories 
of steel that Hre in short supply in relation to domestic demand and pro-
duction is accordingly worked out. By this, the imports are reduced to the 
extent possible. 

2. Position relating to Vijayanagar and Visakhapatnam Steel PlantR is 
indicated below:-

1. VI1AY ANAGAR STEEL PLANT 

The revised cost and profitability estimate fur Vi,iaY:!lulgar and Visakha-
patnam Steel Plants would be covered i'l the Detailed Project Reports 
which are expected to be available by early 1977. 

The preparation of the Detailed Project Report of Vijayanagar Steel 
Plant has been entrusted to Metallurgical and Engineering Consultants 
(India) Ltd. After considering the availability and demand of Steel in 
1988-89, the product-mix for Vijayanagar Steel Plant a~ given in the memo-
randum of Agreement for the preparation of Detailed Project Repon has 
been confirmed. 

n. Visakhavafnam Steel Plant 

The preparation of the "Detailed Project Report for Visakhapatnam 
Steel Plant has been entrusted to Mis. Dastur & Co. on 1-4-75 and the 
Report is expected to be available in early 1977. After oonsidering the 
availability and demand of steel upto 1988-89 the product-mix for Visa-
Ichapatnam Steel Plant for the preparation of Detailed Project Repon baa 
been confinned. 
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3. The Project authorities and the Consultants, in both cases of the 
Projects, are in constant touch with each other. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. H-l1018 
(l)I76-Parl. (Vol. 11) dated 30-7-76]. 

FurdIet- iaformatioo called for by the Committee 

Whether DPRs for Vijayanagar Steel Plant and Visakhapatnam Steel 
Plant have been received? If so, please indicate the present position of 
works therein. 

(L.S.S. O.M. No. 26-PU/75 dated the 31st Dec., 1977) 

Further Reply 01 Govemment 

The Detailed Project Reports for Vijayanagar and Visakhapatnam Steel 
Plants have since been received. These are currently being scrutinised 
by Steel Authority of India Limited. Meanwhile, in case of both the pro-
jects most of preliminary surveys, tests/investigations, etc. have been com-
pleted. Government of Andhra Pradesh have assured that they would be 
in a position to meet the construction and operational requirements of 
water and power for Visakhapatnam Steel Project. For Vijayanagar Steet 
Project also, preliminary sUlI'Veys in regard to water and power supply 
schemes have been completed. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. H-II018 
(l)/76-Par1. (Vot. IV) dated the 8th February, 1978] 

F'u.riIIeI' Reply of Governmeat 

The Detailed Project Reports for Vijayanagar and Visakhapatnam 
Steel Plants which have since been received are being scruti,nised by Steel 
Authority of India Limited. Meanwhile, in case of bOth the projects the 
various preparatory jobs/investigations have been completed. The progress 
is indi~ted below: 

Visakhapatnam Steel Project. 

1. An extent of about 5380 acres of land has been acquired for the 
steel project. 

2. Survdys, soil investigations, etc. for the steel plant and township 
sites have been completed. 

3. Raw material sources 'have been identified, detailed explorations 
have been carried out to prove the deposits and raw materials 
tested at NML, Jamshedpur. 
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4. Survey for construction railway siding to the steel plant site havo 
been completed by RITES, a company under the ,administra-
tive control of Railway Ministry. 

5. Survey for construction .raw materials in and around Visakha-
patnam has been completed by CBRJ, Roorkee. 

6. A.fter detailed discussions, State Government have identified 
sources land confirmed availability of power and water both 
for construction and operation. 

7. Town and Country Planning Organisation, Ministry of Works 
and Housmg have prepared the structure plan and development 
plan for the steel township. 

Vijayanagar Steel Project 

The following works/investigations have been completed. 

1. Land acquisition for the plant. 

2. Topographical surveys. 

3. Geophysic;al investigations 

4. Detailed soil investigations. 

5. Preliminary water suppl yand power supply schemes. 

6· Raw material investigations and testing. 

7. Construction raw materials investigation. 

8. Pareliminary Traffic-cum-Engineering study by Railways. 

9. Development and Master Plans for the city. 

It is also added that the product-mix of the new steel plants would be 
gone into in full detail before taking the investment decisions, keeping in 
view the necessity of reduction of imports, compulsion of internal demand 
and all other relevant factors. Action is in hand to get an investment 
decision taken for Visakhapatnam project. 

[Ministry of Steel and Mines (Deptt. of Steel) O. M. No. 
H-llOI8(1)f76-Parl. (Vol. IV) dated 9.1.1979] 

Recoaunendadon (Serial No. 64, p.,. No. 9.31) 

The Committee note that SAIL as 8 holding Company has taken a 
number of significant steps to bring together the management of the sub-
sidiaries and the trade union leaders both at the local and national levels 
so as to promote better understanding and create proper climate for fulfilli.n@ 
agreed production targets. One such special meeting of the Joint 
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Negotiating Committee in which representatives of Central Trade Union 
Organisation and the recognised unions from each plant participated, 
rc:;ulted in brining the managemc.nt and the union closer for appreciating 
the problems in the Steel Industry and reaching agreements on targets 
of production. The Committee recommend that the working of the 
system of the Joint Negotiating Committee may be reviewed so as to 
strengthen it in the interest of improving performance. 

Reply of Government 

After the wage agreement signed in July, 1975, the name of the Com-
mittee has been changed from the Joint Negotiating Committee to National 
Joint Consultative Committee for the Steel Industry and its functions have 
been further enlarged. In order to make the discussion of impor:ant matters 
relating to the industry more me,aningful, the General Managers of the 
three main steel plants of Hindustan Stee! Limited have also been made 
members of the Committee. A regular report is given to the Committee, on 
a quarterly basis, on production and despatches in each steel plant and the 
reasons for shortfall in production for its review. 

[Ministr'y of Steel and Mines (Depa.rtment of Steel) O.M. No. 
H-I10180 )/76-Parl. (Vol. II), dated 1.9.76.] 

Further Information called for by the Committee 

Have any guidelines 1,!Cn issued by Steel Authority of India Ltd.'; 
Ministry to its subsidiaries to strengthen industrial rehtions? If so, please 
give detai's. 

(LSS O.M. No. 26-PU/75 dated 13-10-76) 

Further Reply of Government 

Instructions from Ministry of Labour. Govcrnment of India regarding 
labour particip.ation in i.ndustry issued vide No. S. 61011 (4)/75-Dk. I(B) 
dated 30th October. 1975 have been sent to the subsidiaries for their strict 
compliance. The following action has also been taken to ensure strength-
ening of industrial relations in the subsidiaries:-

(i) The Chief Executives have been told to giv.e great importance 
to the maintaining of harmonious i.ndustrial relations. 

(ii) The Minister for Steel and Mines holds Quarte.rly meetings of 
the Chief Executives of the subsidiaries and indu'ltrial relations 
involving compliance of various labour laws, resolving of wor-
kers grievances, ensuring saft:'ty of worKers, implementation of 
labour participation ,at the shop floor and plant level, welfare 
of workers etc. form an important item for discussion and 
suitable directions are given to the Chief Executives. 
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(iii) Director (Personnel) of Steel Authority of India limited 
convenes periodical meetings of the Personnel Managers of 
the subsidiaries where industrial relations situations are review-
ed land necessary guidelines in matters relating to union-
management relations, grievances of workers, welfare etc. are 
given. 

(iv) Steel Authority of India Limited is keeping the top leadership 
of the Central Trade Union Organisations to which the local 
unions are affiliated, fully apprised of the industrial relations 
problems in the steel industry and has been· obtaining cons-
tructive help from them in tackling the various problems. 

(v) The responsibility for q:laintaining good industrial relations 
rests with the subsidiaries but where necessary Steel Authority 
of India Limited assists the suhsidiaries in resolving important 
problems thus ensuring maintenance of harmonious industrial 
relations in the industry. 

{Ministry of Steel and Mines (Department of Steel), O. M. No. H-
11018(1)/76-Parl. (Vol. II), dated 27-10-1976] 

Recommendation (Serial No. 65, Para 9.32 & 9.33) 

The Committee also note that in a Conference of Chief Executives of 
subsidiaries of SAIL held in New Delhi in March, 1974 a broad frame-
work for an action plan for maintaining harmonious industrial relations was 
-drawn up. The plan provided for management's role in bi-partite Com-
mittees, negotiating wage agreements, relations with trade union organisa-
tions, provision of food in industrial townships, housing and other welfare 
amenities etc. 

The Committee were informed that though by and large industrial 
relations were stated to have been good and sound, there was intermittent 
trouble in Rourkela and difficulties in Ourgapur. The Committee also note 
that the Action Committee on Public Enterprises have made certain recom-
mendations emphasising inter alia the need for the General Man,ager allocat-
ing the task of implementing the various provisions of the Report as a time 
bound programme, for strengthening the Personnel Department of the 
Durgapur Steel Plant, and creation of a more effective and objective 
recruitment system, institution of intensive and imaginative training pro-
gramme for officers in the Personnel Department of the Durgapur Steel 
Plant and creation of a more effective and objective recruitment system, 
institution of intensive and imaginative training programme for officers in 
the Personnel Department so as to acquire ability to deal with human 
problems with initiative, imagination and determination. The Committee 
would like that SAIL/Ministry should provide suitable guidelines to the 

4793 LS-9. 
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subsidiaries in order to strengthen the industrial relations keeping the 
recommendations of Action Commlttee in view and ensure that they are 
implemtiDted within a specified time. 

Reply of GoVet'RmeDt 

The position has changed since the su.bmission of the Action Committee 
Reports on Rourkela and Durgapur Steel Plants. There has been a sub-
stantial improvement in the industrial relations situation in all the steel 
plants including these two plants and the Alloy Steel Plant at Durgapur 
from 1975-76 onwards, particularly after the proclamation of the 
Emergency. The total loss of man-hours in 1975-76 in the Rourkela Steel 
Plant and Durgapur Steel Plant was only 1,306 and 937 as compared to 
a Joss of 22,904 and 1,73,740 man-hours respectively, in 1974-75. This 
drastic reduction in loss of man-hours was reflected in higher production 
and productivity. In fact, the production in 1975-76 was largely due to 
a positive response from and gre,ater discipline among the workers and 
closer cooperation between labour and management at the shop floor level 
and in production programmes. In this connection, please also refer to 
Government reply to Recommendation No. 68. 

[Ministry of Steel and Mines (Department of Steel) O.M. 
No. H-llOI8(1 )/76-Parl. (Vol. II), dated 1-9-76]. 

Fwtber Information called for by the Committee 

Have any guidelines been issued by Steel Authority of India Ltd.! 
Ministry to its subsidiaries to strengthen industrial relations? If so, please 
give details. 

[LSS O.M. No. 26-PU/75, dated 13-10-76]. 

Farther Reply of Govemmeat 

Instructions from Ministry of Labour, Government of India regarding 
labour participation in industry issued vide No. S. 61011(4)/7S-Dk.I(B) 
dated 30th October, 1975 have been sent to the subsidiaries for their strict 
comp1i3lDce. The following action has also been taken to ensure streng-
thening elf industrial relations in the subsidiaries :-

(i) The Chief Executives have been told to give great importance 
to the maintaining of harmonious industrial relations. 

(n) The Minister for Steel and Mines holds Quarterly Dleetinp 
of the Chief Executives of the subsidiaries and industrial 
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relations involving compliance of various labour laws, resolv-
ing of workers grievances, ensuring safety of workers im-. , 
plement,atlOn of labour participation at the shop fioor and plant 
level, welfare of workers etc. form an important item for dis-
cussion and suitable directions are given to the Chief Execu-
tives. 

(iii) Director (Personnel) of Steel Authority of India Limited con-
venes periodical meetings of the Personnel Managers of the 
subsidiaries where industrial relations situations are reviewed 
and necessary guidelines in m,atters relating to union-manage-
ment relations, grievances of workers, welfare etc. are given. 

(iv) Steel Authority of India Limited is keeping the top leadership 
of the Central Trade Union Organisations to which the local 
unions are affiliated, fully apprised of the industrial relations 
problems in the steel industry and has been obtaining construc-
tive help from them in tackling the various problems. 

(v) The responsibility for maintaining gOOd industrial relations 
rests with the subsidiaries but where necessary Steel AuthoritY 
of India Limited assists the subsidiaries in resolving important 
problems thus ensuring maintenance of harmonious industrial 
relations in the industry. . 

[Ministry of Steel and Mines (Department of Steel) O.M. 
No. H-llOI8(1)/76-Par1. (Vol. II), dated 27-10-76]. 

RecommeDdadon (SI. No. 66, Para 9.34) 

The Committee also note that in regard to Alloy Steels Plant though 
the Action Committee had given their recommendations as early '8S 1974, 
no follow up action bad been taken so far thereon. The Committee recom-
mend that Government!SAIL should take steps to implement the recom-
mendations of the Action Committee in the interest of bettering the indus-
trial relation'S in Alloy Steels Plant, which is understood to have shown 
some improvement. 

Reply of GovernmeDt 

The draft report of the Action Committee on Alloy Steels Plant, Durga-
pur, reloates to the period from 1971-72 to 1972-73. Steel Authority of 
India Limited (SAIL) initiated action on this. As a result of the steps taken 
by SAIL, there bas been an improvement in tbe industrial relations situa-
tion since the report was submitted. Shop level committees aDd Joint 
Council at Apex level have been formed in which nominees of the three 
major unioos are represented. These committees have been cooperating with 
the management in increasing produ-ction. 
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2. The three tier system is not working at present but in its place, bipar-
tite committees have been functioning satisfactorily. 

3. The deficiencies in the Personnel Department have been removed. 
The system of recmitment has been improved and the Management Deve-
lopment and Training Programmes for the officers in the Personnel Depart-
ment have been completed. 

4. The performance of the pl'8llt has shown significant increase in pro-
duction and productivity. This and the good industrial relations prevailing 
in the plant indicate that the management bas paid adequate attention to 
personnel management and industrial relations. During 1975-76, the man-
hOllTS loot due to labour trouble in the Alloy Steels Plant were only 26,370 
as compared to 3,29,527 in 1974-75. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. 
H-ll018(1)/76-Parl. (Vol. II) dated the 31st August, 1976] 

Further Reply of Government 

In addition to the reply communicated through this Ministry's O.M. No. 
H-llOI8(l)176-Parl (Vol. II) dated 31-8-1976. the following further 
information is given. 

After March, 1977 the Alloy Steels Plant }ras faced serious labour 
trouble due to intra-union and inter-union rivalries. The INTUC-affiliated 
Alloy Steels Workers Union had split into two factions each of which dec-
lared itself to be the official executive of the union and each faction vied 
with the other in raising demands and C'ausing troubles. Right from April, 
1977 onwards, there have been several prolonged incidents of labour 
trouble like strikes, work stoppages, slow down, demonstrations in the 
works premises, refusals to do acting, stay on overtime and perform normal 
work etc., in various departments of the steel plant which have had a severe 
adverse effect on production. 

The disturbed state of industrial relations in Alloy Steels Plant is reflected 
in the following comparative statistics of loss of man-hours and production, 
etc., during the years 1976-77, 1977-78 and 1978-79. 

r977-78 1978-79 • 
(Apr-Nov.) 

LQII of man-hOUR 37 
Loa of production (in tonnes) 7,61 4 
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With a view to streDgthening the Personnel Management set up in. this 
plant, a new experienced Senior Officer was transferred from Rourkela Steel 
Plant to the Alloy Steels Plant to work as the Chief of Personnel and 
Ma'nagement Services. Management have tried to tackle industrial relations 
problems with tact and persuasion, availing the help and guidance of the 
State Labour Machinery wherever necessary. Whereas every effort is made 
to settle the demands and grievances of employees/Unions under a normative! 
approach by effectively utilising the negotiating machineries, the pressure 
tactics resorted to by the Unions are not being yielded to. It is hoped that 
the existing processes of negotiations and dialogues to resolve the disputes 
wiJI produce a better industrial relations climate. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. H-llOI8 
(1 )j76--Parl. (Vol. IV) dated 2-2-1979] 

Recommendation (serial No. 67, Paras No. 9.35 and 9.36) 

The Committee also note that in Bhilai Steel Plant an Incentive Bonus 
Scheme has been introduced based on productivity of workmen in groups in 
order to have better control on inputs and achieve rated capacity of 
production. 

The Committee note that incentive schemes had been introduced in 
the steel plants of Hindustan Steel Ltd. since 1961-62 with a view to provide 
necessary motivation for the workers to achieve rated capacity of the various 
uniis of the plants. The Committee also note that as in the Durgapur Steel 
Plant this incentive scheme was not effective, a revised incentive scheme 
was introduced with effect from 2-2-1974. Which was purely related to 
production as against the productivity oriented scheme adopted in certain 
departments of Durgapur Steel Plant earlier. The Committee also find that 
loss of production due to labour troubles has been considerably reduced. 
According to SAIL it is difficult to isolate the impact of incentive scheme 
on production. The Committee would like that the working of the scheme 
should be carefully watched and its impact on productivity should be care-
fully assessed. 

Reply of Government 

Noted. The incentive scheme is reviewed and its effects analysed 
periodically. 

[Ministry of Steel & Mines (Department of Steel) O.M. No. H-ll018(1)/ 
76-Parl. (Vol. II), dated 1-9-1976] 
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ReeommeadNioa (Serial No. 68, Para No. 9.37) 

The Committee are glad to note that the recommendations made in their 
17th Report (1971-72) on Personnel Policies and Labour Management 
Relations in Public Undertakings about participation of workers and their 
representatives in MaJDagement of Public Undertakings at all levels beginning 
from the shop level to the Board of Directors has been accepted by Govern-
ment and suitable guidelines have been issued l1y Government in this behalf; 
The Committee hope that Government/SAIL would keep these in view and 
implement them as early as possible both in letter and spirit and ensure 
workers participation at all effective levels in the interest of increased pro-
duction and better industrial relations. 

Reply of Govemment 

A well-organised system of workers' association with management has 
been functioning in the steel industry for quite some time. This system 
has been given further impetus and a new orientation in the light of new 
economic programme. New Committees have been constituted wherever 
necessary and measures have been taken to revitalise the functioning of the 
existing Committees. 

There is, in general, a two-tier system of joint consultation in the steel 
plants (bi-partite Committees at the plant level and at the departmental 
level). Floor Level Committees have been set up in all the operation and 
maintenance services. The Shop Floor Committees discuss day-to-day 
~hop problems. They are also responsible for reviewing production per-
formance, increasing productivity and maintaining discipline at the shop 
floor level. 

There are at present 373 bi-partite committees for closer association of 
workers with management in the public sector steel plants. These Com-
mittees discuss a wide variety of problems such as improvement in produc-
tion and productivity, reduction of cost, safety and accident prevention 
services, 'welfa.re and grievances. The Grievance Committees, in particular, 
which meet every month are aimed at setting grievances in the sh~rtest 

possible time and at the lowest possible step. 

At the apex level there is a Committee now known as National Joint 
Consultative Committee for Steel Industry which was originally set up in 
1969 for determining the wage structure for steel workers. This bi-partite 
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Committee comprises representatives of the employers and workers and also 
includes representatives of three Central Trade Unions. The Committee 
concerns itself ~th problems common to the industry as a whole, such as 
evolving 8IIld agreeing upon common wage structure, fringe benefits, welfare 
measures, standardisation of grades and momenclatures and the setting of 
annual production targets for the industry. This Committee reached a 
second four-year agreement on wages and 'lllied matters on 30th July, 1975. 
It is expected to playa larger and constructive role in the growth and deve-
lopment of the industry and, in particular, in the maintenance of harmonious 
industrial relations. 

[Ministry of Steel & Mines (Department of Steel) O.M. No. H-l1018(1)/ 
76-Parl. (Vol. II) dated 1-9-1976] 

RecO~tiOD (Serial No. 69, Paras 9.60 sad 9.61) 

The Committee find that SAIL/HSL has developed its own Recruitment 
and Training Procedures and till end of March, 1974 as many as 18,406 
persons have been, trained in different categories. The Committee also note 
that in the initial stages, HSJ., had to send a number of engineers and techni-
cians in foreign countries for training. The Committee are glad to note that 
with the development of training facilities at the HSL plants, it is no longer 
necessary to send personnel' abroad for training except in areas where there 
is need for specialised knowledge ana technique which are not available in 
the ~ountry. The training in foreigm countries is generally covered under 
foreign aided programmes under bilateral agreements. The Committee 
are informed that till end of March, 1974, 2795 persons of the different 
plants have been trained abroad. The Committee hope that with the 
expertise developed so far it should be possible for SAIL to develop training 
programmes in all faces of steel production suited to Indian conditions and 
obviate the necessity for foreign training abroad as far as possible. 

The Committee would, however, caution that SAIL should lay down 
strict procedures for manning the different units and develop staff standards 
for different activities and ensure that overheads and levels of supervisions 
are not excessive. 

Reply of Gover.ment 

Noted: The need for foreign training has already gone down as a 
result of I he establishment of Training Institutes in the !>teel plants and the 
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Management Training Institute at Ranchi which organise a nUIDber of train-
ing and management development courses and programmes. Efforts will 
be made to red1U:e foreign training still further and to confine such training 
to areas where new technology is introduced or in which know how is not 
available in the country. 

So far ~ manning in di1ferent plants/units is concerned, suitable guide-
lines are being issued by SAIL for following strict manning containment 
policy. 

[Ministry of Steel &. Mines (Deptt. of Steel) O.M. No. H-l1018/1/76-
ParI. (Vol. IV) dated the 18th September, 1976J! 

FWCher iaformatioll called for by 'be Committee 

Please furnish a copy of the guidelines issued by SAIL for manning: 
different plants/units. 

(L.S.S. O.M. No. 26-PU/75 dated 31-12-1977» 

Reply of Government 

In view of the observations made by COPU in respect of the Labour-
Productivity and Manpower of the Steel Plants, the following guidelines 
have been laid do~ for containment of manpower in the subsidiaries of-
Steel Authority of India Limited, which may be followed hereafter:-

(1) The manpower may be kept constant at the existing level in 
case it cannot be decreased in all the subsidiaries of SAIL. 

(2) It is also suggested that fresh intake against tum over vacancies 
may be kept to bare minimum and each filling of post may be 
approved by the Chief Executives in such cases. 

(3) The manpower statement giving detailed break-ups of grades, 
departments etc. may please be sent every month so as to reach. 
SAIL by 1 st week of the succeeding month for information 
and coordination. 

(4) It will be advantageous if all the subsidiaries initiate action to 
work out productivity targets for the year 1975-76. In a steel 
Plant, for example, the productivity target will be based on 
ingot ton per man-year formula. This exercise, in future, wilf 
be done every year before the start of the next financial year. 

[Ministry of Steel &. Mines (Deptt. of Steel) O.M. No. H-l1018/1/76-
ParI. (Vol. IV) dated 14th February, 19781 
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Recommeadatioa (Serial No. 70, , .. No. 9.69-9.70) 

The Committee note that the yardstick for measuring labour produc-
tivity in steel plants is expressed in terms of 'ingot tonnes per ma,n year' and 
is calculated after taking into account the production of ingot steel and 25 
per cent of pig iron for sale and the man-power employed (direct and 
indirect). Tbey observe that the Mehtab Committee, which examined the 
question of labour productivity in steel plants, had expressed the view that 
it should be possible for HSL Plants to raise the productivity to about 125 
ingot tonnes per man year and above in each of the steel plants. The 
Government informed the Committee on Public Undertakings in 1971-72 
that HSL has set to achieve a target of 100,90 and 95 ingot toones of steel 
per man year in BSP, DSP and RSP respectively by the end of current 
expansion of the steel plants. The Committee regret to note that SAIL/ 
HSL has not only failed to improve the productivity over 1969, it has not 
even able to maintain the productivity in any of the steel plants. 

The Committee also note that the labour in steel Industry abroad in 
1972 was 303 tonnes of crude steel per man year in Japan, 195 in West 
Germany and 252 in USA as compared to the highest labour productivity 
of 71 ingot tonnes per man year achieved in India in Bhilai in 1969. The 
labour productivity figures in Indian steel plants and those in the steel 
industry abroad are stated to be not comparable because in foreign countries 
many activities are done on contract and the man engaged thereon are not 
taken into account, the level of automation there is much higher and man-
power figures in India include indirect labour required for administration, 
township and medical services also. While the labour productivity figures 
in Indian Steel Plants may not be comparable with those in the steel indus-
try abroad the Committee cannot appreciate the reasons for wide variations 
in the labour productivity figures in the various steel plants in India. In 
1973-74, while the labour productivity in Bhilai was 63 ingot tonnes per 
man year, it was almost half of this figure in Durgapur (33) and over less 
than half in iISCO (24). In R.ourkela and TISeo too, it was as low as 
42 and 40 respectively. They would like SAIL to investigate the reasons 
for the sharp variation in the labour productivity figures in respect of the 
different steel plants in India with a view to devising ways and means of 
bringing them upto an optimum level. 

Reply of GovemmeDt 

Steel Authority of India Ltd. has commissioned Metal1urgical and 
Engineering Consultants (India) Limited (MECON) to make an in-depth 
study of the reasons for higher labour productivity in advanced counuies 
as also to examine the sharp variations in labour productivity figures in 
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respect of different steel plants in IncUa with a view to devising ways and 
means for raismgthem to an optimum level. 

[Ministry of Steel & Mines (Deptt. of Steel) O.M. No. H-1l018/1/76-
ParI. (Vol. IV) dated the 18th September, 1976] 

Further lDformatloa eaIIecI for by tile Coaualttee 

Has Metallurgical and Engineering Consultants (India) Limited com-
pleted in depth study regarding the reasons for higher labour productivity 
in advanced countries? If so, please furnish a copy thereof. What remedial 
measures have been taken to improve the labour productivity as a result of 
SlIch a study. 

(LSS O.M. No. 26-PU/75 dated 31-12-1977) 

Further Reply 01 Govemment 

Metallurgical and Engineering Consultants <India) Limited has com-
pleted the study and a copy of MECON's report on Labour Productivity is 
enclosed. Copies of this report have been sent to the Steel Plants under 
Hindustan Steel Limited for having a programme of implementations based 
on the findings of the report. Steps taken by the Plants to increase the 
Labour Productivity are being ascertained. 

[Ministry of Steel & Mines (Deptt. of Steel) O.M. No. H-II018(1 )/16-
Parl. (Vol. IV) dated 14th February, 1978] 

ReCORUDeDdatiOD (Serial No. 71, Para 9.71) 

The Committee further observe that steel pl3'nts abroad, i.c. Japan. 
West Germany and USA had been able to raise their productivity of labour 
from 247,122 and 235 ingot tonnes per man year in 1969 to 303,195 
and 252 ingot tonnes per man year respectively in 1972. In case of India, 
the productivity of labour which in 1968 was 79,39 and 47 ingot tonnes 
per man year in Bhilai, Durgapur and Rourkela steel plants respectively 
for works and Administration Personnel came down to 63, 33 and 42 
ingot tonnes per man year respectively in 1973-74. The Committee are 
constrained to note that whereas the steel plants in the countries abroad 
have improved their labour productivity, in case of HSL steel plants, it 
has deteriorated. They feel that even if labour productivity of countries 
abroad is not comparable with that of India for reasons indicated by SAIL, 
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improvements in productivity is au. impcraUyc· necd for all progressive 
and developing industries. They desire SAIL to examine the matter 
critically analyse reasons for deterioration in productivity and take suitable 
steps to improve its productivity and try toachicve the minimum level of 
productivity of 125 ingot tonncs per man year as set forth by the Mehtab 
Committee. 

Reply of Government 
Please see Government reply to Recommendation No. 70. 

[Ministry of Steel & Mines (Deptt. of Stcel) O.M. No. H-l1018/1/76-
ParI. (Vol. II), dated the 18th September, 1976]. 

RecollUllelldatloa (Serial No. 71, Para 10.5'7·10.58) 

The Committee lOote that the basic idea of setting up of SAIL has 
einerged out of the experience of the manner in which the public sector 
enterprises were run, the desire to acceleratc the rcturns from the enter-
prises in which much resources were ploughed and to handle the Public 
Sector enterprises in a more professional manner by persons having com-
mercial and industrial experience. The CoDl.ll1ittee however, find that there 
are differences between the holding compa'nies are mostly financial institu-
tions and devices through which the Government seek to gain control over 
crucial sectors of economy though they also observe the basic concept 
t~at entrepreneural decisions should rest with those companies. 

The Committee are informed that the concept of SAIL basicatl'y is that 
it would be responsible for the coordi!llated and efficient functioning of 
public enterprises in the field of steel and associated input industries and 
that it will discharge this responsibility on the basis of commercial and cost 
effective principles and at the same time ensure full compliance and furthe-
rance of the socio-economic objectives of the setting up of the public sector 
and that the operational programme and development of the enterprises are 
conducted in accordance with the national plan. The Committcc have 
already given their observations in regard to the part played by SAIL jn 
the coordination of in-puts, cost of production, etc. in the relevant 
chapters of this report. The Committee would, (however, like to point 
out that though at the time of formation of SAIL the Bharat Coking Coal 
Limited and Washeries had been made the subsidiaries of SAIL as a 
holci1ng company, these have now been taken out of SAIL and transferred 
to the Department of Coal. The concept, therefore, that all undertakings 
dealing with in-puts required for the steel production should be under one 
um1:?rella of SAIL, has thus got modified to some extent Although the 
L'ommittee have been informed that coordination is maintained by SAIL 
even after such a change with the Department of Coal, the Committee 
would like to watch the functioning of this arrangement for some time after 
the cbange. ' ... ~ 
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Noted. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. H-I1018 
(l)/76-Parl. (Vol. II) dated 29-7-76] 

RecOllUllelldation (Serial No. 73, Paras 10.59-10.63) 

The Committee also note that the Chairman of the Steel Authority of 
India besides being the Chief Executive of the company is the Secretary 
of the Department of Steel. It was stated that the rationale behind this 
decision emanated from the concept that the holding companies should 
exercise entrepreneurial functions on behalf of the Government, marshal 
and operate investments in areas considered as core and strategic, the 
operations and management should be run on sound industrial and COm-
mercial principle; and performance evaluation of the holding company 
and the subsidiaries should be undertaken in the context of physical norms 
and targets laid down by the Government. It has been claimed that the 
individuality of both the roles has been preserved and definite areas have 
been visualised and thus not only the necessary leadership and directions 
are provided but the accountability is also preserved. 

With the introduction of holding company concept through SAIL, the 
technical areas which could be better supervised and decided at levels 
different from Government have been delegated to SAIL and the autonomy 
allowed to the holding company has provided a measure of viability which 
was not available in the past. The integration of the office of Secretary 
to the Government with Chairman of SAIL, it has been claimed has helped 
to ensure that the Government is not just another link in the chain of 
decision making. This has allowed the Ministry to concentrate on issues 
of policy nature, enforcement of norms and laws, national objectives and 
targets in relation to performance 8IIld growth in sales sector without 
getting enmeshed day-to-da'y problems. 

The Committee, in this connection, would like to invite the attention 
of SAIL/Government to paragraph 8.12 of their 70th Report (4th Lok 
Sabha) (1969-70) on India Tourism Development Corporation where 
they have observed as follows:-

"As pointed out above, the Estimates Committee and the Com-
mittee on Public Undertakings had unmistakably commented 
upon the inadvisability of inclusion of a Secretary or Addi-
tional Secretary in the management of public sector under-
takings. In spite of the above recommendation, it is noticed 
with surprise that Additional Secretary of the Government has 
been appointed as part-time Chairman of India Tourism 
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Development Corporation as recently as in 1970. The Com-
mittee have taken strong exception to the deliberate flouting 
of the recommendations of Parliamentary Committee and of 
Administrative Reforms Commission and would recommend 
that the recent appointment of Chairman of Boaed of Directors 
of I.T.D.C. should be immediately reconsidered in the light 
of the recommendations earlier made and already accepted by 
the Government." 

This recommendation has been accepted by Government. 

The Committee would also like to invite the attention of SAIL/ Gov-
ernment to the recommendation made in paragraph 5.23 of their 68th 
Report (4th Lok Sabha) on Bokaro Steel Ltd. Where they have observed 
"The Committee regret to note that the Secretary of the Ministry of Iron 
and Steel was appointed as Chairman of Bokaro Ltd. On 4th February, 
1964 contrary to decision of Government taken as eady as November, 1961 
that no Secretary of the Ministry/Department shall be a member of any 
board and in disregard to the recommendation of the Estimates Committee 
and accepted by Government". In their 14th Report (5th Lok Sabha) 
(1971-72) on Action Taken, the Committee have reiterated their recom-
mendation and desired that the recommendation of the Administrative 
Reforms Commission that "no officer of Ministry should be made Chairman 
of a public undertaking nor the Secretary of the Ministry be included in 
its board of management" which was accepted by Government in respect of 
industrial undertakings should be strictly followed. 

In spite of the observations of the Administrative Reforms Commission 
and the Committee on Public Undertakings in their earlier reports, the 
Committee are surprised to find that the post of the Chairman of the 
undertaking has been combined with that of Secretary to Government. It 
has been stated that the combination of the post of Chairman of the under-
taking with that of the Secretary to Government has not acted as a con-
straint in the discharge of the duties of Secretary. 

The Committee observe that, in spite of Government having accepted 
the recommendations of the Committee on Public Undertakings in para-
graph 8.12 of their 70th Report (1969-70) and their recommendation 
in para 5.23 of the 68th Report (1969-70) which had been reiterated by 
the Committee, the Secretary of the Ministry has also been appointed as the 
Chairman of SAIL contrary to these recommendations. However, the 
Secretary has tried to explain the position during the evidence by stati';lg 
tbat "it is not a question whether Secretary should always be the Chairman 
or vice versa. The important thing is the objective visualised in setting up 
the Steel Authority and really giving effect to this objective." In view 
of this statement and the improvements noticed after formation of SAIL 
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as a holding compuy which is a novel experiment, the Committee would 
like to watch the functioning of this arrangement for some more time before 
they could give their observatioBs in this regard. 

Noted. 
[Ministry of Steel and Mines (Department of Steel) O.M. 

No. H-llOI8'(l)/76-Parl. (Vol. II) dated 29-7-76]. 

Recommendation (Serial No. 74, Para 10.64) 

The Committee were informed that the organisational set up evolved in 
tho last few years of working of SAIL has been found to be reasonably 
adequate. The Committee, however, agree with Secretary, Department of 
Steel, that the organiSlational structure should be such as to subse.rve the 
practical objectives for which SAIL has been created. and caution SAIL! 
Government that the organisation should not proliferate into another parallel 
Secretariat or Ministry and thus add to the administrative overheads. This 
aspect needs to be most carefully watched and any tendency to inflate 
levels of supervisors and overheads firmly checked right from the beginning. 

Reply of Government 

Noted. Efforts are being made to check any tendency to inflate levels of 
supervison and overheads. 
(Ministry of Steel & Mines (Department of Steel) O.M. No. H-llOI8(1)! 

76-Parl. (Vol. II), dated 1-9-76]. 

Rec:o....aadatlOD (Serial No. 76, Para 10.66) 

The Committee note that already SAIL has been taking steps to streng-
then the boards ot the subsidiaries with a view to building up a fairly long-
term functional team to manage the entire affairs of the compaIiy in jts 
various facets production. industrial finance. etc. The Committee would like 
to watch the developments in this regard. 

Reply of Gov~t 

Noted· 
[Ministry of Steel and Mines (Department of Steel) O.M. No. 

H-llOI8(l)/76-Parl. (Vol. II), dated 29-7-76]. 

FurtIIer IDformadoD allied for by the Coaunlttee 

"What are the steps taken by SAIL/Government to strenathen the 
boards of its subsidiaries uptil now with a view to building up a fairly long-
term functional team?" 

[L.S.S. O. M. No. 26-PUI7S, dated 28-8.76]. 
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FwdIer Reply of Government 

Under the Articles of Association of the subsidiaries of SAIL, the Chair-
men of the subsidiaries are appointed by the Chairman, SAIL, with the 
approval of the President. The Directors on the Boards of the subsidiaries 
are appointed by the Chairman, SAIL, in consultation with the Chairman 
pf the concerned subsidiary. 

With a view to providing a degree of stability and building up a fairly 
long-term functional team, the Articles of Association of the subsidiaries 
provide for the appointment of whole time Director(s) and/or non-
rotational part-time Director(s) and for the retirement of one third of the 
rotational Directors every year. This ensures that the Directors would nor-
mally be on the Board for a period of three years which would give them 
adequate time and opportunities to understand the multi-farious problems 
of the undertakings and to make suitable contributions to their solution. 
Further, a retiring Director is eligible for reappointment. It is also the 
policy of SAIL to appoint Directors having specialised knowledge and expe-
rience in various fields of activities including finance, technical, industrial 
relations, produ(:tion etc. Some of the persons are also drawn from the 
private sector on account of their professional experience. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. 
H-II 0 18 (1 ) /76-ParI. (Vol. II), dated 29-9-76]. 

Furdler Reply of Government 

In this connection, reference is invited to the latest Government reply 
in respect of Recommendation No.3. In pursuance of the provision of the 
Public Sector Iron and Steel Companies (Restructuring) and Miscellaneous 
Provisions Act, 1978, a number of subsidiaries of SAIL have either been 
merged with SAIL or converted into independent companies. Further, 
Bolani Ores Limited which was a partly-owned subsidiary of SAIL earlier 
will be merged in SAIL and become a unit thereof in pursuance of the 
Bolani Ores Limited (Acquisition of Shares) and Miscellaneous Provisions 
Act, 1978. SAIL wil1 then have the following partly-owned subsidiaries:-

1. Indian Iron and Steel Company Ltd. 

2. liSCO Stanton (a Subsidiary of lISCO). 

3. Metal Scrap Trade Corporation Ltd. 
[Ministry of Steel and Mines O.M. No. H-l1018(l)/16-Parl. (Vol. IV) 

dated 1-1-79]. 
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ReeollUllllldatioa (SerW No. 77, ~ .. 10.(7) 

The Committee note that one of the important functions of SAIL is to 
ensure career development, succession planning and the organisation and 
development of steel cadre. For this purpose, SAIL, and its subsidiaries 
have been exempted from the present empanelment procedures and it has 
already taken the most important procedural step of appointing a full time 
Director of Personnel in the organisation. It has also been stated that 
appropriate policies are being worked out to develop the steel cadre so 
as to ensure that selection/appointments in the various posts are made 
having regard to the merits objectivity and the interest of the company con-
cerned. The Committee were informed that it has been decided to defer 
the formation of rules, regulations, grades, methodology of promotion, 
transfers, etc. and setting up of the cadre for a short time. The Chairman, 
SAIL and Secretary, Department of Steel has, however, admitted during 
evidence "We are not satisfied completely with the steps taken in that direc-
tion. These things relate to action taken to try to sharpen the training, 
recruitment, placement and selection of cadre. I hope we will soon reach 
a stage when we would think that the time was mature enough to give a 
formalistic shape to it." The Committee recommend that the necessary pro-
cedural formalities and the rules l.lnd regulations in this regard and the 
formation of steel cadre and the relationship of HSL and SAIL should be 
tompleted at an early date so that the staff and officers working in SAIL 
and its subsidiary units are clear about their service rules and regulations ond 
their position vis-a-vis the steel cadre. The Committee would like to be 
informed of the action taken in this regard. 

Reply of Government 

As stated in Governmest reply to Recommendation No.3, it has been 
decided to restructure Hindustan Steel Limited. The necessary legal and 
other formalities are being completed. SAIL has taken up the preparatory 
work relating to the rationalisation of various establishment rules in diffe-
rent subsidiaries so as to facilitate proper man-power planning and mobility 
of executives at managerial levels. Data is also being collected in respect of 
executives in managerial cadres. It is only after the rationalisation of rules 
and the colIection and analysis of these data that a concrete shape can be 
given to the idea of Steel Cadre. 
[Ministry of Steel & Mines (Department of Steel) O.M. No. H-11018(1)/ 

76-Parl. (Vol. II), dated 1-9-76]. 

Further iDformation caDetl for by the Committee 

Please indicate the latest position regarding financial performance of 
the various Steel Plants? 

(L.S.S. O.M. No. 26-PU/7S. dated 31-12-71). 
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)-I'udIIIr",,,<Of ~ 

The .f911owing :.statement indi~ates 1inaD.cial pedollDlaace of the various 
steel plants.-

Steel. Plants under SA.U-,made, mall time record profit of' Rs.69;22 
. .crores in 1976-77 as.~gainst. Rs .. 27.72 crores in 1975-76 as ·will be seen 
uom the follo.wing statem~t: 

1975-76 1976-77 Inc:reue/De-
cnaae 

.in 
1.976-77 

over 
J975~ 

(+ )as·.n (+ )49'05 (+)00' 8g HindUitan Steel Limited 

llourkda.Steel~lant . 

DurppUIf Stoel Rant. 
. '(+)28'S3 (+ )SS' IS (+)4'80 

Moy Steeb PlaUt 

'Fertilizer Plant at RourkeJa 

'Central Coal Walheriel Organisation , 

Ref.-actories Plant, Kanliarh 

ProviIioDa.for uarealiMd profit . 

C:Jntinuing.and investment Allowance and Provision 
fot dOntingenclea • . . . , 

(-)110'076 (-)7'9 (+)12' 35 
Deet'eIIIe 
in '-01. 

(+}S'97 (+)4.'17 (+)o'QO 

(+)2'41 (+)2'7' (+)0'30 

(+)1'8S (+)2'5 6 C+ )0' 5S 

(-)0'011 (-)0'06 (-)0'04-

(-)0'011 (-)0' 17 (-)0' l!i 

- ,j j 

(+)W66 (+)67'46 (+)u'80 

[Ministry of Steel and Mines (Department of Steel) O.M. ·No. 
H-ll018(1)n6,:p~rl. (Vol. IV) dated the .14th. Feb., 1978]. 

'RetollUlledll.t.a (IerhI'No. '11, Para 11.35) 

The Committee note that for the first time thelfindusWl St~l Ltd. 
sno}Vedaprofit of Rs. 4.71 crores in 197.3-74 .as ,against losses «),the tune 
of Ri. 44.85 crores in 1971-72 .and .Rs. 27.80 crores c:JuriJlg 1972-73 
.R8pective~y. The Committee also,fi.nd tbatdu~1974-75 the.Hindustan 
'Steel Ltd. made a. profjt ofRs. 48.24 crores compared .to the profit ,of 
Rs. 4.7,1 crores dur~ 1973-74, The Committee also note that theprico 
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increase allowed during 1973·74 brought an extra income of 47 croret agaiDlt 
which the cost of escalations in running the plant to the tune of Rs. 39 cror~ 
was set off, resulting in a net pin of Rs. 8 crores· The Committee were-
further wormed that the profit during 1973-74 would have been more by 
Rs. 38.72 crores but for the loss oonsequent on the decrease in productioo> 
to the extent of 5 lakhs tonnes of saleable steel due mainly to 
power, raw material, transport and industrial relation problems. 
In respect of Dokaro steel, the Committee note that the loss during. 
1974-75 has been slightly higher than in 1973-74. The Committee are 
informed that the increase in profit during 1974-75 has been- the result of 
higher production of steel, pig iron and fertilizers, decaion, to· maximise 
production of saleable steel instead of the earlier, emphasis on ingot steel, 
more efficient utilisation of raw materials and reduction, in, overhead cost 
resulting from better distribution of products important cost reduction 
achieved in the per tonne cost of demurrages, wharfages loss· in· transit, hand-
ling cost. It has been stated that since the formation of SAIL, it has been-
devoting special attention towards stepping up of production, from steel 
plants and subsidiaries, bringing about improvement in inputs through, 
loss and effective coordination and liaison with· concerned agen-
cies, fixation of realistic targets, continuous coordination with Rail-
ways in the matter of movement of principal in puts, providing' 
of balancing facilities in wash eries, coordination with the Ministry 
of Energy and the State Governments for supply of· power etc. The' 
Committee are also informed that the over all profit including the subsidiaries 
duling 1974-75 amounted to Rs. 38.27 crores as against a loss of Rs. 2.75 
crores during 1973-74. In regard to the constraints about the inputs the' 
Committee have already given their comments in the relevant chapters of the 
Report. The Committee hope that efforts would continue to be made by 
SAIL with particular reference to removing bottlenecks coming in the way of 
greater production by providing balancing equipment, ensuring regular 
schedule of maintenance, assuring supply of inputs etc., achieve effiCiency and 
economy in cost of production of steel with particular reference to OMS and! 
quantity and value of inputs, minimising defectives and rejects reduce dis-
tribution costs ·and the thus improve the performance and profitability ot 
SAIL SO that larger resources may be generated for further development and' 
expansion. 

Reply of GoTemmeaC 
The observations of the Committee have been noted. As regards raising 

the levels of production from and of capacity utilization in the public sector 
!teel plants, reference is invited to Government reply to Recommendation 
No.9. Adequate attention continues to be paid to the quality of productioll> 
as well as theftnancial performance of the steel plants. In 1975-7fj~ 
Hindustan Steel Limited earned a profit of Rs. 44.66 crores, Rourkela and' 
Bhilai Steel Plants making a profit of Rs. 28.33 crores and Rs. 28.22 crores-
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respectively. This was despite cost escalations beyond thc.control of manage-

ment estimated at about Rs. 49.0 crores. The other subsidiaries of SAIL 

except Bokaro Steel Limited, Bharat Refractories Ltd. and Bolani Ores Ud. 

also registered a profit. The total profit made by all the subiidiaries taken 

together amounted to Rs. 30.66 crores in 1975-76 after providing the 1081 

of Bokaro suffered by Bokato amounting to RI. 16.94 crores. 

[Ministry of Steel & Mines (Department of Steel) O.M. No. H-llOI8(1)l 
76-Parl. (Vol. II), dated 1-9-76]. 

Further Reply of Government 

As regards production from and capacity utilisation in the public sector 

steel plants, reference is invited to the latest Government reply to the Recom-

mendation No.9. 

As indicated earlier, Hindustan Steel Limited earned a profit of 

RI. 67.46 crores in 197~77, Bhilai and Rourkala Steel Plants making a pr0-

fit of Rs. 49.05 crores and Rs. 33.13 crores respectively. The other sub-

sidiaries of SAIL except National Mineral Development Corporation Limited, 

Bharat Refractories Limited, India Fire-bricks and Insulation Company 

Limited and Bolani Ores Limited also registered a profit. The total profit 

made by all the subsidiaries taken together amounted to Rs. 73.26 crore& 

in 1976-77. 

In 1977-78, Hindustan Steel Limited earned a profit of RI. 46.78 crore&. 

All its main units except Durgapur Steel Plant made a profit. The profit 

earned by Bhilai and Rourkela Steel Plants was Rs. 39.76 crores and Rs. 19.10 

crores respectively. This was despite fall in production by 1,22,000 tonnes 

of saleable steel and further cost escalations as compared to 1976-77. While 

some other subsidiaries of SAIL also earned a profit, Bokaro Steel Ltd., 

National Mineral Development Corporation Ltd., Bharat Refractories Limited, 

Indian Firebricks and Insulation Company Limited and BolaDi Ores Umited 

incurred a loss. The total profit made by all the subsidiaries taken together 

amounted to Rs. 29.26 crores in 1977-78, after taking into account the losses 

of Rs. 10.10 crores and of Rs. 11.77 crores incurred by Bokaro Steel Ltd. 
and by National Mineral Development Corporation Ltd. respectively. The 

loss of Bokaro Steel Limited was primarily due to lower level of production 

on account of commissioning of new units during the year and higher 

incidence of depreciation. The lost incurred by NMDC is mainly due to 

external factors such as low F.O.R. Sales realisation (on residual basis, after 

deducting charges on account of post, handling and transportation) on 

exports of iron ore, lower off-take of iron ore by overseas buyers following 

recession in steel industry, and lower per carat realisation in the sale of 

diamonds. 
[Ministry of Steel & Mines (Department of Steel) O.M. No. H-llOI8(1)/ 

76-Parl. (Vol. IV), dated 1-1-79]. 
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.,............ .. (s.tal No. 79, .... 11.36) 

f~e CWJpJl.ittee note that the ratio of operating cost to net sales wa. 
,~8 per ~nt in the case of Hilldustan Steel. Ltd. in 1974 8S compared to 
,93 per cent in Japan. 95 per cent in Germany and 97 per cent in, Britain 
in 1971; the. ratio of net profit (before two) to sales was 1 per cent in HSL, 
2 per cent in Japan. 2 per cent in Germany and 5 pcr cent in Britain; and 
dae return on tqui~ . (before interest and tax) was 4 per cent in HSL. 
7 per cent in Japan. 7 per cent in Germany and 4 per cent in Britain. Tho 
Committee would like ,the SAIL to make concerted efforts to reduce the 
~perating costin its steel p~ts by improving its productivity, performance 
,,;nd better utili$ation of raw materials so that it will be, possible for SAIL 
to make steel available at most competitive prices and thu,> provide phillip 
to engineering industries and also earn the much needed foreign exchange 
throUgh exports. " . 

,Reply of GoverDllllDt 

,Noted. ,Vigorous efforts are, being made to step up the exports of 
iron aQd steel materials. In 1975-76, ab~ut 8 lakhs tonnes of iron and 
steel ~aterials valued 'at Rs. 110 crores were exported by SAIL Interna-
tion~ Ltd. The target for export of these materials in 1976~77 has been 
placed at 2.5 million tonnes.' Actual shipments during the period, April-
luly, 1976 came to about 0.861 million tonnes valued at about Rs. 107 
crores. 

(Ministry of Steel and Mines (Dep~rtment of ,Steel) O.M. No. H-ll018 
, . (1 )/16-Parl. (Vol. IV), dated 1-9-1976.] 

,FadIIer ~tafiQJl called. lOr by the ComIaIdee. 

j ~lease ,ipdi~ate ,./-?e ,~a\~e ,Of, ,t~rl ,~terals. ~~'?f,tt¥i, PY ·MIL. Inte~a. 
tiQnal during 1976·77. 

(L.S.S. O.M. No. 26-PU/75 dt. 31-12·77) 

FIriaer ltepl, 01 GoV4'I'IIIIl~t 

The value of Steel materials exported by SAIL during 1976-77 is 
Rs. 260.51 crores. 

[Ministry of Steel and Mines (Department of Steel) O.M.No. H.1101.8 
. (1) f76-Parl. (Vol. IV) dated the 8.,2-1978.] 
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RECOMMENDATIONSfOBSERVATIONS WHICH: THB coMMiTt'EB' 

DO NOT DESIRE TO PURSUE IN VIEW OF' GOVEllliMENTS 
REPLJES 

RecolllDlMClatioa (SerIal No. 36, Pan 4.124) 

The Committee note that the management of the refractory plant of 
Assam Sillimanite Ltd. was taken over by the Government under the In-
dustries Development ,and Regulation Act in November, 1972 iand manage-
ment entrusted to HSL. The Committee were informed that after taking 
over of the management of the refractory plant of As's~m Sillirriarute Ltd. 
a number of measures have been taken· by Gdverrioi'eht to statt production 
and utilise the available plant and machinery to the best advantage. Ac-
cordingly the plant was commissioned in April, 1973, and production started 
in July, 1973. The Committee'h6wever;fincnhat as against the envisaged 
capacity of 29,000 tonnes capacity in the first stage, the production in 
1974-75 was only 6,118 toones against which the present pr~uclion, ~apa .. 
city of 65,000 tonnes. The Committee recommend that S~I1.~ should chalk 
out a time bound programme and take suitable concerted measures to 
provide the necessary facilities so as to improve production and achieve 
the originally envisaged ca~ity of 29,000 tonnes. The Committee would 
like to be informed of the action taken in this regard. 

Reply 01 GogenImeDt 

THe Refractory Plant of Mis. Assam Siilimattite Ltd. wpose manage-
ment had been taken over by G'ovemment in November, 1972, has since' 
been acquired by Government under the Assam SiDfmamte Limited (Ac-
quiSition and Transfer of Refractory Plallt) Act, 1976. It is proposed to 
complete/expand the plant to a capacity of 30,pOO tonnes per year. MECON 
has been comrmssion&tto' prepare a detailed project report for this purpose 
which is e~ed to be received by the end of this year. 

. ' 

[Ministry of Steel and Mhies (Department of Steel) O.M. No. H-ll018 . 
(1 )/76-Parl. (Vol. IV) dated 29-7-76]. 

FUrcIaeJ Intormadon called for by the' CoDnuittee 
(a) "Has any time bound programme been chalked out to complete I 

expand the refractory plant of Assam Sillimanite Limited to 
a copy of 30,000 tonnes a year?" 

(b) "If so, please giv~ details?" 
(LSS O.M. No. 26-punS dated 27"8-1976). 
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Farther ReplJ 01 Goftl'llllleld 

(a) and (b). As already stated in reply to Recommendation No. 36, 
the detailed project report is expected to be received from MECON by 
the end of this year. On receipt, the report will be examined by Hindustan 
Steel Limited and an investment decision taken by Steel Authority of India 
Limited/Government. It is only thereafter that a time-bound programme 
can be drawn up for the completion/expansion of the plant. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. H-II018 
(1 )176-Parl. (Vol. 11), dated 29-9-76.] 

FarIIer 1lii0i ..... ailed for bJ die eon-Mtee 
"Has the, detailed project report been received from MECON? 

H so, action taken thereon." 
(L.S.S. O.M. No. 26-PU/7S- dated 31-12-77). 

Reply 01 Gcmrameat 

The Detailed Project Report prepared by MECON for expansion has 
been received. The Detailed Project Report has since been approved by 
Hindustan Steel Limited Board for expamion of the plant for a production 
capacity of 22,000 tonnes in the first stage. After the approval of the 
proposal by the Steel Authority of India Limited Committee on Projects, 
the same was put up for consideration and approval of Steel Authority 
of India Limited Board in its meeting held on November 28, 1977 which 
decided that the demand and availability of refractories should in the first 
instance be reviewed. This is presently under discussion by the Department 
of Steel with Planning Commission and D.G.T.D. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. H-ll018 
(1) /76-Parl. (Vol. IV) dated 15-2-1978] 

.':'.~~ 

Recommendation (SerIal No. 42, Para 4.170) 

The Committee also recommend that proper linkages of coal with the 
appropriate quality and the requisite quantity should be established well in 
advance and tied up with the steel plants so that the steel plants are not 
faced with the constraints of non-availability of requisite quantity and tho 
quality of coal. The Committee recommend that Government should re-
view the requirements of coal of steel plant at the commencement of each 
plan and review the position of coal supplies and the constraints, if any, 
every year so that suitable remedial measures may be taken in 4.171 time 
to overcome such constraints and supply of coal ensured. 

The Committee note that in the case of coking coal supplies to Durgapur 
there had been a gradual deterioration in the quality of coal because of 
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tCheaper mining. While according to the project report the ash content 
of the coal blend was to vary between 16 and 17 per cent, the actual ash 
ooateDt fortbc period 1969-70 to 1974-75 varied between 20.1 and 21.3 
per cent. Although the loss of production because of higher ash content 
was DOt susceptible of quantification it has been reported that there had 
been loss of productivity to the extent of 4 per cent per every one per 
cent rise in ash content in coal. The Committee were informed that mea-
sures like increasing production of washery at Durgapur Steel Plant, increas-
ing the allocation of washed coal from BCCL, washeries to Durgapur from 
20.000 tonnes per month to 35,000 tonnes per month and constant dialogue 
with the CMAL and BCCL for improving the quality of direct feed have 
been taken with a view to improving the quality of coking coal. The Com-
mittee would like to be informed of the results achieved by these measures 
and would also like to watch the improvements in this regard. 

Reply of Government 

The production plan for the main steel plants (including TIseo and 
lISCO) is drawn up for each year. Based on the production plan, cate-
gOryWise requirement of coking coal for each plant is projected, which is 
then discussed with COAL India LTDI, and the Department of Coat. 
Ministry of Energy. The sourcewise linkage of coal for the plants for the 
year, for meeting the quantity and quality requirement of coat is then 
worked out in consultation with the coal producers and ~ailways. A Com-
mittee has been constituted by the Government to examine the problems 
connected with production and supply of coal of the required quality to the 
consumers, including steel plants under the Chairmanship, Ioint Secretary, 
Department of Coal. The Committee includes representatives of Depart-
ment of Power, Ministry of Railways, Department of Technical Develop-
ment, Department of Steel, Coal India Ltd., Coal Consumers Association 
of India, Singerani Collieries Co; Ltd., and CFRI. 

The tenns of reference of the Committee briefly are to examine the 
nature of the complaints of various consumers in respect of quality of coal 
supplied to them and the arrangements the coal producers had made to 
ensure supplies accordingly to consumers' specification and they suggest 
stops that should be taken for effective improvement in the supply of 
quality of coal to the consumers and, if necessary, to make necessary 
adjustments in the production programme to the extent possible. The 
first meeting of Committee was held on 29th May, 1976. Its report is 
expected to be received by 31-12-1976. 

[Ministry of Steel & Mines (Department of Steel) O.M. 
No. H-l1018 (1 )/76-Parl. (Vol. IT) dated the 23rd Sept. 1976]. 
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IA addition to the earlier iaformation commUDicatect· throup·thO' 
[MMi;try·ofISteel& Milnes (Department of S~) OM. No. H"ll018! 

1176- Pari. (Vol ll) 4ated 23rd September, 1976. The follOwing f1lrther 
information is -given:-

The shortfalls in reeeipt of cOking coal as compared to the agrd 
PfO&l8IDD1o haw been covered Wldu S1. No. 37 already. 

The quality of coal supplied has also been steadily' deteriorating over 
the years as seen fromtbe following table: 

.Am CORImI in /HInd coal aI StIlI Pia" 

(Unit %) 

Period B.S.P. D.S.P. R.S'p. B.S.L. lISCO TIseo' 

1973-74 17'96 !lO' 52 18'23 18'124 18'65 ' n ••• 

1974-75 18'09 lU'25 18,68 110' 18 19'54 n .•• 

1975"76 18,86 21'12 19' II 20'.63 20' 76 n,,, 

1976-77 18'97 20'1111 18'94 19'84 19'00 18'49' 

1977-78 19'·84 . 20'"" . 19'05 20'35 20'20 19'05 

19,?8-?9 • , 
(Aprl. Sept.7S) 

19'93 20'63 18'92 20'29 20'63 19' IS' 

In view of tho. a,bove; the Steel Plants had to relax further the quality 
norms of -coal to be supplied bY some of the washeries in order to meet 
thested plants requirements quantitatively during the current financial. 
Year 1978-79. 

In this connection a copy of the report of the Committee constituted' 
to examine the problems connected with the production and Supply of 
coal as obtained from the Deptt; -of Coal was forwarded to the Lok Sabha 
Sectt.· with, this Departmeat's ,O.M: No; , 11-11 01S (1) /7S-Parl. (Vol.' IV) 
dated 8.11 ... 1977 in1roply to their O.M'l' No. 26. PU!7S, dated 10-3-1977. 

[Ministry of Steel & Mines (Department of Steel) O.M. No. 
H~11018(1)!76-Parl. (Vol. IV) dated 28-12-1978], 

V.,.. ........ ;(SedIIIINo.43,·· Para 4.1'72) 

The Committee note that the Depattblenf of' Coal and Department of 
power have been brought under the Ministry of Energy and BCCL has 
been brought under the Department of Coal. Department of Steel/SAIL 
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~8ft"cmelopettr a vtitycJose 'COOl'c:!tihltion' with the Department or Cod 
8DdBCCL·1Dd all problems with'regard to the availability' of 'coking coal 
in tmDI'· of adequate quaDtity'md quality are being continuously sorted' 
eat with, the' Depa't~ of Coal. The CommiUee hOpe that this-
coordination will eI'lBUro smooth and regular supplY of coal of adequate 
quantity and'appropriate quality to the steel plllnts.' The Committee 
WDU1d, however, atresstllat there is need for a perspective plan in regard' 
to requinmleJ1t1 of' ooal and close coordination between SAIL, Coal 
Mining Authority, MlIliMty of "Energy, Railways and the plant authorities 
10 that there may not be any stoppages on account of nOI1-availability 
a'inadequate availability· of coal 

Reply 'Of Ge.eMmellt' 

In order to review whether' the· curent . and' perspeeU\Ie pi'am whick 
Ihave been drawn up and are being implemented for the prodtiction of 
ClGking coalaad for the IIOtting ,up of coal' wasberl.es wm adequately meet the' 
1equi.rements of the steel plantS, Government' set up a "Coinmittee with 
Sbri K. S. R. Chari, Secretary Department of Coal, MiDim'y of Ehergy 
as Chairman. The Committee had members' frO'm' the Department ot 
Steel, SAIL, Planning Commission, Railway Board, CFRI, Beer.. 
CMPDI and Coal Controner. TbecommUtee submitted its report in 
September, 1975, dealing with the plans for the supply of coking coal 
for the period upto 1984:-85. The Committee has suggested that tbe 
projected gap between demand and supply should be· bridgodby 'inereased' 
production of raw coal, adoption of simple techniques of clearing, inclucl-
ins installation of unit washeries and by expediting, commill6ioniDg.of new 
washery Projects. Certain measures of reduciDg coking coal consump. 
tion have also been suggested. 

"With a view to avoid any shortage of coking coal efforts are' 
being made to try new sources of coal to find out their suit-
abWty in the steel maJdng." 

[Ministry of Steel and Mines (Department of Steel) O.M. 
No. H-llOI8(1)/76 Pari. (Vol. m dated the 23rd Sept. 1976)' 

The Committee note that a system of dual pricing policy was adopted 
and implemented by SA,IL with effect. frOm 15th October, 1973 (i) to-
ensure supply of steel to meet the bulk of the requirements of prioritY 
need of Govemment DepartmentS', Public Sector and some . sectors of 
Industry at low prices based on cost of production and minimum return to' 
pIOClucers, (ii) to permit prices, of the other categgries of steel to be fixed iII 
llTe1ation: to supply and demand, and (iii) to mop upthcsurplus pI'Ofit iDo 
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the open market and with steel USC1's so that the internal resourcel 
so generated are used for expansion and groWth of steel industry. They 
are informed that the new pricing policy had the expected effect of reduc-
ing premium in certain varieties, unwanted consumption of steel, cement 
and timber, eliminating black market in steel and mopping up surplul 
profits and that its working was being continuously reviewed. It has allO 
been claimed that the psychology of shortage had changed to one of easy 
availability. While the Committee appreciate the rationale to provide 
steel for public sector and some sectors of industry at lower prices, and to 
permit prices of steel for general use to be (fixed in relation to demand 
and supply, they feel that SAIL should keep a constant vigilance on open 
market prices 8II1d ensure that the mechanism of supply vis-a-vis demand 
does not in any way operate to the detriment of the consumers. The 
Committee would like SAIL to keep the working of the dual pricing 
.poliCY under review in order to ensure that the purpose with whicIi the 
policy has been introduced is actually achieved. The Cbmmittee would 
like SAIL to examine in particular the effect of dual pricing policy on 
implements, pumpsets and other things used in agricultural sector and see 
whether the prices of steel used to meet the requirements of agriCultural 
aector are within reasonable limits. 

Reply 01 GovenDllent 

There has been no change in the base prices of steel items of Joint 
·Plant Committee after the 15th October, 1973 when the dual pricing 
policy was implemented. except on account of factors like increase in 
excise duty, railway freight and increase in prices of coal. The dual 
pricing policy, as suoh has not resulted in escalating the prices of steel 
items used in the maJD.ufacture of agricultural implements etc. 

-- There has been marked improvement in tlie availability of steel in the 
market and no complaint has been received that the manufacturers of 
agricultural implements have to pay unfair prices in the market for the 
steel items. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. 
H-ll018(l)/76-Parl. (Vol. II) dt. 29-7-1976]. 

Further Reply of Government 

The dual pricing policy as such did not result in escalating the prices 
of steel items used . in the manufacture of agricultural implements etc. 
The prices of steel used to meet the requirements of the agricultural sector 
were also reuonable. 
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2. It may, however, be mentioned that steel prices have been revised 

w.e·l. 5-6-1978 mainly for the following rcasons:-

(i) to cover cost escalation in the production of iron and steel; 
(ii) to ensure a fair return to producers; 

(iii) to cover increased incidence of freight burden on account of 
increase in lead distance over a period of time; and 

(iv) to find adequate funds for modernisation, rehabilitation and 
development of the steel industry and to lessen its dependence 
on budgetary resources. 

3. With effect from 5-6-1978, it has also been decided that the 
.difference between the stockyard price and JPC price should be brought 
down toa uniform. level of Rs. 351- per tonne only. Prior to this, the 
stockyard prices used to be substantially higher than the I.P.e. prices, with 
the result that bulk: buyers, who were mostly big indqstrialists taking their 
£equiremeots in rake loads, used to have the advantage of lower prices. 
This has now been done away with. Further, as explained in reply to 
Recommendation No. 51, the small scale units are now being supplied 
steel by the S.S.I. Corporations at a price which is RI. 40/- per tonne less 
than the stockyard prices, which in effect means even lower than the JPC 
price. 

4. It may also be added that SAIL are now taking steps to import 
substantial quantities of those categories of steel which are in short supply 
and, with the arrival of the imports, the open market .prices are also 
expected to come down to about the same level as the stockyard prices. 

[Ministry of Steel and Mines (Department of Steel) O.M. 
No. H-l1018(1)/76-Parl. (Vol. IV) dated 5-2-1979]. 

ReCommeDdatiOD (SerIal No. 51, PIfIII 5.50 to 5.51) 

The Committee were given to understand that there have been dis-
parities between prices at which smaller units were getting steel from 
stockyards and the prices at which steel was being supplied to bigger units 
direct from the plants. The Committee were informed that the question 
of disparity between the prices at which the smaller units got-steel from 
the ItockyardS and the prices at which the bigger units got-steel from tho 
steel plants was being discussed by the SAIL with other Ministries ,and 
the Government would consider the difficulties of the small units. The 
-Committee would like to be informed of the developments. The Com-
mittee recommend that SAIL should evolve a procedure by which such 
disparities are eliminated. The Committee would like to be informed or 
the action taken. '. , 
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The Committee however find from the' new' dJ.triWtion" scbeme-
effective from 2-S-197S,thatsmall consumers may 'obtaib. their require-
ments either from Small ~ale Industries Corporations to whom supplies, 
are 'gonetally -made' dJrect1:y ' from plants' or from producers' stockyard& 
depending on availability. They can thus cater to needs of small units. 
attached to them. The Committee hope that with the introduction of the-
newdistributioDscheme any 'diSparity in priCes wotrld 'he' elilmnated. 

Reply of Government 

The question of equalisation of prices for the steel 'supp1ies to small 
scale industries as compared to larger' units' is' belng"exBmined in this 
Department. 

[Miiustry of Steel and M-mes (Department of Steel) OM.. 
No. H-llOI8 (l)/76-parl. (Vol; IT) 'dt 29-7-1976] 

FDra.et'bddtinMI.'catlleirlOr lt1 the CoIDIDItiee 
Please indicate whether any declsion' in the mattet 'of' 'removal of 

disparity, in 'prices has been taIren. 

(L.S.S. O.M. No. 26-PU/7S dated 1st Dec., 1977). 

RlitI, 'of Gcmrinnent 
The matter has since been examined. The position is that while-
~g in pritlcip~ in April,' 197~ that supplies ch~e~' ~t()ue ,the 
Sm9.ll'SC81e' Ind'astries Corporations 'sMuId be' available to small Units 'at 
atiout'the same price as others getting theirs directly frOJn,theplants, the 
then Mlilister of Steel & Mines had stated in the LbkSabha on 19-4-1913 
that the pnce of iron and steel supplied to small~cale units was higher 
-.:mlyin the case of those categories in which the supplies from the steel' 
plants had been channelled through the SSI Corporations and that while' 
steel moved from' tlre'plants 'only' in' wagOns, not all parties· in the small-
scale sector could secure despatches for wagon loads at a time. It was 
for these reasons that Government had been considering ,the question of 
equalisation of prices for the supplies made to small-scale units from the 
SSI Corporations' vis-a-vis the larger units getting supplies directly from. 
the plants. 

2. The situation obtaining since 2nd May" 1975, when the new 
distribUtion 'ptoCtJrecame into force, is totanyc:Ji11'e~enf frdm'that piCValeDt 
ml'early 1973. Atthat time supplies were' made' in wagon loads to 
customen' directly from the plant. But at present the 'cus~' clUt 
4iIt&in: supplies frbm the steel plantS direct on1:y if they 'tak~ a 'Tiki-Toad 
(d~g DefenCe, Railways and sSt !Corpotatkmt.) I 'I'1!e"cm~ 
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taking supplies directly from the plants are few. By far the great majority 
have to draw their requirements u()m the stock'yards at prices which arc 
higher than the plant prices. However, as observed earlier, ,the SSI Cor-
porations ~ave the ,opti(:tll to receive s~ppliesdirect1y;£rom ~e DlAin pro-
ducers even in wagOD,-l()ads. ,Therefo~e,aasuming t~t the SSI Corpora-
tions recover minimal service.9t hAAdllttg ,charges the small-scale units arc 
:not at a disadvantage as compared to the larger units getting their supplies 
from stocky;ards. With the clear price advantage in that they can draw 
their requirements in wagon-loads at JPC price when compared to the 
bulk of the consumers who have to pay stockyard prices, it should be 
possible for the Small-scale Industries Corporations to sell the material to 
SSI units at a price lower than the stockyard prices by reducing or cutting 
down their profit margins. 

In the net result, even though there is no special mechanism at 
present for equalisation of prices, in substance the SSIs are at no dis-
advantage either. Govemmoot, therefore, feel that uader the circum-
stances explained above the procedure being followed at present needs 
to be continued. 

[Ministry of Steel and Mines (Department of Steel) O.M. 
No. H-ll018(1)f76-Parl. (VoL IV) dated 27th Dec., 1977] 

Reply of Government 

At the time of revision of steel prices on 5-6-1978, it was also decided 
1hat supplies of steel to the State Small Scale Industries Corporations would 
'be made by the stockyards of the producers at a concessional price which 
would be fess by Rs. 150 per tonne and they would, in tum, supply them 
to the S.S.I. units at a price which is Rs. 40 per tonne less than the stock-
yard price. As it was also decided that the differences between the stock-
yard price and the JPC price should be at a uniform level of Rs. 35 per 
tonne only, the S.S.I. units are in effect now getting steel from the S.S.I. 
-Corporations at a price which is even lower than the J.P.C. price. Hence, 
the SSI units are now getting materials from the SST Corporations at a prico 
which is cheaper thoan the price that the bigger unit pays whether it (tho 
:bigger unit) buys from the plant or the producers' stockyards. 

[Ministry of Steel and Mines (Department of Steel) O.M. No. 
H-ll018(1)/76-Parl. (Vol. 'IV) dated 5-2-1979]. 
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IV 

RECOMMENDATIONS IN RESPECT OF WlUCH REPLIES OF 
GOVERNMENT HA VB NOT BEEN ACCEPTED BY THE 

COMMl'lTEE 

, .. '. 



V 
RECOMMENDATIONS IN RESPECf OF WHICH RlEPLIES OF GOV-

ERNMENT ARB AWAITED 

Nrw DELHI; 

March 31, 1979. 
ChaltralO, 1901(Saka)-. . 

-NIL-

JYOTIRMOY BOStJ~ 

Chairman 
Committee on Public Undertakings;. 
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APPENDIX n 
(Vide Reply to Recom. Nos. 3 to 15) 

Slal.me", nutde by the Minister of Steel and Mine, in the Loic Sabha on 
25th May, 1976 regarding restructuring of Hindustan Steel Ltd. 

As the Honourable Members are aware, the question of restructuring 
of Hindustan Steel Limited in the context of the formation of Steel Autho-
rity of India Limited had been under the ~nsideration of Government 'for 
quite some time. Hindustan Steel was originally iru:orporated in 1954. 
At present, it has five major operating units under its control-three inte-
grated steel plants at Bhilai, Rourkelaand Durgapur, the Alloy Steels Plant 
at Durgapur and Coal Washeries at Dugda, Bhojudih and Patherdih. The 
Fertilizer Plant at Rourkela is a part of the steel plant complel. 

2. The functions of H.S.L. are essentially confined to planning, direc-
tion, control and provision of advisory services to the steel plants and other 
units under its control. However, when Steel Authority of lndia was 
formed in January, 1973, it was envisaged that gradually the work being 
performed by H.S.L. should pass over to this new Holding Company so 
that there would be only three tiers operating viz. the Ministry, SAIL and 
the steel p,lants/undertaking8. There is acc:ordit1g1y at present a certain 
amount of avoidable over-lapping and dupliclition of work between SAIL 
and HSL. This ic; not in the interest of efficient functioning of large enter-
prises on sound business and commercial lines. 

3. The steel plants of HSL are large-sized units in terms of capital 
employed, turnover, labour employed, their importance to the economy etc. 
and these plants can justifiably be constituted Into separate companies with 
their own Boards of Management. This would not only \lest them with 
greater autonomy and responsibility but also provide them with new op-
portunities 'for developing their own styles of functioning and management, 
thereby helping to achieve maximum production, productivity and proftt-
abtllty. 

4. The Hon'hle Members are fully aware of the substantial Improve-
ments which have been effected in the management of the steel plants dur-
ing the last few years and the marked Increase In production, productivity 
and ca,o&city utUfsation which has been achieved, particularly during the 
last two year!!. H.S.L. ha!l done pioneering work in planning. executing 
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and managing some of the largest industrial units in the country. I would 
like to place on record Government's deep appreciation of the good work 
done by the dedicated band of officers and men of H.S.L. who, through 
unceasjng effort and hard work, have built up a sound and firm base for 
the steel industry in the country. The expertise that has been built up in 
H.S.L. would continue to serve our steel sector and would be utilised by 
us by suitable redeployment of HSL staff with SAIL and its subsidiaries. 

S. Structural changes which will now be introduced would be broadly 
as follows:-

(a) BhDai Steel Plant and Rourkela Steel Plant (including Ferti-
lizer Plant at Rourkela) and Alloy Steels Plant at Durgapur 
will be formed into 3 independent compaoies with their own 
Boards of Management. They will be fully owned subsidia-
ries of SAlL. 

(b) Durgapur Steel Plant would continue as the residual HSL 
and as a fulJy owned subsidiary of SAIL. This will also be 
an independent company with its own Board of Management. 

(c) The coal washeries at Dugda, Bhojudih and Patherdih which 
supply prime washed coal to the steel plants will be transfer-
red to the Bharat Coking Coal Limited. The management of 
these washeries is already with BCCL since 1st April, 1975. 

(d) Internal and international sales and marketing will be handled 
by one company so as to ensure close coordination between 
domestic marketing and export planning. Accordingly, inter-
nal sales will be taken over by SAll., International Limited. 

(e) HSL Liaison Office at London will be transferred to SAIL 
International Limited. 

(f) The Management Training Institute (MTI) and the P&D Or-
ganisation of HSL will be transferred to ASIL. 

6. Necessary action is being taken to set up these new companies and 
to transfer the assets and liabilities of the various units on the basis of 
audited accounts and in accordance with the provisions of the Companies 
Act and other relevant enactments. Pending completfon of legal fonnali-
ties, work of internal sales has been transferred to SAIL International Ltd. 
with immediate effect. Similar action is being taken in respect of transfer 
of the Management Training In!;titute and R&D to SAIL. Steel Authority 
cJf India Ltd. will continue to coordinate the activities of the new compa-
nies and units, to determine their economic and financial obiectives/targets 
and to review, control, guide and direct their performance with a view to 
securing optimal utilisation of all resources/placed at their disposal. 
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7. Since this is an important matter and the Hon'ble Members have 
been taking keen interest in the proper working of public enterprises in 
general and Hindustan Steel LimitediA particular, I am taking this oppor-
tunity of apprising the Members of these important decisions before their 
actual implementation. We have every hope that these changes would 
bring about further improvement in the management and functioning of 
these units. ' 



AJIPENDIX m 
(Vide Reply to Recom. 17) 

A.ction taken to improve viability of Mini Steel Plants 

Oovernment have recently taken several steps to improve the viability 
of the mini steel plants. These are stated below:-

(i) Excise Duty on production of ingots/rolled products has been 
abolished; 

(ii) Import Duty on melting scrap has been abolished; 

(ill) Excise Duty on certain categories of heavy melting scrap pro-
cured from the integrated steel plants has been abolished; 

(iv) It has been agreed that financial institutions may consider 
favourably applications for loans from mini steel plants tor 
purposes of diversification, depending upon the viability of the 
scheme; 

<If) The question of inclusion of mini steel plants under the soft 
loan scheme is under consideration of the Government. A 
decision is expected to be announced shortly; 

(vi) Mini Steel Plants have been allowed to diversify into produc-
tion of certain grades of alloy steels. Selective mini steel plants 
may also be permitted to set up rolling facilities. 

[Ministry of Steel and Mines (Department of Steel) 
O.M. No. 12-12(5)177-dt. 16.3.78] 



APPENDIX IV 
(Vide Reply to Reoom. 41) 

CONSTITUTION OF COMMI'I1'BE TO EXAMINE 1HE PROBLEMS 
OF PRODUCrION AND SUPPLY OF COAL 

To be published in Part I Section I 01 the Gazette of IndiJJ 

No. S4012/3/76-CDT. 

Government of India 

MINISTRY OF ENERGY 

Department of Coal 

New Delhi, the 6th April, 1976. 

RESOLUTION 

In pursuance of the recommendation made by the Public Accounts 
Committee in their 15Mb Report (1974-75), that Government of India have 
decided to constitute a committee to examine comprehCD'Sivcly the pro-
blems connected with production and supply of coal of the required quality 
to the various conSlimers including the Railways. The Committee will 
consist of the following:-

Chairman. 

1. Joint Secretary, Ministry 01 EDergy, Department of Coal. 

Members 

2. Dr. M. G. Krishna, Director, CeDtral Fuel Research Iutitutc. 

3. Shri K. z. OeotF, President, Coal Consumers Association of 
India. 

4. Shl.j B. SiUa, Joint Se~etary, Miaistry of EneriY. Deptt. of 
Power· 

,. Shri C. B. Lal, 'Oir ... MeehMical EnciDeeriDg, Railway Board. 

6. A representative of tbe Deptt. of Steel in t he Ministry of !teel -
Mine!. 

157 ~. 
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7. Shri N. R Srinivasan, Industrial Adviser, Department of Technical 
Development. 

8. Shri B. N. Raman, CI'laitman-cum-Managing Director, Singareni 
Collieries Company Umited. 

9. Sbri K. P. Mukberjee, D;rector (Commercial) Coal India Umited. 

Member-Secretary 

10. Shri M. Jha, Director, Ministry of Energy, Deptt. of Coal. 

2. The terms of reference of the Committee will be as follows:-

(i) To review the present arrengements for production and supply 
of coal to various consumers according to their specifications in 
respect of quality. 

(li) To examine the nature of complaints in respect of qualiry from 
the consumers. 

(iii) To make recommendations regarding steps to be taken and 
processes, procedures and guidelines to be adopted for ensuring 
the production and supply of coal/coke of required quality to 
consumers. 

3. The Committee should submit its report to the Government by the 
31st August, 1976. 

No. 54012/3/76-CDT. 

Sd./- K. So R CHARI, 
Secretary to the Govt. of India. 

New Delhi, the 31st March, 1976. 

ORDER 
Ordered that a copy of this Resolution be communicated to all the 

Ministries of the Government of India. The President's Secretariat, the 
PrUne Minister's Secretariat, the Cabinet Secretariat, the Department of 
Parliamentary Mairs, the Lot SabhajRajya Sabha Secretariat, the Planning 
Commission, the Comptroller and Auditor General of India, the AccoUlltant 
General, Commerce, Works and Miscellaneous, the Chairman, Coal lII1dia 
Limited, the Managing Directors, Bharat Coking Coal Ud./Eastern Coal-
fields Ltd.lWestern Coalfields Ltd.fCentral Coalfields Ltd./Central Mine 
Planning and Design Institute Ltd. and all Members of the Committee. 

Order also that the Reeolutioo. be pubJisbed in the Gazette of India for 
,General Information. 

Sd./ - K. So R. CHARI, 

Secretary to the Govt. of India. 



To 
The Mainager, 
Govt. of India Press 
Faridabad. 

. , 
Together with a copy of Hindi renderinJ. 

Copy tQ:-

1. S. A. to Minister (B). 
2. p. S. to the DePUty Minister. 
3. P. S. to Secretary. 
4. All Officers in the Department of Coal. 
S. D. P. I· O. (Shri R. K. Kachru), Press Information Bureau. 

Sd./ ~ S. K. DHAR, 
Director. 



APPENDIX V 

(Vide Reply to Recom. No. 52) 

ConStitution of Expert Committee to go into question of reduction of 
imports and diversification of product-mix 

REGISTERED NO. 0(0) 72 

THE GAl_ETTE OF INDIA 

EXTRAORDINARY 

PART I-SECTION I 

PUBLISHEO BY AUTHORITY 

No. 143 New Delhi, Wednesday. JUly 28, 1976/Sravana 6, 1898 (S) 
- -.------- -----_ .... _ .. _ .. _----_._-,._. __ ._-- ' ... ---.--'- ----

Separate pasing is given to this part in order that it may be filed as a separate 
compilation 
_. ----------=-:;;:.::==:---;.:-:-_------------

MINISTRY OF STEEL AND MINES 
(DEPARTMENT OF STEEL) 

RESOLUTION 

New Delhi. the 28th July. 1976 

No. SC-D-II-B-14(1 }/76.-ln chapter VI of its 77th Report on Steel 
Authority of IlIldia Limited, the Committee on Public Undertakings 
(1975-76) (5th Lok Sabha) considered import of iron and steel by the 
\!,Juntry during 1972-73, 1973-74 and 1974-75. 'fht Committee while 
JJ<)ting that the import of iron and steel had come down progressively from 
1972-73, recommended that the Government should appoint an Expert 
Committee to go into the question of reduction of imports and diversifica-
tion of product-mix so as to attain self-sufficienC'y in steel. 

2. Government after carefully considering the recommendation have 
accepted it. In pursuance thereof, Government hereby appoint a Com-
mittee consisting of the following:-

J60 
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Cha;"'"In, 

1. Shri A. C. BaDerjce, Director Q'ecbnical), Steel Authority of 
India Umited, New Delhi· 

Members 

2. Sbri s. R. Jain, General Maaager, Bbilai Steel Plant. 

3. Shri S. SamarapulDgavan, Managing Director, Bokare Steel 
Limited. 

4. Dr. N. C B. Natb, Director (Commercial), Steel Authority of 
India limited, New Delhi. 

5. Shri P. Alwlt, GeDcral Maaager (Operations) and Director, 
The Tata Iron & Steel Co. Ltd. 

3. Necessary secretarial assistance to t'he Committee will be provided 
by Steel Authority of India Limited, New Delhi. 

4. The Committee while examinilla the question of diveni1ication of 
the product-mix, shall keep in view marketability of BUch productioa either 
indigenously or through exports SO that there is no JocPng up of valuable 
.-esources in idle investment. While making recommendations for a peo-
Iramme of self-sufficiency, the ecoDomic viability of schemes which 10 into 
this proaramme, should be kept in view. 

S. The Committee shall make a fiaal report to Government within four 
months from this day. 

ORDER 

On.Iered that a copy of this resolulio. be eommunicatzd to all coacerned. 
Ordered also that the resolution be~1ished in the Gazette of India for 
aeaera1 information. 

K. J. M. -SHErrY, Jt. Secy. 
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